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The Lok Sabha met at Eleven of the Clock

[MADAM SPEAKER in the Chair]
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OBITUARY REFERENCE

MADAM SPEAKER: Hon. Members, I have to inform the House of the sad
demise of our former colleague Shri Arjun Singh.

Shri Arjun Singh was a Member of the Eighth Lok Sabha from 1985 to
1988 and the Tenth Lok Sabha from 1991 to 1996 representing the South Delhi
Parliamentary Constituency and the Satna Parliamentary Constituency of Madhya
Pradesh respectively.

Shri Singh was a sitting Member of Rajya Sabha representing the State of
Madhya Pradesh.

An astute administrator, Shri Singh served as the Minister of Commerce
from November, 1985 to January, 1986; Minister of Communications from
October, 1986 to February, 1988; Minister of Human Resource Development from
June, 1991 to December, 1994 and again from May, 2004 to May, 2009 in the
Union Cabinet.

Shri Singh was a Member of the Madhya Pradesh Legislative Assembly
from 1957 to 1985 and again from 1988 to 1991. He held the Office of the Chief
Minister of Madhya Pradesh from 1980 to 1985 and again from 1988 to 1989.

Shri Singh adorned the Office of the Governor of Punjab during 1985.

An active social and political worker, Shri Singh was the Founder President,
Cosmopolitan Institute of Public Affairs, Bhopal. He served as the Chairman of
the Bharat Bhavan Trust, Bhopal.

A widely travelled person, Shri Singh was the Deputy Leader of the Indian
Delegation to the World Youth Congress held in Moscow in 1965. He represented
the country at the Human Rights Seminar organized by the United Nations at
Belgrade in 1970. He was the Leader of the Indian Delegation to the UNESCO
Conference held at Paris in 1991.
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In his demise, the country has lost an accomplished parliamentarian, able
administrator and a distinguished leader.

Shri Arjun Singh passed away on 4™ March, 2011 at New Delhi at the age
of 80.

We deeply mourn the loss of our friend and I am sure the House would join
me in conveying our condolences to the bereaved family.

The House may now stand in silence for a short while as a mark of respect
to the memory of the departed.
11.02 hrs.

The Members then stood in silence for a short while.
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11.03 hrs.
SUBMISSION BY MEMBER

Re : Restriction on the movement of Shri Mulayam Singh Yadav, MP in Lucknow
.. (erET)

3 oS AR (PIemN): 3fedel FRled], BAN A 1 27 ergd g I1ed St &l Toikes

AR foran T 2. (FagH) i GHT Bl BRAE H 4N o B faU TS 9 fleedl delge |

AT AE W Y |
11.04 hrs.

At this stage, Shri Shailendra Kumar and some other Hon ble Members came
and stood on the floor near the Table

it g1 Rig e (8RN 98 Toqqar &) W 2l 39D U US ) IeHT el €, U
HRIEA! T8l B...(FIY) 796 IRIY TAd & ... (Srae)

JEE ARIGAT : HUAT AT AU WM R S8 AR T8 qa@1 AT fF M7 s TRAR 4 T
aTed Bl

... (cgagm)
LT WRISAT : 3N 3T WM TR AR I 9d1sY [P MY Bv5 WRBR I RIT I8 o

.. () £ |

L& WRISAT : MY T 3 WTH TR S8V

.. (eraE)
MADAM SPEAKER: Nothing will go on record. Please go back to your seats.
(Interruptions) ... ~
MADAM SPEAKER: Nothing is going on record.
(Interruptions) ...*

& HBISAT : Y T 96 sy

.. (cgem)

* Not recorded


B.K. Srivastava
fd. by b1) 
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JeTeT HRNSAT : MY TN (U RATH WX S8V 3R a8 A g3V b 319 N1 /-1 a1ed 27

... (cgagm)

13
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11.06 hrs.

At this stage, Shri Shailendra Kumar and some other Hon ’ble Members
went back to their seats

&l HEIGAT : AT AT R TS B Y 8¢ 3N AT 98 A8V
... (cgagm)
Y WRSAT ; 3T AN (YT AT TSI BT Srolwg S, 3T &7 Bl died 872 Th e

H [ B, i $0b a8 YTl Al ol

.. (eraE)
&N HEIGAT & 3T AN AT & S8y

.. (qEr)
el ARIGAT ¢ 37T D! a1d G Ao |

.. (eraE)
& FRGT ¢ MY ANT &1 G 9 | £

.. (o)
3TeAET HENGAT : 31T ANfAY, R HET dTed 82

.. (eraE)
JEE HEIGT ¢ Na<l YT Sil, 3779 U= I qIfery |

... (agm)
11.07 hrs.

At this stage, Shri Shailendra Kumar and some other Hon 'ble Members came
and stood on the floor near the Table

MADAM SPEAKER: Nothing will go on record, except what Shri Rewati Raman
Singh says.

(Interruptions) ... ~

* Not recorded
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11.08 hrs.

At this stage, Shri Shailendra Kumar and some other Hon’ble Members
went back to their seats

Y Yot o R (sameEme): sy weedn, ot garew R ot &8s enwe fhar T g
3R T W A b 781 faar o @1 81 8RR JHM g JAdrel Bl (FYH) R YA DI
B 991 &A1 T, e 2 {6 Fw] o g §l AT w1 | e T8l 01 39 B (aEm)
SABTf=h URERT H IS qb QAT Al T8 gl A7l (FGEF) NN Bl Fe¥F BRI A
STEREHIT T S @M & 3R FREAR (a1 o7 6T 81 g 9o § W o gam &1 # o™y A1
BTl b Bvg ARBR TH BWIETY HY 3R el YA A HRATS B ... (M)

Y HESAT : T 3MYPT I FATE 8 TS 87

.. (o)
£ YT wwor {E : HqEE, @R 9 H W] o gan 2l (adr)

I RS : Sh ©, 3T 98 A8V

THE MINISTER OF FINANCE (SHRI PRANAB MUKHERJEE): Madam
Speaker, we have heard this matter. I have requested the hon. Home Minister to

ascertain the facts and we will inform you during the day as soon as we get the full

information. We will share the information with the House.

MADAM SPEAKER: Let us proceed with the Question Hour. Shri P.
Viswanathan.

... (Interruptions)

11.09 hrs.

At this stage, Shri Shailendra Kumar and some other Hon 'ble Members came
and stood on the floor near the Table

MADAM SPEAKER: Nothing will go on record.
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(Interruptions) ..."

LAY FRISAT : 3T T T RATH W WU 3R YDA T SHoT|

... (Interruptions)
MADAM SPEAKER: Kindly take your seats.
... (Interruptions)

MADAM SPEAKER: The House stands adjourned to meet again at 11.30 a.m.

11.11 hrs.

The Lok Sabha then adjourned till
Thirty Minutes past Eleven of the Clock.

* Not recorded
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11.30 hrs.
The Lok Sabha reassembled at Thirty Minutes past Eleven of the Clock

(Madam Speaker in the Chair)

MADAM SPEAKER: Q. No. 141 — Shri P. Viswanathan.

A Yoo ot fiE : orege wEIGYT, SR UQ¥ H BN SArsl ®I ARWIR A S 8

2... (c7agm)

g Rig e @ oteg wEEd S, S99 AR AT fieeh # AgE € foel @ Aremd 7
g Bl ...(er@m)

11.31 hrs.

At this stage Shri Shailendra Kumar and some other Hon. Members came and
stood on the floor near the Table

MADAM SPEAKER: Nothing will go on record.
(Interruptions) ... ~

MADAM SPEAKER: Shri P. Viswanathan. E

* Not recorded


LH
nsert Quest and Answer 0 141 
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(Q. No. 141)

MADAM SPEAKER: You put your first supplementary.

... (Interruptions)
SHRI P. VISWANATHAN : Hon. Speaker, Madam, India is one of the largest
producers of agro products, mainly vegetables and fruits, in the world. But, the
performance in the area of processing needs a lot of improvement.
(Interruptions) Only about two per cent of annual production of fruits and
vegetables gets processed for value addition.

The actual productivity at farm level can be improved by the use of quality
seed, balanced use of fertilizer, application of micro nutrients, and proper
irrigation.

With improved cultivation, post-harvest and processing technologies to
reduce wastage and increase the shelf life, our agricultural commodities can enjoy
a competitive position in the international markets and we can realize better value
for the produce provided they meet the accepted international standards. ...
(Interruptions)

MADAM SPEAKER: Please put your question.

SHRI P. VISWANATHAN : These can be minimized by improving facilities for
storage at ports and transit points as well as on ships. ... (Interruptions) Madam,
I would like to know from the hon. Minister the specific steps that the Government
is planning to take in this regard. ... (Interruptions)

SHRI ANAND SHARMA: Madam, as | mentioned in the reply, India’s share in
the global agricultural trade is only 1.55 per cent, that is, 28.00 billion US dollars,
which constitutes close to nine per cent of India’s total exports. ... (Interruptions)
Last year, the export of agricultural products was Rs. 74,000 crore. There had
been an increase of close to Rs.3,500 crore over the previous one.
(Interruptions) As we mentioned, there are various reasons for the low share in

the global agricultural trade. As exports are permitted only of those agricultural
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products which are available in sufficient quantity in the country, the
Government’s priority first is to ensure food security, particularly of the essential
items, and we do not allow export of many commodities which are in short supply.
But, at the same time, it is true, as the hon. Member has said, that there were
enormous wastage both of the food grains and of fruits and vegetables and post-
harvest losses in India. ... (Interruptions) We are the second largest producers of
food and vegetables, and it is one of the highest in the world. ... (Interruptions)
But we have lack of infrastructure, storage, cold chain and also the modern
technology, which is required for transportation. As these are perishable
commodities, investment is being made in the FEleventh Plan through the
Agricultural and Processed Food Products Export Development Authority
(APEDA). ... (Interruptions) There are various initiatives which we take to
increase exports and we have a number of schemes. ... (Interruptions)

MADAM SPEAKER: The House stands adjourned to meet again at 12 noon.

11.35 hrs.
The Lok Sabha then adjourned till Twelve of the Clock.
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12.00 hrs.

The Lok Sabha re-assembled at Twelve of the Clock.
(Madam Speaker in the Chair)

PAPERS LAID ON THE TABLE

MADAM SPEAKER: Papers to be laid on the Table of the House.
THE MINISTER OF LABOUR AND EMPLOYMENT (SHRI MALLIKARJUN
KHARGE): Madam, I beg to lay on the Table:-

(1)

(2)

3)

4

(1) A copy of the Annual Report (Hindi and English versions) of the
Employees’ State Insurance Corporation, New Delhi, for the year 2009-
2010.
(1)) A copy of the Annual Accounts (Hindi and English versions) of the
Employees’ State Insurance Corporation, New Delhi, for the year 2009-
2010, together with Audit Report thereon.
Two statements (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (1) above.
(Placed in Library, See No. LT 3962/15/11)
A copy of the Employees’ State Insurance (Central) (Third Amendment)
Rules, 2010 (Hindi and English versions) published in the Notification No.
G.S.R. 224 in Gazette of India dated the 4™ December, 2010 under sub-
section (4) of Section 95 of the Employees’ State Insurance Act, 1948.
(Placed in Library, See No. LT 3963/15/11)
A copy each of the following Notifications (Hindi and English versions)
under Section 6D of the Employees’ Provident Funds and Miscellaneous
Provisions Act, 1952:-
(1) The Employees Provident Funds (Amendment) Scheme, 2011
(Hindi and English versions) published in the Notification No. G.S.R. 25(E)
in Gazette of India dated the 15" J anuary, 2011.
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)

(6)

(7)

(i1) The Deposit Linked Insurance (Amendment) Scheme, 2011 (Hindi
and English versions) published in the Notification No. G.S.R. 9(E) in
Gazette of India dated the 8" January, 2011, together with a corrigendum
thereto published in Notification No. G.S.R. 83(E) dated 1" February, 2011.

(Placed in Library, See No. LT 3964/15/11)
A copy of the Notification No. S.0. 30(E) (Hindi and English versions)
published in Gazette of India dated the 8" January, 2011, specifying the
establishments, mentioned therein, employing twenty or more persons as
the class of establishments to which the Employees’ Provident Funds and
Miscellaneous Provisions Act, 1952 shall apply, with effect from the date
of publications of this notification in the Official Gazette issued under sub-
section (3) of section (1) Employees’ Provident Funds and Miscellaneous
Provisions Act, 1952

(Placed in Library, See No. LT 3965/15/11)
A copy of the Consolidated Annual Accounts (Hindi and English versions)
of the Employees’ Provident Fund Organisation, New Delhi, for the year
2009-2010, together with Audit Report thereon under sub-section (1) of
Section 7 of the Employees’ Provident Funds and Miscellaneous Provisions
Act, 1952.
Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (6) above.

(Placed in Library, See No. LT 3966/15/11)

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS, MINISTER OF STATE IN THE MINISTRY OF PERSONNEL,
PUBLIC GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN
THE PRIME MINISTER’S OFFICE (SHRI V. NARAYANASAMY): Madam, on

behalf of my colleague, Shri G.K. Vasan, I beg to lay on the Table:-
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(1

(2)

3)

11 22

(1) A copy of the Annual Report (Hindi and English versions) of the
Calcutta Dock Labour Board, Kolkata, for the year 2009-2010, alongwith
Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Calcutta Dock Labour Board, Kolkata,
for the year 2009-2010.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (1) above.

(Placed in Library, See No. LT 3967/15/11)
A copy each of the following papers (Hindi and English versions) under
sub-section (1) of section 619A of the Companies Act, 1956:-
(1) Review by the Government of the working of the Ennore Port
Limited, Chennai, for the year 2009-2010.
(i1)  Annual Report of the Ennore Port Limited, Chennai, for the year
2009-2010, alongwith Audited Accounts and comments of the Comptroller
and Auditor General thereon.

(Placed in Library, See No. LT 3968/15/11)

(4) A copy each of the following Notifications (Hindi and English versions)

(i)

under sub-section (4) of Section 124 of the Major Port Trusts Act, 1963:-
G.S.R. 862(E) published in Gazette of India dated the 28" October,
2010 approving the Cochin Port Trust Employees (Recruitment,
Seniority and promotion) Regulations, 2010.

(Placed in Library, See No. LT 3969/15/11)

(i)  G.S.R. 1025(E) published in Gazette of India dated the 29" December,

2010, regarding change of name of ‘Madras’ as ‘Chennai’ in the Rules
/Regulations of Chennai Port Trust.
(Placed in Library, See No. LT 3970/15/11)
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(iii) G.S.R. 1026(E) published in Gazette of India dated the 29" December,

2010 approving the “Kolkata Port Trust Employees’ (Pension) Third
Amendment Regulations, 2010.
(Placed in Library, See No. LT 3971/15/11)

(iv) G.S.R. 1027(E) published in Gazette of India dated the 29™ December,

2010 approving the “Mumbai Port Trust Employees Housing Loan
(Amendment) Regulations, 2010.
(Placed in Library, See No. LT 3972/15/11)

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI JAIRAM RAMESH): Madam, I beg to lay on the Table:-

(1)

2)

3)

(4)

(i) A copy of the Annual Report (Hindi and English versions) of the
Central Pollution Control Board, Delhi, for the year 2009-2010.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Pollution Control Board, Delhi,
for the year 2009-2010.

(Placed in Library, See No. LT 3973/15/11)
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (1) above.
(1) A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Forest Management, Bhopal, for the year 2009-2010,
along with Audited Accounts.
(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Forest Management,
Bhopal, for the year 2009-2010.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (3) above.

(Placed in Library, See No. LT 3974/15/11)
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()

(6)

(7)

(8)

)

(1) A copy of the Annual Report (Hindi and English versions) of the
Indian Plywood Industries Research and Training Institute, Bangalore, for
the year 2009-2010, along with Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the

Government of the working of the Indian Plywood Industries Research and

Training Institute, Bangalore, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (5) above.

(Placed in Library, See No. LT 3975/15/11)

(1) A copy of the Annual Report (Hindi and English versions) of the

Salim Ali Centre for Ornithology and Natural History, Coimbatore, for the

year 2009-2010, along with Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the

Government of the working of the Salim Ali Centre for Ornithology and

Natural History, Coimbatore, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (7) above.

(Placed in Library, See No. LT 3976/15/11)

A copy each of the following Notifications (Hindi and English versions)

issued under Section 38 of the Biological Diversity Act, 2002:-

(1) G.S.R. 289(E) in Gazette of India dated the 8" February, 2011,
notifying the species of plants and animals which are on the verge of
extinction, mentioned therein, in the State of Bihar.

(i) G.S.R. 290(E) in Gazette of India dated the 8" February, 2011,
notifying the species of plants and animals which are on the verge of
extinction, mentioned therein, in the State of Tripura.

(Placed in Library, See No. LT 3977/15/11)
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(10) A copy of the Wetlands (Conservation and Management) Rules, 2010
(Hindi and English versions) published in the Notification No. G.S.R.
951(E) in Gazette of India dated the 4™ December, 2010 under Section 26
of the Environment (Protection) Act, 1986.

(Placed in Library, See No. LT 3978/15/11)

(11) (i) A copy of the Annual Report (Hindi and English versions) of the
Centre of Excellence for Medicinal Plants and Traditional Knowledge,
Bangalore, for the year 2009-2010.

(1)) A copy of the Review (Hindi and English versions) by the

Government of the working of the Centre of Excellence for Medicinal
Plants and Traditional Knowledge, Bangalore, for the year 2009-2010.

(Placed in Library, See No. LT 3979/15/11)

(12) Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (11) above.

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS, MINISTER OF STATE IN THE MINISTRY OF PERSONNEL,
PUBLIC GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN
THE PRIME MINISTER’S OFFICE (SHRI V. NARAYANASAMY): Madam, I
beg to lay on the Table a copy of the Detailed Demands for Grants (Hindi and
English versions) of the Ministry of Parliamentary Affairs for the years 2011-2012.
(Placed in Library, See No. LT 3980/15/11)
THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS, MINISTER OF STATE IN THE MINISTRY OF PERSONNEL,
PUBLIC GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN
THE PRIME MINISTER’S OFFICE (SHRI V. NARAYANASAMY): Madam, on
behalf of Shri Jyotiraditya M. Scindia, I beg to lay on the Table:-
(1) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of section 619A of the Companies Act, 1956:-
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)

3)

4

)

(@ @ Review by the Government of the working of the Delhi
Mumbai Industrial Corridor Development Corporation Limited, New
Delhi, for the year 2009-2010.
(i1)) Annual Report of the Delhi Mumbai Industrial Corridor
Development Corporation Limited, New Delhi, for the year 2009-
2010, alongwith Audited Accounts.
(Placed in Library, See No. LT 3981/15/11)
(b) (1) Review by the Government of the working of the National
Centre for Trade Information, New Delhi, for the year 2009-2010.

(i1) Annual Report of the National Centre for Trade Information,
New Delhi, for the year 2009-2010, alongwith Audited Accounts
and comments of the Comptroller and Auditor General thereon.
(Placed in Library, See No. LT 3982/15/11)
Two statements (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (1) above.

(1) A copy of the Annual Report (Hindi and English versions) of the
Federation of Indian Export Organization, New Delhi, for the year 2009-
2010, along with Audited Accounts.

(1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Federation of Indian Export
Organization, New Delhi, for the year 2009-2010.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (3) above.

(Placed in Library, See No. LT 3983/15/11)
A copy each of the following Notifications (Hindi and English versions)
issued under Section 18G of the Industries (Development and Regulation)

Act, 1951:-
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(6)

(7

®)

©)

(1) The Newsprint Control (Amendment) Order, 2010 published in
Notification No. S.0. 2810(E) in Gazette of India dated the 19™
November, 2010.

(i1))  The Newsprint Control (Amendment) Order, 2010 published in
Notification No. S.0. 3050(E) in Gazette of India dated the 28™
December, 2010.

(i11) The Newsprint Control (Amendment) Order, 2010 published in
Notification No. S.0. 212(E) in Gazette of India dated the 1%
February, 2011.

(Placed in Library, See No. LT 3984/15/11)

A copy of the Electrical Wires, Cables, Appliances and Protection Devices

and Accessories (Quality Control) Amendment Order, 2009 (Hindi and

English versions) published in Notification No. S.O. 512(E) in Gazette of

India dated the 19" February, 2009 issued under Section 14 of the Bureau

of Indian Standards Act, 1986.

(Placed in Library, See No. LT 3985/15/11)
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (6) above.
A copy of the Explosives (Amendment) Rules, 2010 (Hindi and English
versions) published in the Notification No. G.S.R. 65(E) in Gazette of India
dated the 5™ February, 2011 under sub-section (8) of Section 18 of the
Explosives Act, 1884.

(Placed in Library, See No. LT 3986/15/11)
A copy of the Special Economic Zones (Fifth Amendment) Rules, 2010
(Hindi and English versions) published in Notification No. G.S.R. 903(E) in
Gazette of India dated the 10™ November, 2010 under sub-section (3) of

Section 55 of the Special Economic Zone Act, 2005, together with an

explanatory note.

(Placed in Library, See No. LT 3987/15/11)
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(10) A copy of the Indian Boiler (Second Amendment) Regulations, 2010
(Hindi and English versions) published in Notification No. G.S.R. 195 in
Gazette of India dated the 30™ October, 2010 under sub-section (2) of
Section 28 A of the Boilers Act, 1923.

(Placed in Library, See No. LT 3988/15/11)

(11) A copy of the Trade Marks (Second Amendment) Rules, 2010 (Hindi and

English versions) published in Notification No. G.S.R. 1024 in Gazette of
India dated the 29™ December, 2010 under sub-section (4) of Section 157
of the Trade Marks Act, 1999.

(Placed in Library, See No. LT 3989/15/11)

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT
AND HIGHWAYS (SHRI JITIN PRASADA): Madam, I beg to lay on the Table:-
(1) A copy each of the following Notifications (Hindi and English versions)
under section 10 of the National Highways Act, 1956 :-
(1) S.0. 2869(E) published in Gazette of India dated the 30™ November,
2010, authorizing the Special Land Acquisition Officer, National
Highway Zone, Bangalore, as the competent authority to acquire
land for building, maintenance and operation of National Highway
No. 13 (Chitradurga-Shiomoga Section) in the State of Karnataka.
(1i1))  S.O. 108(E) and S.O. 109(E) published in Gazette of India dated the
19" January, 2011, regarding acquisition of land for building,
maintenance, management and operation of different stretches of
National Highway No. 75 (Bamitha-Satna Section) in the State of
Madhya Pradesh.
(iii)  S.O. 334(E) published in Gazette of India dated the 14™ February,
2011, regarding acquisition of land for building, maintenance,
management and operation of National Highway No. 8 (Ajmer-

Udaipur Section) in the State of Rajasthan.
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)

3)

(iv)

)

(vi)

(vii)
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S.0. 2842(E) published in Gazette of India dated the 25" November,
2010, authorising the Officers, mentioned therein, as the competent
authority to acquire land for building, maintenance and operation of
National Highway No. 163 in the State of Andhra Pradesh.

S.0. 2117(E) and S.O. 2118(E) published in Gazette of India dated
the 30™ August, 2010, regarding acquisition of land for building,
maintenance, management and operation of different stretches of
National Highway No. 154 (Dhaleswari-Bhairabi Road) in the State
of Assam.

S.0. 1469(E) published in Gazette of India dated the 18" June, 2010,
regarding authorising the Additional District Magistrate and
Collector (Land Acquisition Collector), Dhalai District, mentioned
therein, as the competent authority to acquire land for building,
maintenance, management and operation of National Highway No.
44 in the State of Tripura.

S.0. 1833(E) published in Gazette of India dated the 27™ July, 2010,
regarding acquisition of land for building, maintenance, management
and operation of different stretches of National Highway No. 44

(Churaibari-Manu Section) in the State of Tripura.

Three Statements (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at item No. (v), (vi) and (vii) of (1) above.

(Placed in Library, See No. LT 3990/15/11)

A copy each of the following notifications (Hindi and English versions)

under sub-section (3) of Section 9 of the National Highways Act, 1956:-

(1)

The National Highways Fee (Determination of Rates and Collection)
Amendment Rules, 2011 published in Notification No. 15(E) in
Gazette of India dated the 12" January, 2011.
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The National Highways Fee (Determination of Rates and Collection)
Amendment Rules, 2011 published in Notification No. 950(E)
Gazette of India dated the 3™ December, 2010.

(4) Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at item No. (i1) of (3) above.

12.01 hrs.

(Placed in Library, See No. LT 3991/15/11)

STANDING COMMITTEE ON INDUSTRY
220™ to 222" Reports

SHRI M. KRISHNASSWAMY (ARANI): Madam, I beg to lay on the Table the

following Reports (Hindi and English versions) of the Standing Committee on

Industry:-
(D

)

3)

220" Report on Action Taken by the Government on the
recommendations contained in the 215™ Report of the Committee on
the Demands for Grants (2010-11) pertaining to the Ministry of
Heavy Industries and Public Enterprises (Department of Heavy
Industry.)

221" Report on Action Taken by the Government on the
recommendations contained in the 216™ Report of the Committee
on the Demands for Grants (2010-11) pertaining to the Ministry of
Heavy Industries and Public Enterprises (Department of Public
Enterprises); and

222" Report on Action Taken by the Government on the
recommendations contained in the 217" Report of the Committee on
the Demands for Grants (2010-11) pertaining to the Ministry of

Micro, Small and Medium Enterprises.
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12.02 hrs.
STATEMENT BY THE PRIME MINISTER

Appointment of Central Vigilance Commissioner

THE PRIME MINISTER (DR. MANMOHAN SINGH): Madam Speaker, the
post of Central Vigilance Commissioner was due to fall vacant on 8™ September,

2010 on the completion of term of Shri Pratyush Sinha.

Under the CVC Act, 2003, the appointment of the Central Vigilance
Commissioner is required to be made by the President by Warrant under her hand
and seal and on the basis of the recommendation of a Committee consisting of the
Prime Minister, the Home Minister and the Leader of Opposition in the House of

the People.
The meeting of the Committee took place on 3.9.2010. The Leader of

Opposition gave a dissenting note. In pursuance of the recommendations made by
the Committee, the President appointed Shri P.J. Thomas as the CVC and he was

sworn in on 7.9.2010.

After the appointment of Shri Thomas, two public interest litigation
petitions were filed in the Supreme Court challenging the appointment of Shri
Thomas as the CVC.

Hon’ble Supreme Court declared the recommendation of the Committee as
non-est in law and quashed the appointment of Shri P.J. Thomas as the Chief

Vigilance Commissioner.

Madam Speaker, the Hon’bles Supreme Court has pronounced its decision.
We accept and respect the verdict of the Hon’ble Supreme Court. The
Government will take into consideration the guidelines/directions given by the

Court while appointing a new CVC.

... (Interruptions)




07.03.2011 32

SHRI BASU DEB ACHARIA (BANKURA): Madam, this is not sufficient...
(Interruptions) The explanation given by the Prime Minister is not sufficient....
(Interruptions)
MADAM SPEAKER: Shri Pawan Kumar Bansal.

... (Interruptions)
MADAM SPEAKER: Now, ‘Zero Hour’. Shri Sharad Yadav.

... (Interruptions)
SHRI BASU DEB ACHARIA : A criminal case is pending against the person....
(Interruptions) How has this happened?... (Interruptions)
MADAM SPEAKER: Nothing will go on record.

(Interruptions) E
MADAM SPEAKER: Shri Sharad Yadav to speak.

We are now in the ‘Zero Hour’.

... (Interruptions)
MADAM SPEAKER: Kindly take your seat.

... (Interruptions)
A& HEIGAT : 3T IS SIS | 3MID! I & TS|

.. (eTae)
JreAE wEE ¢ g, 3 2l A IRg Ared|
... (9Er)

MADAM SPEAKER: The Leader of the Opposition wants to say something.

... (Interruptions)
sieet o Rt (fafdem): sregen S, AL & SR 99 Hi%Hd F A9 < gY gLTTHAT
St SR A G PO PE o, B 99 Al I8 Uaiae ax 8 O [P 98 I 9 dwe § off
hedl, ifhT § o9 § JATTHAT Sfl, JATYHT 3 BT 9 A o & 91 A [epat 0= Bl
TE S 91 Y Fel ofl, YW WA Wi W fHAT o, Afh H oS yaRilae @R @ ot

* Not recorded
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fe 31T a8t AT MY WE H Do | q8l MU el A7 b My e it s B @
g, W ot RIERY o R 3T 21 31U I' WY dEl o 5 ST Us o T SridTel e
9 TRE S BB | PO TACdl 8 Wl 8] I8 U Ueb VAT & el § SR My Ag Al
FEl o 5 g9 U Tafoat wies § 98 S 3 1 I 99 siuat ofE a1 HY gR XS
fpar o & o R ggrHE WieR BR3¢ € fb # ReR g O 39 916 Al QAT 81 ST
MY, <MfpT G 9gd o9l @ fh MUY ST A U 4T a1 S 69 H 8l bl Sl a1
3MU §Te} el | 98 d1d 3MUDh] AHa H dHedl dNey| Sl aid AU Aol W ¥ Hel, 98

qd 3P AAg § | FHel ATyl (Sraer)

THE PRIME MINISTER (DR. MANMOHAN SINGH): Madam Speaker, I have
no hesitation in repeating what I said in Jammu. Obviously, there has been an error

of judgement and I accept full responsibility for it. ... (aem)
JeAE WRAGT : Wi 96 91, Ig<a Ay i

12.04 hrs.
BUSINESS ADVISORY COMMITTEE
25™ Report
THE MINISTER OF PARLIAMENTARY AFFAIRS, MINISTER OF SCIENCE
AND TECHNOLOGY AND MINISTER OF EARTH SCIENCES (SHRI
PAWAN KUMAR BANSAL): Madam Speaker, I beg to present the Twenty-fifth
Report of the Business Advisory Committee.
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MADAM SPEAKER: Now, we are in the ‘Zero Hour’.
Shri Sharad Yadav.

... (Interruptions)

MADAM SPEAKER: Nothing will go on record. Nothing is going on record.
(Interruptions) ..."

MADAM SPEAKER: No, please take your seat. Please sit down. 314 @R’T 43 S8 |
... (Interruptions)

MADAM SPEAKER: Please take your seat.
... (Interruptions)

12.07 hrs.

At this stage, Shri Basu Deb Acharia and some other
hon. Members left the House

ST WRSAT : MY ifery | MY IfSY |

... (Fagm)

3t ¥R ATQd (WEYRT): STeEAT Sfl, ... (FAYH) H YHT & AT 331 8T &) TEFHAT St B

S FA 8, SDT a4, . ()
Jremet waEear ¢ 3t SR RffaR &1 A Bl M SRy SifaR &7 Aifess faam €, sma gur avas
I qIfer |
M IRE TAEE : § I U B qC PV DA ol dledl, AY § WA B WA T
TEqqul AT ST <@ gyl ofR gEAr St 7 S 91d < g, I9d Wed 8 §Y U
Hequl AHT # IS ATedT g

Tl Timear fiffRer 99 €1 a8 w9 9gd TR | TS 21 Y gg |ed H, Iy
AT | BEN © [ 9 W DI S SUSTS S 8, 8 27 G g9 S TS &l S9H 4 $o
3 BM H TS BRI IR PO O facell I SRR, faeell & dveiTe, fcell 9 3R, faeel &
BRgR, facell ¥ 3refliTe 3R facell | JRIEEE, S focell & AU &1 Slldl 8, Ig gl

* Not recorded.
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BT A SRES SATHT 2| 1T S ST TS 8, 98 W SUSTS SHIF & T8 gl <91 3 Ig S
wﬂq%‘,wwaﬁﬁwﬁmaﬁwﬁwﬁﬁaﬁé%aﬁgsﬁ@ﬁﬁwﬁlg
ﬁ%wmuﬁwwwwmwﬁaﬁ%l A gy=EAT S BT U forar g, @i Sioal
Al oz foar g1 4 s 6l g ar uridi & SRy 7181 Sa1 @ gl fieell & Sraurd, =i
WRE o 7 g B TR I ool & folg ™ 997 goM Bl 91 BEAS @9 W § W
BI5d, T BI5d, UUW BIgd| ¥ HE &9 %@ §, [P b H 99 ® 87 WA A & b
ST 3 S He TR SUNTS; SardT B, e sef-At 8, a' W &1 AeM 21 s # ®ar
S 2 6 T8l st 1 S ol d 9HIH ddd S99 $ld WX D Al bl A8 gl TS
IS, DI HURT &, 39 o B QORI 8] ARA WDR 59 a8 H BA o § Sl Sl IR @ 3,
3 WY H 8l Sl © b 9% 1 &l R W 87 IS 9gd R Hebe §, Igd TR A
gl # MUY Hel Aredl § (& a9l qfeha A 9o Her 81 89 WUl 480 WIPR & UREI |
9 & fHaE 7 U g ATHERT B g W 39 9¥ Bl [ oRe W gATE HISH
& 21 & ooy go @medl § 5 I8 e i w1 gon 87 merHAT Sft Wl # SufRid g
IS 39 Wed # il R eR a €, § ok Yol =redl § [ a8 fd a2l Wbl gan 87
IO Y W YR W S 997 I W 8, Fe el Y[R BT SIRAT 59 <7 B SIS
SHIF & gl B, Rdl RIS WY el B B 9 SHIF W 8 R8T §l . (FaeEr) R
IS WRBR &, # 5l U ARBR Bl a1 T8 BR @l g, Sl QR ARbR oA . (FgET)
S WEISAT & 379 A FHTE DR |
it IR Aed : Ig TUR AT 21 R 3T o fide wmer § ft a1 Pis 9S8 wEmE T8
gl |

3 H, § MU P ARl § I UAHISIR 9 aTell B, SRATUM T GR1 EAGR0T 81
ST, %S PUT BT GRT YEABROT 81 Y, RISRAM BT AR BT G4 A6 AP 8l
ST 3R 9 < $I HY S| S+ b Sl {6 59 <9 & orT @ 4 99| siie™ 39
S Pl A% B ATl T8l ®, Ife Y 39 FdTdl IR &I 7Tg] AT iR 39 b BT B
T fparl w9 S Al © o dcenrel A uiiéAl Bl gATeR 39 Farel Bl THRAT F 81 H
o B B HRY AR SR & o, A 39 o ¥ fhami § 987 98 T W 99 g,
ITd S A S 91 AR B, Afed S g¢ frae g 9 39 fRg R @ E ARl ™
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I Bl A MuD HqiegH At § 6 marEE o 39 arel b AReT W of 3R STear |
Seal S & 9Y gU s RBM, 1800 & BT Bl Awhldl daaldR, 9 ¥ DI gdM Bl
D Y| HewG], H YD AeAH A Yl AT HRAT A@re gl .. (Fa)

Jee ARedl A Uolw AR, A AR AR, A IR Hegu, 4N dw pAR, A H e
TR 7@, 5 oo R1E g, s 9 Sa sh qaslt UH. Ued, St ok sTard, W
RMAIRR, 31 ST e, ST S99 STRAT 31U MU 2 IR ARG Sl A Hdg B ol

... (Er)
A& q?l?ﬂ'l : Sl WISKHNATed SR dTha |

... (gEr)
T FEGT : 3777 d3 ATV |

... (cgagm)

12.13 hrs.

At this stage Shri Shailendra Kumar and some other Hon ble Members
came and stood near the Table

JTEAET WEISAT : 37T AT TSV HR oy |

... (9ur)
A& WEISAT © MY ! dler Iy
. ()
& ARGAT : HUYAT Il dref QY|
. ()
3eTE WG : 379 B AN, 98 W8T 379 I Fel Sy
. ()

A FREIGAT : 3MUD! 1T W YR YIhlel FATE B TAT| 37 AT Y T&R Fel forg|

... (cTagm)

3reAeT WG : MY 98 WYl $v Rare # 78 o @ 2
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(Interruptions) ... ~
N wSwRd IORW awar (RRSY): smewelia sremg w@iean, g g9 diem &1 S Al
fea, Sue oy § aMuehT SMYR @ad HRal gl ... (au) § HERIS &1 Yeb Fel AYD A
UST HRAT AT ... (Faer)
& ARIGAT : HUYAT Y1 i T80 HRY|

... (agm)

2 SR AR AqHAR : HelQdl, AT ST § JAT BN 6 AERTG, H a9 &
Teh &l SMHIAR BT STl AR a1 .. (@qe™) I8 94 $© dal Ahal & DRI GAT
gl ...(ag) I8 S 9918 §, I8 ud. 4. A v, 4 @ @ g 9 oS o . SRi W
Jd Ul & U 21 . (FEEE) I8l Jd @ AR 9 fdEe & BRU I8 99 8 @
gl ... (r@gm) F8 wid o § fF ad sufit 51 wifhaeit & et W afidy am
INTHe & Bl dd HUFAT B TH ATORATE B BRI ST AT DI AT S TG
US| ... (FAgM) Wad B IRAR B FHT AT TS g8 AT A B Y EIR e R d0
2l ...(@)E

# e HegH A A a1 g 6 S uRART Bl =T < H weg Hifg ... (FahH)
del HHMAT B ARTd § S Bod 5, 9 GURT DI DI AT A8y 3R g9 aR |
TRGR DI IR W gaqT 3T AR .. (TFeT)

JeALT HEIEAT : 3 TRAVTS HOISAT

.. (erae)
L& HEIGAT ¢ PHUAT ITI-3I el W S8y
... (@rqEr)
& HEGAT & 3MMIH! I & s o
.. (erae)
3TeTE WAL : AU TN QX YD GATG B AT 21 31@ M7 3701 Hiel W) 18|

... (agm)

* Not recorded
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Jreael weted @ g Rig dler Sl 39 98 Wigy|

.. ()
reme wErea Al HoISAT B A B Al A Bl ad Reprs 7 @l A |

..(ETEr)

$ft ARANTE FOMSAT (3FRe): 3reaed weled], el FawR 718 W JoRId 4 31f¥d a9 8 &
BRI A BI 9gd 9N JHAM B3N &1 57 BHal § AIW SAE Dl R JAHell b
JHAT 3| TIRR AIE & AU BT FHY g MR ST D1 garg b1 &9 g &l fami A
S 3 Bl B gars @1 @ off F S-IR T # oRa # SHeR ani T a3
Sl el el § & qadR WS M., (aur) sl d b feaEi 7 ugell &1 Ream & forg
S ART $HCal BR @M AT, I8 BT UMl R AW P HRU g8 W G ML (F@EH) 59
JHA F R ORI &[SI DI qgd T8 gehT o, () sAR fHar wrgdi 5 ool
IR [ HEA Bl 3TTE B! | @EH AR a9 B HRU HEA € & O A ORI B
fpam &o § gg T 1 R &1 favy gl (Fagr) s QR W H AYgA 93 BT 3R
BT IR 39 9T &1 IR T[ORI & 12 THAIS o A1 #3157 ¥RE UaR § a1 Bl 3R
ORI & AN & qR § S faTd Bl A1 d31 Sff 7 smearae f&ar & 59 Jhas &1 §
B S HABR S BRISA AR S B D GG [HAFI © Jhar bl qarrde e
SR .. (Sgaem) f&id 29.12.2010 &I WX &9 § 9@ & fIU & =g < 37M38.0.09

FRER 31l ASHER & BaTol I UGl 3iIR ARl & JHITAT Selld SI-3FRell | <aferdn i

3R ATeRPUee # RFRT A Ud T.A.7A.H. Qravgusal &1 a1 6. (@@e) $9 3R A

7 w3, e Fefaex vd Hdfda faumr & sifrermr S & SR Aigg 9 .. (@) S=

& 918 Dard S F §Y JhAr BT ol fordm iR i 30.12.2010 B §U JHAM BT Th

UERIE goic a1 Sl AfaRad 8.5y 491.46, 9 ST 1.02, T96 I 12.41,
HSHh Td HIT 29.70 AT Pl 533.59 BRI BUY |... (FIeT)
JNeAET HEISAT : 37 3T T Td FHATE BT

... (cgagm)

* Not recorded
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# ARANTE HOUSAT ¢ T H FIH &1 JHAM Dled, Fbell, TE d SR B BFaAl H§ a2l
AT $9d q18 B did S ¥ AR Bl W g JHAM W WAHBAT o DI bl dlih
el 1 $B 8a qP Aed Ad T .. (@UF) 9 § Bwd SH G D T 8, dF A8
B DI © AP [BAT BT JATTS & IR H fq b Dls ol ol (el gl..(Tagm)

A FREGAT ¢ 379 A A DI |

. ()

#f RmwTE worfean @ # W= S & qeT g 5 e @ S genasn e dren o, 98
e ar €7 Afe 8, A1 P9 ab ferm, Y8 gare?.. (@agr) A By HIA S 59 e

H Seg ¥ Seg ded I ... (ragm)
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12.18 hrs.
MATTERS UNDER RULE 377 *

MADAM SPEAKER: Hon. Members, the Matters under Rule 377 shall be laid on
the Table of the House. Members who have been permitted to raise matters under
Rule 377 today and are desirous of laying them, may personally hand over slips at
the Table of the House within 20 minutes.

Only those matters shall be treated as laid for which slips have been
received at the Table within the stipulated time and the rest will be treated as
lapsed.

... (Interruptions)
3TEAET HEIGAT & 3T [ STYHI-T1 Al W e 15|

... (Fagm)

* Treated as laid on the Table
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(i) Need to curb the increasing incidents of female feoticide in the country

N TG TIRW e (ARR) @ < A il Yo7 &1 B FHedl 7 I9R w0 o foran gl
| TR & T8 9T DI 39 J& W) & AdeT2dd 891 A1ty | 31l I8 waret BIel S
TS & <l Sreehiel H U8 APl WU of o¥ T 31k R Usp |HfoTe aimaar &1 Rafd dar @
ST | arferehT Yo gen Bl W] Riferd SR F91Sl & 9o dad H AR Ygii Sifeie ol
S B | &R Ay ol qieror qebeiis & HIETH ¥ 10 ARI dTfTehT YUl 1 BT HR & SRl © |

39 R MIEd AT B Abd b T g WRAR B I F A& HeH ol
ElE

USTTE, BRATON, TORM R AERTG, O 89N Ga¥ 99§ AR FeR you H formgurd H
I A TS TS ¢ qAT fAeell, FUSHIE 3R EHSEIE S I 3R 3T R Wl s/ g
e g

RHR DI ALY 6 AARTS GaRi & SIRY VT ST BT Sfs A IESaIR b &
Y 9@ fY Fa9 Ugel A1d-fUar & ARGl § deald da 7g YA B B8R e 8
DR Pl (P GEU & SMER W THAR PRM ATl Fll(ep] 3R @R prRIbaAlSA &
g A1 s Hed I3 @MY |
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(i)  Need to take action for the revival of closed and abandoned tea gardens
in Idukki Parliamentary Constituency and other parts of Kerala

SHRI P.T. THOMAS (IDUKKI): T would like to invite the attention of the
Government to the revival of closed and abandoned tea gardens in the country.
Around eleven companies including three in my constituency i.e. Idukki in Kerala
have closed or abandoned tea plantations spread over more than one lakh acres.
This has added to the miseries of the underpaid plantation workers estimated over
one lakh. Some of these tea gardens are located in far flung areas. The unrest and
deprivation in the plantations have been capitalized by undesirable elements and
the insurgent groups. An effective action in the matter will be helpful in building
confidence among the tea garden workers and their dependents. It is vital to have a
cohesive management and administrative structure for these abandoned and closed
tea gardens. I request the Government to take immediate action for the revival of

closed and abandoned tea gardens and to get their statutory dues.
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(iii) Need to make provision for construction of roads within the village
area under Pradhan Mantri Gram Sadak Yojana

N =R R (Fre)

TETHAT U FSd ATl b g T & i W & fRIR db gsdh 9918
ST & 1 7 & SfeR WD el q1E o § | 9afe M # wed TE 2§ Pras v =
e & 3R ANN Bl M-S H fagehd Bkl & | Midl & 3R Hedl D 8l A dled & dal
H PITs Td GoIed Tl © AR Fs a8 BF W I € | 99 & N H Fs g A R Al
g S dic Ugadl © | $9 AISEl I G B fER B dTel AR AN DI AN-SI TG ATl
DI A A A-S & el M B 3R 59 o1 F F$h g1 SY 1 g T fabrg ar
BT A & urior A @y e W fre wadt |

He & AW A ARy ¢ b garEE uM e Ao & faRn e # gRacd @
39 AT B AN TMd b AR B drell Wl W owse  fmior fear ol
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(iv) Need to start a programme to provide higher/technical education in the

tribal areas of the country

2N ARIRE Aol DA (TSRRI-RR)

T% AR 7 39 & Fda T & vl B o Ren v fHy 9m @ forg waey
faerem &t g @ 7 | gfd, 3 faemerdi #1241 e ao & e yeH fhy S @t
gfen g, gafow W& B3, St (T aRar 4 9 12F wen & TN gWE & SR ST
e & dferd 8 O € | fIRIWeR <9 & Sr¥fad Sfd g Sy diged &3 3 Ry Tdied
femera 4 1241 P STV A dTel ST S/ & BrAl Pl Sed Rieq/dabra!
e e fBy SN & b BRIGH q9Y S Bl MaeAdhd &, dlid d Iod [RIen/dadbid!
e 9 dfed 9 8 99 |

3T < TRIeTdIE A g% X8 JUTfad 81 X681 ® | $PT U WY BRI SIollfad &l

BT AAHRIT BFT AR SHASIIT BT § S en/ad-ia! Brm o v gl afe snfeard
g &3l W 39 WHS & BAl @ fog Iea Ruer/ddial Rien o gfaar gem wved s
Jah] Pl YA DI JRAGRT I TS BT Add YT [HAT 1Y A TeRAedE Dl GHRT A B

8S b [~1UeT ST Hehall 2 |
3 W D% WRBR W ARG g [ 98 <0 & snfeanyl argey &= # 39 Y D
Bl ® oy Sea Rien/deie! Ren g ve dRiHd e a7 M 8 mawdsd Ugd b |
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(v) Need to expedite the construction of a railway line between

Ramganjmandi and Ujjain via Jhalawar and Agar

it Aoo aat (Sam) -

AT X A ST GRT 37U FoIC |80l 2011 § I8 39 I BT Ieoid b o &
o amv-g1™ & SMaR W g Siy/srg_fed Soa Ud fUes gl § 8 verd offsT
fIBrs SN | #R1 dAeavl &5 g™ Sfa/syfad Saa aged &5 § | I8t fawa aut
H T g Xold g BT o1 deror Bl 99 B bl & | I8 Xl 1S © - A HEl A
IS g1 FATATETS, AR | 850 HIS DI g HERT AT TS W cifdd & | 3 X o185 ol
o™ &1 B ol b R TE gal 2l

IT: T s AYBR I ITRY 2 b 39 5 Vad 189 & [ &1 B sifdedd e
ST I
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(vi) Need to set up a Regional Spices Board in Telangana region
particularly in Karim Nagar in Andhra Pradesh

SHRI PONNAM PRABHAKAR (KARIMNAGAR): I would like to draw the
kind attention of the august House regarding the need to set up a Regional Spices
Board in Andhra Pradesh.

India is one of the largest producers of spices in the world and Andhra
Pradesh is the largest spice producing state in India. Andhra Pradesh produces
varieties of spices but Chilli and Turmeric are the main spices grown. It is the
largest producer of Turmeric and Chilli in India. This State is almost contributing
around 50% of the country’s production. Coriander, Tarmarind and Ginger are the
other spices grown in Andhra Pradesh. Nizamabad, Warangal, Karimnagar,
Adilabad, Medak, Rangareddy are the turmeric growing areas in the State.
Nizamabad, Warangal and Cuddapah are the major trading centers for turmeric
while Guntur and Warangal are the main trading centers for Chilli in Andhra
Pradesh. The State has major share in exports of Indian spices.

I, therefore, request the Hon’ble Minister of Commerce & Industry to
kindly set up a Regional Spices Board in the backward districts like Telangana
particularly in Karim Nagar in Andhra Pradesh to boost the production of spices
and to help the farmers and the marketing department within the current Five Year

Plan.
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(vii) Need to expedite constructin of roads under Pradhan Mantri Gram
Sadak Yojana in Pratapgarh Parliamentary Constituency, Uttar
Pradesh

TG Yo R (FeTTTg)

A AHET & YA H YErHAT U GSh Aol B i FREER R 8l 8
@I 2 s HRO il % Fs Wl AEl H R & oA 7 Imi B HiEe F Ba) M9 H
UEEAT TSl § | T a9 | W A9aT &5 H 9 A & Sfaid bl H B T8 g T | 39
IS & AT B el U S & HROT ATHOT AW BT T § -9 § Bs [Sabdl BT
AT HRAT TSl 7 | Safs gy Rt § oimed wRur &1 Bl FAra @1 T R, W W G
&5 H 31 3MMSd TRV B BT DI YR T BT S T |

Fe & HAIH § AHR 9 IRY 7 6 WX A9 &5 Jame § vEeEE I dsdh
AT @ 3T 3Med =R &1 B AT e I fhar Sy Krd ariiol &1 g9 Are &
MY 3reE] ARE W Ul Sl b Ud S 91d DI i |l dRarg ¢ fb 59 el # arsd =)oy
& B 3 T Y& FA1 T8l v T T |
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(viii) Need to extend benefits of reservations to people belonging to

Scheduled Castes who have converted to Islam or Christianity

SHRI CHARLES DIAS (NOMINATED): The people who belong to Scheduled
Castes and who have converted to Islam or Christianity are not allowed to retain
the benefits available to weaker sections. At the same time, if they are converted to
Sikhism and Buddhism, they are eligible for all benefits for weaker sections. This
is sheer discrimination and against the spirit of the Constitution.

These people are experiencing this discriminatory treatment for the last so
many years. They have made representations and protest to rectify this grave
injustice. This aspect has been brought to the attention of the Parliament on
several occasions. But, so far no concrete steps have been taken to rectify this
anomaly. This is a violation of the principles of democracy and social justice.

It 1s understood that justice Ranganatha Misra Commission, who has been
asked to study and recommend their views in this regard, has given a report in
favour of extending the benefits to the people belonging to Scheduled Castes and
Scheduled Tribes who embrace Islam and Christianity. I urge the Central
Government to take immediate steps to rectify this anomaly and do justice to these

people.
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(ix) Need to take steps to secuire the release of fishermen of Gujarat and
Diu from Pakistani Jalls and extend adequate financial assistance to
families of such fishermen

SHRI HARIN PATHAK (AHMEDABAD EAST): The Pakistani Navy and
Coastal Guards have been capturing Indian fishermen quite often and around 229
fishermen belonging to Gujarat & Diu have been languishing in Pakistani jails for
the last couple of years. Government of Gujarat has been promptly giving
financial assistance to the families of these fishermen ever since the date of their
capture. However, no financial assistance to these families had been provided by
Government of India. Earlier, ex-gratia payment of Rs. 3 lakhs were given to the
next kin of each person held in captivity and grant of Rs. 30,000/- for small boats
and grant of Rs. 5 lakhs for travellers were given by Government of India. But for
the last couple of years, this grant has been discontinued. I, therefore, request the
Government of India to look into the matter and ensure that due financial
assistance to these fishermen and their families should be given by Government of
India and also all efforts should be made to secure their release from Pakistani

Authorities.
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(x) Need to step up security in Orang National Park in Assam to shun
illegal poaching and infiltration

SHRI RAMEN DEKA (MANGALDOI): The Orang National Park is located at
the north bank of the Brahmaputra river in my constituency i.e. Mangaldoi. The
British had declared it as Orang Game Reserve in 1915. The State Forest
Department had declared it as Wild life Sanctuary in 1985 to meet the demand of
Project Tiger. Several Mammalian species found in Orang Park are the Great
Indian one horned Rhinoceros, Royal Bengal Tiger, Asiatic elephant, Pygmy Hog,
Hog Hog deer and wild boar. Some species are critically endangered. More than
fifty species of fish are habitat of the river & channel of the park. The park is
home to a variety of migratory birds. Variety of reptiles are also found here.
Tourists from different parts of the country and abroad visit Orang National
Park regularly. There is a serious threat to the survival of the part due to illegal
occupation by the Bangladeshi infiltrators. In view of this, I urge upon the Central
Government to prevail upon the Assam Government to increase manpower for
patrolling & security so as to stop poaching and evict illegal encroachers to save

this part & wild life.
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(xi) Need to set up a Central Agriculture University in Tikamgarh
Parliamentary Constituency, Madhya Pradesh

3t v IR (Sawre) -

SPHe WA & PN Bl T A Bl Ao Ul WM ©§ S8l ThATS Ud BARYR
et & rmia # el e g W Iuae 8 el S PN fAvafdare @em |§
AT A IYANT fHAT ST Fohall © | B ST 9-10 aul & I el g F 9wIfad 81 2 ©
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(xii) Need for expeditious upgradation of Dandi Heritage route

S T SREe (JRA):

HETET el ®T 87 U9 < b IUAT Hed & | 7EreAm Mieht 3 gfer w9 fAabrer o |
3T AT B SRRA THD b AANE 8 S AN Bl b WRDR gR (&A1 T M fed
ST T T | D WPHR R I8 GV B 15 off P <l e ARt &1 Fdfe=or fan
S | oif ot I 39 ddy # 318 fadiy Sriardt 18 &t 18 ¢ |

W TS AETH H s DR I a7 2 6 € 2ASS A1 & TdIDRU & B
@1 g ot o s |




07.03.2011 53

(xiii) Need to set up an AIIMS like medical Institute in Sambhai
Parliamentary Constituency in Moradabad district of Uttar Pradesh

3 THIGEAH TB (T ¢

# WRHR BT M 0 AT &5 T e qRIeare § HIE a1 S adre 7 8 B
3R e aredr § | 99d (RIe[E) ¥ fieei o 160 5.l 7 okaws, 340 fh. R ©
el 9 IRUAA € | O (JRIEIEE) W TR @ a9l W BT SRUATd @l @ A 6
ATl ¥ Il ST ¥&! & W AUl I Bridre! Tl g8 © | g X W M-S agd | A IR
H W A 8 | qRIGETE QR &1 [ g91 819 Yo IR § iR 98d 991 YR © |

T B DR A OMRY 8 b GRIeEre g el TR & §ia URT Bl a9 R T g1
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07.03.2011 54

(xiv) Need to provide houses to people belonging to Mushahar community in

Bihar under Indira Awas Yojana

2N BT AR (ATeAaT) -

HioT fabrT H#3Terd Bt Uh S g1 fAER W) Al (qereR) wHerd, Sifh Ry
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(xv) Need to check the steep hikein prices of thread and yarn in West
Bengal

DR. RATNA DE (HOOGHLY):

I wish to bring the notice of the Government the issue of exorbitant hike in
the prices of thread and yarn particularly in last 6 months in West Bengal. It is
a very serious mater as it is affecting acutely thousands of weavers in the
handloom and powerloom sector of rural West Bengal. It would be worthwhile
to state here that the abnormal hike in prices of thread and yarn has created a
crucial problem, as these are the only raw materials for the handloom and
power loom industries in West Bengal. For example, at present the price of
cotton year 100 count (wrap) is Rs. 2500 (2 half) but the price of the year w as
Rs. 2000 (2 half) 6 months back. The cotton year 100 count (Wrap) is Rs.
2,300. Tesar silk was Rs. 3050 per kg six months ago but now it is Rs. 4,200
and more than 100% hike and similar increase in silk, jari yarn has been
witnessed. As the Hon’ble Minister is aware that West Bengal is a major
producer of thread and yarn and next to Agriculture, weaving is the major
industry in West Bengal. If this situation continues, poor weavers in handloom
and powerloom sectors would suffer and their lives would become miserable. 1
would strongly urge the Hon’ble Minister to take initiative on war footing to
address this issue of sudden spurt in prices of threat and yarn to bring down the
prices which would undoubtedly reinvigorate the lives of poor weavers in rural

West Bengal.
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(xvi) Need to construct flyovers at 148/8 Seshampatti Junction and 132/2
Gundalapatti Junction on N.H.-7 in Dharmapuri Parliamentary
Constituency, Tamil Nadu

SHRI R. THAMARAISELVAN (DHARMAPURI): I would like to bring to
the attention of the Government regarding frequent occurrences of fatal
accidents at two important places in Dharmapuri on National Highway No. 7.
The accidents have become a regular phenomenon at 148/8 Seshampatti
Junction and at 132/2 Gundalapatti Junction in Dharmapuri. Many people have
lost their lives due to frequent accidents involving vehicles and pedestrians as
there is no flyover at above places on National Highway No. 7 which lead to
Dharmapur city. These two places are like gateway to Dharmapuri City from
different districts and directions. Therefore, there is always heavy and speedy
vehicular movement and traffic at both these places. The people of Dharmapuri
have been demanding to construct flyover at both these places for a long time
to save the human life of their near and dear ones, but unfortunately nothing
has been done to construct flyover at the above places by the National
Highway Authority of India. I, therefore, urge upon the Government to direct
the NHAI to immediately construct flyover at 148/8 Seshampatti Junction and
at 132/2 Gundalapatti Junction in Dharmapuri on NH-7 to prevent further

accidents and to save the lives of people.
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(xvii) Need to set up an office of Employees Provident Fund Organisation at
Palakkad, Kerala

* SHRI M.B. RAJESH (PALAKKAD): Palakkad is the second largest industrial
town in Kerala. In Palakkad alone, there are about 1500 establishments with a
strength of about 80,000 workers and about 25000 pensioners covered under
Employees Provident Fund Scheme. The new unit of Bharat Earth Movers Limited,
the proposed new Coach factory and the consequent Industrial development in this
area will add to the number of workers covered under EPF. Presently the workers
covered under EPF scheme have to depend on Sub Regional Office at Kozhikode,
situated at a distance of 200 km from Palakkad. Poor and aged labourers and
widows are facing extreme hardship due to the absence of an EPF office at
Palakkad. They have to travel to Kozhikode which involves a tiresome journey,
not to speak of the expenses. Thus, their right to proper and speedy service is
denied and delayed. A service fee is also debited to their bank accounts as
collection charges as the cheques are drawn at Kozhikode. A number of
establishments are not covered under this social security scheme. Hence, in the
interest of thousands of poor working people, I urge upon the Government to take

immediate steps to open an EPF Office at Palakkad, Kerala.
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(xviii) Need to provide wheelchairs and escalators at Railway Platforms for
physically handicapped and elderly people.

*SHRI M. VENUGOPALA REDDY (NARASARAOPET): I would like to
draw the kind attention of the august House regarding the need to provide
wheelchairs and escalators at the railway platforms not only in Andhra Pradesh
but also in other metro cities like Chennai Delhi, Mumbai and Kolkata.

As we are well aware that in railway stations, passengers have to change
the platforms. But the old-aged and physically handicapped passengers are
facing lot of difficulties in climbing the steps at railway platforms. Families
who are accompanying such old-aged and other physically handicapped
passengers have to carry them or to assist them in climbing the steps with great
difficulty from one platform to another.

I request the Hon’ble Minister of Railways to kindly take steps in
establishing escalators and providing sufficient wheelchairs at each and every
railway station in the remaining Eleventh Five Year Plan to help the old aged
and physically handicapped passengers to have a comfortable and smooth

journey.
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12.19 hrs.

MOTION RE: SUSPENSION OF RULE 331G
THE MINISTER OF PARLIAMENTARY AFFAIRS, MINISTER OF SCIENCE
AND TECHNOLOGY AND MINISTER OF EARTH SCIENCES (SHRI
PAWAN KUMAR BANSAL): Madam, I beg to move the following:

“That Rule 331G of the Rules of Procedure and Conduct of Business
in Lok Sabha in its application to the discussion and voting on the
Demands for Grants (Railways) for 2011-12 and the Demands for
Grants (General) for 2011-12 be suspended.”

MADAM SPEAKER: The question is:

“That Rule 331G of the Rules of Procedure and Conduct of Business
in Lok Sabha in its application to the discussion and voting on the
Demands for Grants (Railways) for 2011-12 and the Demands for
Grants (General) for 2011-12 be suspended.”

The motion was adopted.

... (Interruptions)

12.19% hrs.

RESOLUTION RE: APPROVAL OF RECOMMENDATIONS IN
FIRST REPORT OF RAILWAY CONVENTION COMMITTEE

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI K.H.
MUNIYAPPA): Madam Speaker, on behalf of Kumari Mamata Banerjee, I beg to

move the following Resolution:

“That this House approves the recommendations contained in Paras
55, 56, 57, 58 and 62 of the First Report of the Railway Convention
Committee (2009), appointed to review the rate of dividend payable
by the Railway Undertaking to General Revenues etc., which was
presented to Lok Sabha on 10" December, 2010.”
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12.20 hrs.
ANNOUNCEMENT BY THE SPEAKER

Rescheduling of financial business and moving of Cut Motions

MADAM SPEAKER: Hon. Members, due to rescheduling of the Financial
Business, the House would now take up combined discussion on the Government
Resolution seeking approval of the recommendations made by the Railway
Convention Committee; further discussion on the Budget (Railways) for 2011-
2012; and the Supplementary Demands for Grants (Railways) for 2010-2011; and
also the discussion and voting on the Demands for Grants (Railways) for 2011-
2012.

Although, Rule 331G of the Rules of Procedure has been suspended to
facilitate passing of the Demands for Grants without being referred to the
concerned Departmentally Related Standing Committees, the Committees may,
however, examine the Demands for Grants of the concerned Ministries and make
reports thereon.

Hon. Members present in the House whose cut motions to the Demands for
Grants in respect of the Budget (Railways) for the year 2011-2012 have been
circulated may, if they desire to move their cut motions, send slips to the Table
within 15 minutes indicating the serial numbers of the cut motions they would like
to move. Only those cut motions, slips in respect of which are received at the
Table within the stipulated time, will be treated as moved.

A list showing the serial numbers of cut motions treated as moved will be
put up on the Notice Board shortly thereafter. In case any Member finds any
discrepancy in the list, he may kindly bring it to the notice of the Officer at the

Table immediately.
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12.21 hrs.

RESOLUTION RE: APPROVAL OF RECOMMENDATIONS IN FIRST
REPORT OF RAILWAY CONVENTION COMMITTEE (2009)
RAILWAY BUDGET , 2010-11- GENERAL DISCUSSION -- contd.
DEMANDS FOR SUPPLEMENTARY GRANTS —-(RAILWAYS), 2010-11 — Contd.

DEMANDS FOR GRANTS - (RAILWAYS), 2011-12

MADAM SPEAKER: Resolution moved :

“That this House approves the recommendations contained in Paras
55, 56, 57, 58 and 62 of the First Report of the Railway Convention
Committee (2009), appointed to review the rate of dividend payable
by the Railway Undertaking to General Revenues etc., which was
presented to Lok Sabha on 10™ December, 2010.”

Motion moved :

“That the respective sums not exceeding the amounts shown in the
third column of the Order Paper be granted to the President of India
out of the Consolidated Fund of India, to complete the sums
necessary to defray the charges that will come in course of payment
during the year ending the 31* day of March, 2012, in respect of the
heads of Demands entered in the second column thereof against
Demand Nos. 1 to 16.”
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MADAM SPEAKER: Shri Pratap Singh Bajwa.
... (Interruptions)

3JeTE WG : Yold qoic R fSHHIA Yo 8 BN 2, TAY T [ a0 18y |

... (Tagm)

LT WEISAT : 3T W 96 sy | ¥old doic R SHHIH & @ 8, I9(oIY 31 | arqd
s |

.. (eraE)
SHRI PRATAP SINGH BAJWA (GURDASPUR): Madam Speaker, at the outset,
let me thank you for giving me the opportunity to participate in the discussion on
the Railway Budget for the year 2011-2012. Mamata Didi deserves special praise

for presenting a ‘people-friendly’ Budget despite several constraints being faced

by the Railways. ... (Interruptions)
e AEreAn @ A yad fGg arerar 31 € | Rere § SR
...(czaem)
SHRI PRATAP SINGH BAJWA (GURDASPUR): Some of the highlights of this
year’s Railway Budget are :
1. There has been no hike in passenger fare and freight rates;
2. Commissioning of Anti-Collision Device in eight Zonal Railways;
3. Deployment of GPS-based ‘Fog Safe’ Devices;
4. Introduction of multi-purpose ‘Go India’ Smart Card;
5. Introduction of ‘Pradhan Mantri Rail Vikas Yojana’ with non-lapsable
fund to take care of the socially-desirable projects;
6. Extension of concessions to the physically handicapped persons on
Rajdhani and Shatabdi trains; ... (Interruptions)
MADAM SPEAKER: Please take your seat.

... (Interruptions)

* Not recorded
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e HRIGAT ¢ 31U [ d3 1|
.. (e
& IS ¢ SR 8 Sfl, A9 Y 93 sy |
.. (craE)
T FEGTT ¢ MY |G 3(U IS W I S8 |
.. (e

MADAM SPEAKER: It is a very important discussion, which is taking place in

the House.
... (Interruptions)
JeeT HRIGAT ¢ 31U [ U AU ISl W a9 sy |
.. (e
12.24 hrs.

At this stage Shri Shailendra Kumar and some other Hon. Members
went back to their seats

3 dels PAR (HIPREN): 3feel HEled, BH MU AReEUl d1ed &l ... (aem)
LT WRSAT :  BHRT ARIUT AMUDBT & 8l dfcth AGDl gl AT AGDh! qTe BT Hidbl ST |
grotar Sf, g qiferd|

... (cgagm)

e HEIGAT : 7Y Gq 90 g | Nold goic B! SR Bl bl feeed T8 B 319 49
g 9fS |

.. (o)
SHRI PRATAP SINGH BAJWA : I want to congratulate Mamata Didi for the
recruitment of 16,000 ex-servicemen. It is a great step that she has taken. Eighthly,
she is extending the concession ... (Interruptions)

JeqeT [RASAT : AT WS 95 s |

.. (cTaem)
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SHRI PRATAP SINGH BAJWA : Eighthly, she is extending the concession
facilities to the Kirti and Shaurya ... (Interruptions)

$ dos AR : IeUeT AT, IR WY H SRIHT &1 AleTdl 21 ... (Fqem)

& WA ¢ MY IS 1A | A IMID! 919 G b B
. ()
et HRIGAT ¢ Nl WHA Sl Bl G BA GA ol ol
. ()
G WA ¢ Gl A Sl B G JAl 1 Gl 8, SATAIY AT HUAT B §0 A8 3R
qroraT St 1 G S|

.. (cxagm)

12.25 hrs.

At this stage Shri Shailendra Kumar and some other Hon. Members
came and stood on the floor near the Table

SHRI PRATAP SINGH BAJWA (GURDASPUR): Eighthly, she is extending the
concession facilities to the Kirti and Shaurya Chakra awardees and extending the
facility of card passes to the parents of the unmarried posthumous Param Vir
Chakra and Ashok Chakra gallantry award winners of the Armed Forces. ...
(Interruptions)

The Indian Railways, which has the world’s fourth-largest railway network
after the United States, Russia and China, traverse the length and breadth of the
country while carrying two crore of passengers and two million tonnes of freight
daily.E

As the hon. Minister has said in her Budget Speech, rail transportation is
vitally interlinked with the economic development of the country. Keeping in view
the projected growth rate of our economy at around nine per cent, it is imperative
that the railways grow at an even faster pace. In order to achieve this, it is

necessary that the finances of the Railways should be healthy and sound. I am glad


rjs
d.. by k1 


07.03.2011 65

to note that the Railways have framed Vision 2020 providing a definite roadmap,
both short-term and long-term, for the future.

In a globalized economy, there are bound to be certain comparisons made
of one country with another. When it comes to India, the general comparison that
we come across is with China. In the post-Independence period, the Indian
Railways was ahead of Chinese Railways in terms of size, technology and overall
traffic volumes, but today, China has moved far ahead and has now the world’s
third largest rail system. It is not only the expansion of the rail system in China,
but also the frenetic speed in the execution of its rail projects which the world has
taken notice of. Their success has been attributed to three factors, namely,
separation of Government functions from rail enterprise responsibilities; rail
system to become a commercially-driven undertaking with the Government
assuming only policy and regulatory responsibilities; and making the transport
enterprises responsive to market demands, rather than specific production targets.
It is the pragmatic policies followed by the Chinese that enabled it to focus on its
core activities and organizational restructuring. ... (Interruptions)

If there is a lesson to be learnt from the best practices which they have
adopted, we should be willing to learn those lessons. When it comes to
technological advancement, we can even overtake China, but what is required is a
strong will. Is it not a fact that lack of mechanized loading in India also impacts
the turnaround time of trains? While trains in China have a turnaround time of one
to two days, it is 5 to 5.5 days in India and one of the reasons for this is that the
average loading and unloading time in India is four to five hours for trains,
whereas in China, it takes just 45 minutes to one hour. Railway experts believe
that due to congestion in terminals caused by the long turnaround time, the overall
movement of trains gets affected. So, unless traffic management is computerized
like in China and other countries with advanced railway network, things may not

improve in India.
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It has been said that the Chinese Railways accounts for one-fourth of the
global rail transport volume. Density of its traffic exceeds twice that of the Indian
Railways. Its output per locomotive, per freight car and per passenger coach is
among the highest in the world. The World Bank appraisal lauds the Chinese
Railways for its clear focus, management related autonomy to achieve agreed
objectives and large-scale restructuring including separation of non-core activities
and outsourcing. Further, China has encouraged local authorities to build and
operate their own railway lines up to a length of 2,000 KM or so. It has permitted
foreign investment in railways, and encouraged foreign capital in Chinese rail
market, especially in respect of construction of new lines. ... (Interruptions)
MADAM SPEAKER: Please conclude.

SHRI PRATAP SINGH BAJWA : Has the Indian Railways ever undertaken a
study to analyze how China overcame its shortcomings and surged ahead? The
reason why I say so is because the Railways have added only 11,000 KM track
length in the last 60 years. The financial state of the Railways is no better than
what it was a decade earlier. The Indian Railways need a bailout package
estimated at Rs. 50,000 crore just to complete not only some of the more urgent
line capacity works but also give a boost to the multi-crore dedicated freight
corridors. If the Railways is able to complete these projects, it would enable it to
make a quantum jump in its capacity to transport freight and earn revenue ten
times more than any passenger train running over the same track length. Therefore,
it is high time, the Indian Railways sit up and take a serious note of whatever
shortcomings that exist in the system and must formulate appropriate policies
focused on taking the Indian Railways to new heights.

MADAM SPEAKER: Hon. Member, please conclude now.

SHRI PRATAP SINGH BAJWA : Now, I come to the issue of ‘Socially Desirable
Projects’ which is very important. It is a fact that they have not received any
priority or notable allocations so far. The can in point is the Qadian-Beas railway

line, a socially desirable project with historical and strategic considerations. This



07.03.2011 67

project was undertaken during pre-Independence period, but was put on the
shelves for the past 63 years after Independence. After a lot of persuasion at
various levels, and thanks to the hon. Railway Minister and the Chairman of the
Railway Board, the survey of this project was completed and included in the list of
new lines. However, | am sorry to say that it has been slated for inclusion in the
Twelfth Five-Year Plan proposals for new lines, and I wonder how long the people
of Gurdaspur, which is my parliamentary constituency, and the adjoining areas
would have to wait to get this new line. While thanking the hon. Minister for
launching the Pradhan Mantri Rail Vikas Yojana to create a separate fund to
implement these projects, it is my earnest appeal to the hon. Minister to include
this project in the proposals for the current year and make necessary funds
available for the same. ... (Interruptions)

All of us understand the revenue loss running into crores of rupees suffered
by the Railways on account of incidences of disruptions by way of ‘rail roko’
agitations. The offer given by the hon. Railway Minister to sanction new trains
and two projects as a special package to those States which ensure trouble-free
train running for the whole year is a welcome measure. Generally, it is the anti-
social elements which indulge in such acts under the garb of public protests. Strict
action should be taken against all those culprits by imposing heavy penalties and
fines under the provisions of the Railways Act, and the State Governments should
also be held responsible for that.
MADAM SPEAKER: Shri Pratap Singh Bajwa, please conclude now.
SHRI PRATAP SINGH BAJWA (GURDASPUR): Now, please permit me to turn
my attention to my home State, Punjab. In the last Railway Budget, the hon.
Railway Minister promised to run a Duronto train between Amritsar and
Chandigarh. I do not know why this promise has not been fulfilled when nine new
Duronto trains have been introduced in the current year.

The dedicated freight corridor which goes up to Jalandhar should be

extended up to Amritsar and, if possible, should be taken up to Jammu via
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PathankoEI. (Interruptions) To improve the infrastructure at important
railway stations such as Amritsar and to enhance rail connectivity in the State, you
have promised to run a train to Chandigarh via Jalandhar-Ludhiana and Ambala
from Amritsar, as the direct rail line to Chandigarh from Sahnewal (Ludhiana) via
Morinda has not been completed yet. ... (Interruptions)

I am glad to note that a new set of trains connecting State Capitals with
important cities and towns in the States are being introduced under the proposal
‘Rajya Rani Express’. You will be surprised to know that Punjab is perhaps the
only State in the plains that has no proper rail link to its Capital Chandigarh. ...
(Interruptions) People travel by buses or other modes of conveyance to reach
Chandigarh. Moreover, only a small part of the State is linked to Chandigarh via
Morinda-Sirhind-Anandpur Sahib rail route. Even then, under Rajya Rani Express,
no new rail link has been proposed to connect with Chandigarh. I would request
that Chandigarh should be linked to other parts of Punjab via Rajpura instead of
via Morinda-Samrala-Sahnewal-Ludhiana as the route is an ill-conceived one. In
addition, with the laying of the Chandigarh-Rajpura rail track, most parts of
Malwa, Doaba and Majha regions and even some parts of Rajasthan would get
linked to the State Capital Chandigarh. ... (Interruptions)

There is no direct rail link from Bathinda to Amritsar. With the linking of
Ludhiana to Barnala through a direct rail line, traffic load on the Bathinda-
Ludhiana-Jalandhar-Amritsar road route could be drastically reduced, and that
would also establish the direct link of Bathinda with Amritsar. There is no rail link
between Barnala-Mansa-Sardulgarh-Sirsa. The railway authorities may please
look into these demands.

At Amritsar railway station, there is a need to provide more railway
platforms to handle the high volumes of traffic at this important holy city. Besides,
Mumbai and New Delhi Rajdhani trains should be extended up to Amritsar to
cater to the needs of the passengers. Similarly Amritsar should also be connected

with the Capitals of the southern States and also Puri in Orissa.
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The Amritsar-Tata Nagar Jallianwala Bagh Express runs twice a week. It is
my request that it should run on a daily basis to meet the passenger rush.

There is a need to introduce a Duronto or Gareeb Rath Express train
between Amritsar and Nanded. Patti to Makhu rail link is also very important as it
would be of great help to passengers traveling to Ferozepur, Bathinda, and even to
Ganganagar in Rajasthan. At present, people have to take a train that goes via
Jalandhar, which adds nearly 250 kilometres to the traveling distance. Hence, Patti
to Makhu rail link may be given priority by the Railways.

The doubling and electrification of the single line between Amritsar and
Pathankot should be taken up without delay as it is causing a lot of inconvenience
to the passengers.

The Railways may consider connecting Gurdaspur with Dera Baba Nanak.
Since Gurdaspur is one of the backward border districts of our country, the
railway authorities may consider setting up a rail factory or project so that it
would provide employment to the youth in the backward border districts.

The Mechanical Workshop located at Putligarh in Amritsar used to employ

10,000 people, but their strength has come down to 1500 at present. I request the
railway authorities to allocate sufficient work to this Mechanical Workshop in
Amritsar and help the employees in the process.
There is already a rail line connecting Rahon, Nawanshahr and Phagwara. A 27
kilometre stretch of railway line connecting Samrala and Rahon, when laid will
bring districts of Nawanshahr and Hoshiarpur closer to the National Capital New
Delhi and the State Capital, Chandigarh. Many new trains to Jalandhar, Amritsar
and Pathankot can be run on this route, bypassing Ludhiana railway station.
Besides, this route also provides an alternative route to the trains in case of
emergency.

Sadbhawana Express runs between Lucknow and Chandigarh which
reaches Chandigarh at 09.50 AM and goes back to Lucknow at 08.50 PM. It halts

at Chandigarh railway station for 11 hours. This train can be extended up to Una
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in Himachal Pradesh. It will tremendously help the people residing in the Kandi
area of Punjab and parts of Himachal Pradesh without changing its present timing.

A DMU (local train) needs to be run to and fro Una-Chandigarh. It not only
gives employment opportunities to the local population, but also will
economically uplift the farmers, who will get an opportunity to sell vegetables,
fruits and milk in new markets. It also provides an alternative mode of transport to
the people residing in the districts of Roop Nagar and Una.

Gurmukhi Express runs between Una and Kolkata once a week and it
passes through Sri Anandpur Sahib and Patna connecting two Takhts of Sikhs -
Takht Keshgarh Sahib and Takht Patna Sahib. The frequency of the train should
be at least thrice a week to give a boost to tourism with stoppage at Roop Nagar,
being the district headquarter and having many industrial units in its vicinity.

Finally, the Delhi-Ludhiana Shatabdi train service should be extended up to
Udhampur Vvig Pathankot because lakhs of devotees visit Mata Vaishno Devi
Shrine and Dharamsala to meet His Holiness The Dalai Lama. Besides, it is also
the Gateway to Jammu and Kashmir, and lower Himachal Pradesh. This is most
essential and hence may be given top priority. ... (Interruptions)

Before I conclude, I do wish to believe that the bad times for the Indian
Railways are over, and it would make a new beginning in the year 2011-12 to
propel itself to reach to new heights. While whole-heartedly supporting the
Railway Budget, I wish good luck to the Indian Railways.
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"DR. P. VENUGOPAL (TIRUVALLUR): Basically, Hon’ble Railway Minister
has not disturbed the passenger fare is a good news to all passengers especially to
the common citizen of the country. Usually there are number of new projects
announced by Hon’ble Minister in every year. But the fulfillment of those projects
are really questionable.

There were several projects and new trains and lines announced in the
Railway Budget 2010-11 for state of Tamil Nadu. But except few, no projects has
been realized till today and even now in the current railway Budget.

Hon’ble Minister announced the introduction of 56 new express trains, 13
passenger train services, nine new Durontos, two double ducker air conditioned
services and three new Shatabdi Express trains during 2011-12. Hon’ble Minister
has also concentrated announcing an increase in the frequency of five Durondo
Express trains and unfortunately Hon’ble Minister has failed to announce news
trains of Garib Rath Express which is meant for poor.

I welcome the announcement of new Duronto trains between Madurai-
Chennai and Chennai-Thiruananthapuram in the current Budget. Tiruchirappali is
a big city having a number of industrial places which thick population. The
starting point from Trichirapalli to various parts of the state and country is always
filled with crowd and it gives better revenue to Railways. So, I request the Hon’ble
Minister to include Tiruchirappalli for Duranto train service.

Hon’ble Minister had announced in the early budget that 584 stations
would be upgraded into Adarsh Station and this year also 236 stations has been
included, but only six stations in the state of Tamil Nadu has been included in the
current budget. To, I request the Hon’ble Minister to include atleast Pudukkottai
and Srirangam for upgradation as Adarsh Stations. Also express trains or super
fast trains from Trichy to Kanyakumari, Pudukkottai to Chennai and Trichy to

Bangalore are demanded for long time and every year we are expecting with
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eagerness about any announcement for these lines. We also expected a new line
from Thanjavur to Pucukkottai. However, we are disappointed in the current
budget also. Therefore, I request the Hon’ble Minister to announce some more
new trains and lines in her reply after the discussion. Likewise, the doubling works
from Chengalpattu to Villupuram is announced but it should be extended up to
Tiruchirapalli, so that it would be beneficial to a number of passengers besides
increase revenue to southern railways. Also, in para 102 Hon’ble Minister has
included some important religious places like Madurai, Rameshwaram under Rail
Tourism. Tiruchirappali is well known tourist place having a number of historical
places and temples and hence, it should be included along with other two places in
Tamil Nadu under Rail Tourism.

Now I come to safety of passengers and level crossing in the country. The
number of unmanned level crossing accidents occurring on Indian Railways is a
cause of concern. At present, there are total 35,363 numbers of Level Crossings
over Indian Railways out of which 17,954 are unmanned where the accidents
occur primarily due to inadequate precautions by the road users failing to observe
mandatory sign boards, signals and basic traffic safety rules. And such crossings
not only pose a threat to human life but also cause huge loss to the railways. In the
last five years upto December 2010, railways suffered a loss of Rs. 780 crores due
to accidents at unmanned level crossings. 35 percent of the total train accidents
occurred at unmanned level crossings and especially in 2009-10, fatalities in level
crossing accidents comprised nearly 74 percent of all fatalities in train accidents in
India. Therefore, I request the government to take steps to reduce the number of
level crossings by employing adequate number of people. Before conclusion, |
thank the Hon’ble Minister for including Tiruchirappali under the proposal of
setting up of shelter units for track side dwellers on pilot basis and I once again
thank the Minister for increasing the frequency of Trichy-Karur train as six days a
week and launching of special trains called Janam Bhoomi Gaurav connecting

Tiruchirappalli.
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In the end, I further urge the Government to consider the early pending

projects in Tamil Nadu which I have mentioned above in future.
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"SHRI BHAUSAHEB RAJARAM WAKCHAURE (SHIRDI): At the outset, I
would like to take this opportunity to congratulate the Hon’ble Minister of
Railways for not hiking the passenger fares and also for decreasing booking
charge to 5 and 10 Rupees per ticket. On behalf of the people of Maharashtra as
well as from my Constituency i.e. Ahmednagar, I convey thanks to Hon’ble
Railway Minister for assuring that Ahmednagar-Narayandoh Section will be
completed in 2011-12, for proposing to set up a 700 MW gas-based Power Plant
at Thakurli in Maharashtra, starting of 47 additional service in Mumbai Suburb
services and augmentation of 107 Mumbai suburb services from the present 9 car
EMUs to 12 car EMUs. There will be a great relief to the daily passengers on
introduction of these services. Hon’ble Minister also proposed to take up on pilot
project basis “sukhi Griha Yojana” for providing dwelling units to the people who
live in slums near railway lines. I hope on proper implementation of this project a
large number of inhabitants near suburb railway lines of Mumbai will be benefited.

Though, there were a lot of suggestions from the Hon’ble Members of
Maharashtra and Government of Maharashtra but only Wadsa-Gadchiroli Section
of Maharashtra has been included for construction of new Railway lines. In total
25 projects-New Railway Line 17, Gauge Conversion 3, Doubling of Line-5,
details of which are already available with the Railways-have been recommended
by Government of Maharashtra to Railway Ministry but mention/present status of
most of these proposals are not there in the Railway Budget. I would request the
Hon’ble Minister, through you to consider these proposals also in the
supplementary Budget.

I also request for setting up MFCs with budget hotel at Shirdi (the holy
place of Shirdi Sai Baba) as lakhs of devotees not only from India but also all over
the world visit Shirdi every year. Railways have planned Rail Tourism. But it is

quite surprising that though Shridi which is internationally famous as the holy
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place of Sirdi Sai Baba, this place has not been included in the expansion list. I,
therefore, request to include Shirdi in Rail Tourism Project. A Janam Bhumi
Gaurav Special Train should be routed through Shirdi since apart from religious
importance, Shirdi and its adjacent areas such as Ahmednagar have historical
importance also.

The main concern of passengers travellilng by railways now-a-days is the
late running of trains. If you have a glance on last financial years train running
status most of the important/superfast/express trains got delayed for long hours.
In my opinion, it is not appropriate when a passenger pays superfast charge for
travelling by a super fast train he expects that he would reach to his destination in
scheduled time. For late running a passenger should be compensated. Though the
speed of Indian Railways has enhanced upto 130-140 km per hour, but if you see
the total time taken by an express train on late running you will find the average
speed is only 40 to 50 kms per hour. You I urge upon the Hon’ble Railway
Minister to look into this very important issue and evolve a mechanism so that
trains run timely. Another great problem is that when a train is rescheduled proper
information is not available on Railways Customer Care No. (139), as well as on
internet. So, the passengers suffer a lot due to misinformation and they have to
wait long hours at stations for boarding trains, which also cause a great rush on
railway platforms.

Hon’ble Minister stated that for passengers a fresh thrust has been given to
improve the amenities and provide better experience at stations, which is a good
move, but still something is lacking to properly implement this. I would now like
to bring to your kind attention, some of the long standing demands of passenger
amenities of my Constituency, Ahmednagar which I have already taken up with
the Railway Ministry but without any result.

1. Residents of Puntamba, Ahmednagar District have given their land for

Puntamba Shirdi Project. A large number of people used to go to Mumbai

for the work regularly, so halt/stoppage for 2131/2132 Dadar-Manmad-
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9.

Shirdi Exp, 1077/1078 Zelam Express, 2779/2780 Goa Express, 2129/2130
Azad Hind Express, 2729/2730 Pune-Nanded Express, 2135/2136 Pune-
Nagpur trains should be given at Puntamba Station.

Reconstruction of Goods loading and unloading Platforms at Puntamba

Station.

. Flyover on Chitli and Puntamba on Nagar-Manmad Railway Line.

New Train from Solapur to Jodhpur via Daund-Manmad-Bhuswal.
Rescheduling of 1333/1334 Shirdi-Manmad Fast Passenger from Shirdi at
18.30 Hours.

Doubling and electrification of Daund-Manmad Section and electrification
of Pune-Daund Section.

New Railway Line between Rotegaon and Puntamba. Trains from
Hyderabad to /Shirdi come via Manmad which takes more times to cover
additional 95 kms via this route.

New Railway Line-Srirampur-Nevasa-Shevgaon-Parali  via  Shani
Singhnapur.

New Railway Line- Shirdi-Akole-Shahpur (Mumbai)

10. Construction of Puntamba-Manmad Railway Line.

11. Improvement of Kopergaon Station with providing basic amenities, such as

drinking water, lighting, beautification and halt of Garib Rath, Sampark
Kranti and Pune Gorakhpur Express.

12. Stoppage of all passing by trains at Shirdi.

13. Renovation/beautification of old and new railway bridges at Shirdi,

Puntamba, Kopargaon, Rahuri.

14. Including Shirdi and Nagarsul as Model Railway Stations.

15.Reconstruction of narrow gauge and broad gauge.

16. Subway and ROB at Puntamba Station.
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17. Stoppage of 2859-2860 Geetanjali Express, 2146/2145 BBSR-LT Express,
2152/2151, Samarasta Express, 2870/2869  HWH-Mumbai Express,
2102/2101 Janeswri Express at Manmad.

At the last, I urge the Hon’ble Minister of Railways to kindly include the above

requests, long standing demands of people of Ahmednagar, my constituency and

adjacent areas, in the supplementary budget.
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"SHRI HARIBHAU JAWALE (RAVER): I want to express my sincere thanks to
Hon’ble Minister Ku. Mamataji for presenting Rail Budget with no fare rise in all
categories of travelling class of Railway. In the recent scenario Union Government
failed to control the day by day growing prices in all essential commodities on one
hand and on the other hand Hon’ble Railway Minister have not proposed any
increased in Railway Fare, really creditable.

The Passenger fare is the main income-generating source of the Railway. In
the previous Rail Budget also Hon’ble Minister have not proposed any increase in
fare for railway passengers. During last three Rail Budget presented by Hon’ble
Shri Lalu Prasad Ji, the then Railway Minister during their tenure have not
proposed any price rise for the fares still all budget presented were shown
increased profitability. I am grateful to Hon’ble Railway Minister for not
proposing any price rise in case of General and sleeper class of travelers for the
aam aadmi. But there should have been increase in fare for upper class of traveling
and for the fares for the Premium trains such as Rajdhani, Shatabdi and Duranto
trains, as the railway budget presented have shown losses. Railway’s routine
operating systems, Punctuality, Stations management, cleanliness in running trains
and maintenance of the other infrastructure facilities with the developmental and
progressive work in Railway is happened a lot due to restriction imposed on the
income itself.

As repeatedly spoken by Hon’ble Minister that railway is really meant for
Aam Aadmi for the safe and economical means of transportation. But its look like
that keeping eye in the forthcoming elections the Railway Budget has presented.
This kind of move leads to tremendous loss to our country in long run and may
face severe consequences in coming future.

In Railway Budget the Government have to proposed any concrete

proposals for the upgradation of the farmers by providing them proper facilities for
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transportation of these agricultural produce. There are no proper loading &
unloading bay, improper & small Goods Sheds without maintenance and lacking
for the minimal facilities like lightening, drinking water for loaders/coolies no
proper approach road, improper covered sheds for the safety of the material.

There is no mention about the trains which are running 8-10 hours late
since long and no action has been initiated to put the trains back in their proper
scheduled time. No proper steps initiated by Government to tackle recurrence of
such incidents in future.

For Tatkal reservation facilities the Railway Authority has started issuing
waitlist tickets. Such waitlist ticket many a times are not confirming and the
passengers are unnecessarily charged/penalized extra payment of Rs. 100/- for
each sleeper class ticket. Either Railway authority should once issued the tatkal
ticket for which the premium fare has collected make some arrangements or at
least refund them the premium fare collected. The same case with normal sleeper
class tickets, several waitlist tickets are being issued by the authority and no
arrangements are made for these passengers. In fact for every train the Authority
should analyze the number of such waitlist tickets and the arrangements to
accommodate them by providing extra coach so that the journey for all the
passengers will be comfortable or issue only the limited waitlist tickets which can
be accommodated in the train.

The facility for reservation before 90 days should be restricted to some
proportions. Partly quota for reservations should be made available before seven
days and the rest before two days for tatkal to accommodate all types of
passengers, as every passenger cannot plan their journey before three months in
advance.

I put forward my demands and request to envisage the matter. The
following are some important issues to be taken care of in due course of time and I

am sure Hon’ble Minister Ku. Mamataji will certainly help to resolve these issues.



07.03.2011 82

1. For better accessibility in respect of women for every train one Ladies
Special Sleeper Class Coach may be provided.

2. The 50% concessional Fare awarded for Senior Citizen women for
traveling in all classes of Railway may further enhanced to every lady
irrespective of age.

3. There is a long-standing demand to provide the stoppage at Raver for
atleast two trains namely Kamayani & Pune-Patna Express. Please consider
Raver Station stoppage on trial basis for the above two trains for travelers
in the directions of Mumbai, Pune, Patna and Varanasi. Stoppage of
Malkapur for Nagpur-Pune Super Fast and Gitanjali Express.

4. Please increase the length of the platforms at all stations of the country, to
save the energy and monetary losses incurred by Railway. Also please
provide the standardized minimum gap between trains and the platforms to
reduce accidents occurring because of the unusual and uneven gap between
the train and platforms.

5. Please provide one Rajdhani Express to cover these stations which may
either be terminated at Pune, Shirdi, Nanded or at Mumbai to cover Nasik
City (the fourth very important and industrially developed Metro in
Maharashtra State).

6. Please reinstate the Bhusawal-Mumbai passenger (353/354) train that have
discontinued and only one passenger train is 1in operation for better
approach for the villagers and on route passengers traveling to the financial
capital of Country Mumbai and the way back to home.

7. To provide the facilities of toilets on the platforms where it is not available.
And increase the number of toilets on the stations where it is already
provided for maintaining cleanliness.

8. To provide the sufficient Booking Window for the Current as well as
Reservation Counters specially considering the peak season time or the

peak time of the trains.
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9. To maintain healthy and clean atmosphere in the AC coaches, the pest
control should be strictly observed. And to provide neat and clean dried
linens.

10. Station name Display Board should be placed in such a way that it is easily
visible & readable, as the trains halt for any station is very short. Sufficient
lightening may be provided for clear visibility at night.

11. On most of the small railway station there is not enough lightening, so
please provide enough lighting arrangements and at least keep them ON
when the train arrives and departs from that particular station to save the
energy.

12. As the passenger traffic is increasing day by day it is necessary to provide
more coaches for every running train. Hence I request you to please
increase the rack length of all trains as it has already operated for some
trains.

13.For better accessibility the Under Way Bridge facility Joining Vedimata
Mandir to Timber Market at Bhusawal City should be provided. As on date
most of the citizens are crossing railway line every now and then which is a
short route to follow and serious accidents are recorded. Hence the Under
Way Bridge for pedestrians and cycles may be provided.

14.1 request to please extend the existing trains 12161/12162 Lashkar Express
to Jaipur which is presently terminating at Agra Cantt and 12153/12154
LTT-Habibganj Express to Jaipur via Ujjain, Ratlam, Chittourghar and
Ajmer presently terminating as Habibgan;.

15. As there are only two general coaches for all the Express and Mail trains
and trains halt on many of the stations is for very short time, passengers
find it very difficult to board the train. Because of this passengers hurriedly
board in the sleeper class coaches and being penalized by the checking
squad, hence I request to issue sleeper class tickets without reservations for

current booking for all the mail/express trains.
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16.1 request Hon’ble Madam to please introduce one new Jan Sadharan
Express stopping at a small stations like Pachora and Nandura from
Bhusawal to Pune to cater better and cheap journey for students. Or at least
extend the Pune passenger train terminating at Manmad to Bhusawal or to

introduce sleeper class coaches from Bhusawal for Maharasthra Express.

17.As 12719/12720 Hyderabad-Ajmer Express is passing on loop line from
Bhusawal and not halting commercially at Bhusawal should be made
available for passengers travelling from Bhusawal and near by vicinity to
Ajmer.

18.In last Hon’ble Madam have declared to provide the facility of Cold storage
wagons for Horticultural produce. I request Hon’ble Madam as there is lot
of Railway’s own land available at Bhusawal DRM to establish the
manufacturing unit of Cold storage Wagon Built up Factory at Bhusawal.
This will facilitate the better, sagest and fastest railway transportation of
largest Agricultural produce in this area such as Banana at Raver-Jalgaon
and Grapes at closed vinicity of Nasik.

19.To attach’ One-3AC, Two-Sleeper and Two-General class coaches from
Bhusawal to Amravati-Mumbai Express (2111/2112). To provide stoppage
at Thane station.

20.To provide new Jan-Sadharan starting from Bhusawal during daytime
(starting at about 8.00 AM) for travelling of ladies alone to Mumbai with
children, the long standing demands of the civilians of Jalgaon District.

21.To issue new licences for collies to provide more & registered coolie on the
crowded stations as the number of coolie has reduced because some senior
coolie has promoted in Railway Service on Gang man post in the last
Budget 2008-09.

22.To provide the Air Conditioned Cargo station at Savda and Raver (the

largest growers & suppliers of Banana towns in Jalgaon District of
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Maharashtra State in the Country) for faster transportation of highly
perishable and the cheapest fruit, Banana.

23.To consider the Helper-Vendor working for railway’s canteen having
experience of 22-25 years and serving the passengers since long for
Railway service regular recruitment under group IV Category.

Please do the needful in the above matter and oblige.
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12.39 hrs.
The Lok Sabha then adjourned till Fourteen of the Clock.
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14.00 hrs.
The Lok Sabha re-assembled at Fourteen of the Clock.

(Shri Francisco Cosme Sardinha in the Chair)

MR. CHAIRMAN : Cut Motions have been moved by various hon. Members.

CUT MOTIONS
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SHRI P.K. BIJU (ALATHUR) : I beg to move:

THAT THE DEMAND UNDER THE HEAD RAILWAY
BOARD (PAGES 01.01.1-01.02.1) BE REDUCED BY

Need to declare Wadakkancherry Railway Station as Adarsh Railway Station (199)
Need to include Kollengode-Thrissur Railway line in the list of New Projects (200)

THAT THE DEMAND UNDER THE HEAD ASSETS-
ACQUISITION, CONSTRUCTION AND REPLACEMENT
(PAGES 16.01.1-16.04.-3) BE REDUCED BY RS. 100.

Need to construct a raod over bridge at Vadakkanchery. (211)
Need to complete gauge conversion of Palakkad-Pollachi Ine. (212)
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2 fdzg #igd AR (Jarel ) : [ beg to mnove :

THAT THE DEMAND UNDER THE HEAD RAILWAY BOARD
(PAGES 01.01.1-01.02.1) BE REDUCED BY RS. 100

91
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*SHRI RAMEN DEKA (MANGALDOI) : Sir, I would like to request Hon’ble
Railway Minister to consider sympathetically to connect Darran District in railway
map. It is a long standing demand from the people of Darran district.

The ongoing project in my constituency from Rangia to Moekalichaling to
be completed in war footing. This is an important project of broad gauge
conversion which will be benefited the entire North Bank.

Further, I request Hon’ble Railway Minister to develop the infrastructure of
the Railway stations of Northbaula of Brahmaputra. The infrastructure is very
poor in rural or sub-urban stations in Assam, special attention to upgrade these
stations are required. The Boggveel project should completed in a specific time as
12 years has already passed.

I hope that the Hon’ble Railway Minister will give special attention to

compelete the ongoing project and declare the projects in 2011-12 Railway Budget.
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"SHRI ANANTHA VENKATARAMI REDDY (ANANTAPUR): I will confine
myself to the Guntakal Division which comes under the jurisdiction of my
parliamentary constituency, Anantapur.

The Guntakal Division is the most important link junction between North
and South India. There are no proposals for introducing new trains. On the whole,
Guntakal Division has been totally ignored in this Railway Budget. Only minimal
benefits, name sake benefits have been provided. Railways have done injustice to
the Guntakal Division. We had great hope that in this year’s Railway Budget,
Guntakal Division would get some consideration but we are absolutely
disappointed.

I would like to say that we representatives of the people met the Railway
Minister and submitted our reasonable proposals, hoping that she would include
them in the Budget. But I am sorry to say that again injustice had been done this
time also.

Guntakal Junction has a glorious record. Under this Division 138 railway
stations, 1700 KM railways lines are there. About 130 Express trains, 35
passenger trains and goods trains pass through this junction. It is a well known fact
that this division links North India and South India. Inspite of that in the allocation
of budget for this Division, it did not find favour with the Railway authorities.
Either a new train or a new railway line has not been fulfilled. Only for name sake
a token allocation has been made and washed off their hands. Just to avoid
criticism for not providing any budget allocation to the Guntakal Division, a token
allocation has been made which is not going to help in the development of the
Guntakal Division.

It has been proposed to introduce a passenger train between Guntakal and

Tirupati in this Budget. In the same route at present there is a passenger train
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which is already operating. I do not know why another passenger train has been
proposed.

Another express train has been proposed for the Guntakal Division
between Tripati and Amaravati. It is a bi-weekly express train. So, there is an
additional train that has been given to the State of Andhra Pradesh for which I
thank the hon. Minister.

In the new projects that have been proposed by the hon. Minister, a long
pending project has been considered by the hon. Minister. I thank her for the same.
The survey of the line, Kadapa-Rayachoti-Kadiri-Hindupuram is going to be
undertaken. I request the hon. Minister to complete the same in a time bound
manner so that funds could be allocated in the next budget.

I also thank the Railway Minister for proposing a double line
electrification between Gutti-Dharmavaram.

I express my happiness for proposing survey of the Mahanadi-Kurnool-
Atmakur railway line.

I also thank the Railway Minister for allocating Rs. 40 crores for land
acquisition and other works for the railway line between Rayadurgam-Tumkur.

From the beginning, injustice has been done to the Guntakal Division. In
the execution of the projects there has been a delay.

There is no doubt that injustice has been done to the Guntakal Division.
Whatever projects had been proposed to the Guntakal Divison some two centuries
ago, only those works are visible. Public are blaming their representatives for not
getting additional railway projects and lines completed in time. Only
backwardness of the division remained. For example, Guntakal-Renigunta,
Guntakal-Wadi double line ought to have been completed 15 years back. About Rs.
200 crores were released. Now, the same works are continuing. Whatever
allocation has been made for the development of the Guntakal Division, that

allocated amount is being diverted to complete old projects. Guntakal Division is
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unable to concentrate on development works. Year by year it is becoming
backward.

Injustice has been meted out to the Guntakal Division not only in terms of
doubling of lines, but also in electrification of lines. For electrification of lines in
this Division in 1993, a sum of Rs. 173 crores were released. From Renigunta to
Guntakal via Hospiet traction works were to be completed in 1995, but I am sorry
to say that electrifications works were taken up only in 2005. This is an example
of neglect of the Guntakal Division. Now there has been a huge cost escalation.

For setting up an electric loco-shed, the Centre has estimated the cost at
Rs. 25 crores. There has been a delay in establishing this shed. As a result of this
delay, the cost has escalated to Rs. 80 crores. In order to meet the needs of electric
trains, Guntakal Division is depending on Vijayawada Division. It is very
unfortunate.

When the Railway Budget, 2011-12 was presented by the Railway
Minister, every one in my parliamentary constituency had put a question “How
many new trains have been given to the Guntakal Division?” Even ten trains
which were running earlier were cancelled due to gauge conversion and other
reasons. I am not going to take their names. The Railway Ministry is aware of
them. This shows how Guntakal Division faced severe injustice.

We have asked for nine new trans, I am sorry to say that not one train has
been approved. When public representatives have suggested these trains, not one
train has been considered by the hon. Minister. It is very unfortunate.

I welcome the decision of the Railway Ministry to grant scholarships to
the children of the railway employees, particularly belonging to the Scheduled
Castes and Scheduled Tribes. The hon. Minister may consider giving scholarships
to the children of the OBC employees also.

The hon. Minister has proposed to develop 750 railway stations. This
work 1s going to be completed before March, 2011. Under the Guntakal Division,

there are 138 railway stations. At many stations even minimum facilities are not
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available. When the proposed 750 railway stations, why is that not one station
under the Guntakal Division has been included for development? I do not know
why?

Electrification Renigunta-Guntakal-Wadi line is going to be completed.
But to carry out maintenance works, a budget of Rs. 30 crores ahs been requested
this year from the Ministry, out of estimated cost of Rs. 80 crores. But I am sorry
to say that only Rs. 60 lakhs has been sanctioned. To meet the maintenance works
of the electric locos, Guntakal Division has to depend on Vijaywada Junction,
Renigunta Junction and Secunderabad Junction. The manner in which the
allocation of funds is taking place for this loco shed, I am afraid, it would take, at
least, 15 years to complete this work. May I request the hon. Minister to bestow
her personal attention on this project and allocate sufficient funds?

Before I conclude my speech, I would like to make a sincere request to
stop the following important trains in my parliamentary constituency. They are
Rayalaseema Train from Triupati to Kacheguda at Rayalacheruvu; and Egmore
Express train at Rayalacheruvu as mineral-based industries are located here and it

is a hub of business activity.
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SHRIMATI SUPRIYA SULE (BARAMATI): Sir, I stand here in support of the
Rail Budget on behalf of my Party. I would like to thank and congradulate the hon.
Minister for giving us 19 trains for our State and various other facilities. I must say
that it is a people friendly Budget. It is not only concerned about all finances, she
has also kept every person who uses the train by not increasing the passenger
fares and freight rates.

I would just like to highlight some points very quickly needed to be
highlighted in the context of my State, which is Maharashtra. We are looking for
Intercity Trains which come from Mumbai regularly; we need them to stop at
Shivaji Nagar from where most of the Government employees from Mumbai to
Nagpur. We need many more Holiday Special Trains from Bangalore, Chennai,
Delhi, Bhubaneshwar and Hyderabad which have to be converted from Holiday
Trains into Regular Trains. We are looking for Superfast Trains originating from
Pune to Bangalore, Hubli, Chennai and Mangalore and we are looking for a new
line from Chinchwad to Roha and many more trains to be stopped at Pimpri-
Chinchwad.

She had talked about in her Budget about Lonavala and connectivity. Even
Chinchwad, which is being a suburb or Pune, there, we need more trains on
priority to help many passengers who are working because Pimpri-Chinchwad is a
very important hub in Pune where the entire automobile industry is based. If we
have more connectivity there, it would help develop everything around that area.

The local trains which she had suggested between Pune and Lonavala,
definitely needs more trains both in morning and evening for all the people who
are living there.

She had talked about the Vivekanand Train. Late Kusu Maharaj is one of
the most seniormost poets of Maharashtra and we are celebrating his 100" birth
anniversary. So, [ would take this opportunity to request Mamata Didi to get a
train between Nasik and Mumbai or Mumbai and Nasik after the late Kusu

Mabharaj on his 100" birth anniversary.
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The other request is, looking at the lots of problems which are Mumbai
oriented; we are looking for more trains and connectivity in all over the State, but
in Mumbai, about 50 per cent of passengers in the country who use the train are
based in Mumbai. So, there are a couple of requests for improving the quality of
platforms and infrastructure for Pune and Mumbai commuters. Mumbai’s lifeline
of the entire infrastructure is based on trains. Hence, I would take this opportunity
to request her to improve the infrastructure. There are a lot of small issues like
the new platforms and new trains. Trains are much higher and the platforms are
much lower. It is extremely inconvenient for the people while using this. Fifty
crore people are using these platforms all the time.

The other small request which is coming from the people of that entire area
is the creation of a separate zone of a Mumbai Suburban Section. There is Mumbai
Suburban area of the Central Division and there is Mumbai CSTTM Division. If
both these Divisions come under one roof, the entire planning of the future of the
Railways in India would have far better coordination. We are even urging for a
third Corridor between the Central and Western Railways . More and more trains
are connecting in this area. So, if the Central and Western Railways are connected
under the third Corridor, the entire pressure on the Western and Central Railways
will be reduced and there would be far more and better efficiency in the region. E
There is a need to bring all the Railway organizations under one roof — be it the
metro rail or the mono rail. The zonal headquarters all over Mumbai should be
placed in one building so that all the surveys can be done easily; the Construction
Department and others are separate today. If the entire infrastructure comes under

one roof, efficiency of the Mumbai Rail will definitely benefit all of us.
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The other biggest challenge the Railways has is in unifying the security
force. If you go to complain at Railway Stations, most of the times, they say that it
is the RPF which would look into the issue or they say that it is the State force
which will take care. The Railways say that it is not their issue and that it is the
State subject; and the State people say that it is not their responsibility, and that it
is the responsibility of the Railway police. Unless we get this sorted out, it cannot
be solved; it may require a big amendment, even a Constitutional amendment; but
I urge the hon. Minister to seriously look into this because normally it is very hard
to find anybody taking responsibility for accidents that happen in any part of our
country. ... (Interruptions) Nobody takes accountability of the dead or the
accidents or for that matter, any issue that happens in the Railways. So, unifying
the security force between the RPF and the State force is very critical for the
security of the Railways in this country.

We are even asking for a provision of additional first class accommodation
for women. Most women, especially in Mumbai, use this lifeline, both morning
and evening, to get to work. It requires better infrastructure. We are very grateful
to the hon. Minister; she had been very kind — even in her last Budget and in this
Budget, she has given more trains and compartments, and security had been
stepped up. But we certainly need much more because the number of women who
are going to work is increasing five-fold almost every year.

We even need extension of platforms at Karjat-Khopoli section which
accommodates about 12 coaches. The line extension of the suburban and western
railway is necessary as the Mumbai City is growing. So, I would urge the hon.
Minister to look into this and see how we can extend better facilities to this entire
area.

The other big challenge that lies ahead is with regard to differently-abled
people. Most of the times, when these people go to the Railway Stations, they
have to fill up a form called ‘1/36’. At some Stations, the Booking Clerks ask

them to fill up a form called 25. Considering that she has had so much concern for
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the differently-abled people, if there is a clear indication from the Centre as to
which form is really required for them to be used, it will definitely help improve
infrastructure and help them to end the issue of ticketing.

The other 2-3 issues that I would like to highlight is specifically about my
constituency. We have asked for some ROBs and we have asked for some hourly
trains between Daund and Baramati. I take this opportunity to request the hon.
Minister to consider all these things. We have given all these things in writing; she
has been very kind and approved many of them.

But the biggest ROB that is required is at Nira Station which is a very
important station. There is a whole Muslim community which lives across. They
have a Mosque there. The access is not available and the people walk across on the
tracks; accidents occur and children die. If we get an ROB specifically at Nira
Station, it will be much appreciated by the local people.

I take the last point. There is something that is pending which our hon.
Chief Minister also followed up with the Railway Ministry; it is about laying of
Ahmednagar-Beed-Pareli. Some parts of this need development. Railway is one
mode of improving infrastructure and bringing development to the doorsteps of
the people. So, if rail connectivity is brought to this area, it will be helpful. She has
been very kind and she has given a sum of Rs.50 crore. But the cost of the project
is Rs.1010 crore. The 50 per cent of that amount will be paid by the Government
of Maharashtra, and the Government of Maharashtra is committed to do this
project. But please try to complete it. So, if the hon. Railway Minister considers
and increases the budget to about Rs.300 crore, the Government of Maharashtra is
committed to spend the other Rs.300 crore and try to complete this project; we
want development in our State; we want to take the railway infrastructure. Mamata
Didi, in her speech, talked about Gadchirholi. It i1s a naxal area; we want to
develop it; we are trying to improve the infrastructure. If the Railways support our

State in doing all these mega-projects in the near future, it will be a big milestone
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for Maharashtra and we will be grateful to the Railway Ministry for making all
these interventions.

I thank her again for all that she has done to our State; we are hopeful; |
know that it is a challenge for her to make commitments to each one of us; but we
try our best and take as much as possible for our people.

I stand here in full support of this Budget.
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"DR. PRASANNA KUMAR PATASANI (BHUBANESWAR): I am delighted to
participate in the Budget discussion keeping in view all the genuine demands
relating to the Khurdha Road and Balangir linking West and East Orissa. This is
the only railway link which is linking downtrodden Adivasis and Girijan,
Scheduled Castes and OBCs of the country as a whole. No rail line of the country
looks like Khurda-Balangir since the independence. 17 years have passed and the
work has not progressed as demanded. I do not understand why the Government is
not responding after the land acquisition is over and some of the bridge and over-
bridge works already starting from Jatini (Khurda railway junction ) to Nayagarh
is in very slow progress. Whatever money you have allotted is not being properly
utilized and every year ending the unspent money is returned or diverted to some
other State. This year you have only allotted Rs. 60 crores which is not at all
sufficient with this money that you are allocating, it may not be completed within
20 years. Atleast Rs. 500 crores may please be granted and the completion date
also be announced. The railway station work from Khurdha town to Begunia,
Bolgarh, Nayagarh and Daspala onwards may please be started immediately on
war footing for the greater interest of the preliterate. This railway link goes
through KBK Districts. The Central Government should have paid special
attention to complete the project soon.

I am grateful that you have already allotted money to start the flyover on
Vir Surendra Sahay Nagar Crossing, Shaheed Nagar, Pukhriput and other
crossings of my constituency, but the work has not started. So, do kindly instruct
your department to start this work immediately from this year to avoid the traffic
congestion in the city. I don’t understand the reason for delay in taking up the
working Sitaram Crossing under Khurdha road division, and this over-bridge is
one of the oldest over-bridges from the British times. There should be a modern

fly-over for the smooth running of traffic. In the rainy season, the underground
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road is blocked and the traffic congestion is so high. The common public is facing
lot of difficulties in Jatini Bazar to Khurdha road. I have been demanding since
long and drawn your kind attention to start the construction work immediately.
These war footing steps must be carried out through your august directives to your
departments.

Another flyover is highly essential i.e. linking Khurdha Road Junction to
the South and it is crossing the National Highway. The name of the Gate is Saral
Singh Gate on the Khurdha district. Thousands and thousands of vehicles are
waiting to cross this National Highway wasting time and manpower, creating
hazards always in the National Highway. Another railway over-bridge should have
been constructed immediately to avoid the traffic congestion after Belugaon Bazar
over i.e. near Barakula Tourist Bungalow. You may take up the work of another
crossing from Khalikut to Rambha and Ganjam fly-over works immediately on the
National Highway to avoid traffic congestion. From Begugaon Bazar to Banpur of
my village needs immediately a flyover to avoid accidents and traffic congestion.
The work should be started on war footing to save the lives of poor people.

The Hon’ble Minister, has boldly announced to take up Bhubaneswar
Railway Station as on World Class Station and also Puri Station as an
International tourist center. At the time of Car Festival every year the Teertha
Yatri of the world congregate at Puri to see the famous International Car Festival
of Lord of Universe-Lord Jagannath. The Double Line work from Khurdha Road
to Puri is very much delayed and the poor people are suffering not only during the
time of Rath Yatra but everyday.

As per my demand, you have assured me to start the sub-way work from
Bhubaneswar to Konark to attract international tourist to promote economical
conditions of the State. This railway linking should have been started on war
footing.

I have been telling you to upgrade Bhushundpur Railway Station under

Khurdha Road Division and some more trains need to be stopped there as it is the
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biggest fish loaded center of the country. Recently the money was sanctioned
from the Central Government through my repeated attempts to promote Chilka as
an Tourist Centre. I am very much pleased to acknowledge the Central
Government’s contribution towards Chilka from Manglajudi to Kalijai under my
Constituency to facilitate tourists who come from Puri to Satpada. It will be very
easy if they may go directly from Bhushundpur Station via Manglajudi to see the
Golden Bird with varied colours at the time of winter. It will be very easier for the
tourists to see to enjoy this dream paradise of nature from this Station while
entering Chilka Lake. Bhushundpur Railway Station in the primitive days was a
famous fishing center and it would be promoted soon to strengthen the State
economy.

I have been requesting to allot more funds to the State Government as
demanded by the Chief Minister to link all the railway stations, north to south,
west to east and the middle India 1.e. Orissa. The Central Government is collecting
about 7 to 8 thousand crore rupees railway revenues from our State. Accordingly,
you are only allotting Rs. 700 to 800 crores per year to our State Government.
This type of step-motherly attitude should be abandoned. More trains from
Bhubaneswar to Raurkela via Sambalpur must be plyed immediately for the
greater interest of the public. As per my demand, money should be sanctioned
immediately for Khendujhar to Bodbil, from Bhubaneswar to Khendujhar as the
Khendujhar district is highly potential district of the State, which is highly
neglected from the time of Britishers to Independent India. You have done nothing
for the most backward cultured district of Mayurbhanj and Khendujhar. A special
railway package should have been declared to start the work immediately.

I request the Minister to pay the special attention and I must see
immediate inclusion of the highly neglected districts of the State having the full
potential and the hidden treasure of the mining of the country. Why the new
divisions like Vizak, Bhadrak, Bilaspur and Sambhalpur under East Coast Zone

are not being taken up for their enhancement East coast Zone 1is highly neglected.
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I draw your kind attention to start all the building works of Railway Wagon
Factory under Mancheswar, Nandankanak and Baranga of East Coast Zone as per
your commitment to me. Lastly, I request that more Railway Schools and Colleges
for your poor employees’ children and common public be opened to see the
comfort of education. I have been requesting you also to open more railway
hospitals to protect the lives of the common people and those suffering hazards
under East Coast Zone.

How long I can approach and repeat to announce boldly to accept my
Constituency Bhubaneswar for Metro from Khurdha via Bhubaneswar to Cuttack.
It is very difficult to cross the National Highway as the heavy traffic congestion.
The Metro Survey work should be started like Chandigarh in Punjab and other
cities of India. The Metro works should be started for the smooth running of
highly technical trains from Khurdha town via Bhubaneswar to Cuttack either

underground or elevated.
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"SHRI SUKHDEV SINGH (FATEHGARH SAHIB): 1 thank the Hon’ble
Railway Minister Kumari Mamata Banerjee for trying to presenta balanced
Railway Budget. I appreciate the madam for taking the bold step to provide
concession to all senior citizen and not discriminate on the basis of sex & age.

I come from the State of Punjab, the majority of the people of my state
have faith in Sikhism and our long pending demand is to start a Garib Rath from
Sr1 Amritsar to Sachkhand Sri Hazur Sahib, Nanded, Maharashtra. Further there is
need to mention that this route is more profitable for railway because it is matter
of record that Sachkhand Express always remain full to its capacity. | openly say
to this august house that all member of parliament from Punjab beyond the party
lines unanimously are in favour of my long pending and genuine demand in the
interest of more than two crore of the people of the country especially from
Punjab, Haryana, Delhi, Rajasthan, UP, Madhya Pradesh and Maharashtra. In
short and brief my genuine demand to the Hon’ble Railway Minister Kumari
Mamata Banerjee are as follows:-

1. Start a Garib Rath from Sri Amritsar to Sachkhand Sri Hazur Sahib,
Nanded, Maharashtra minimum 5 days in a week and oblige more than
two crore of people of the country especially from Punjab, Haryana, Delhi,
Rajasthan, UP, Madhya Pradesh and Maharashtra, and they are praying for
your success.

2. As regards my long pending demand for ROB/RUB at Sahnewal,
Ludhiana, Doraha and Ahmedgarh, I have already written the DOs to the
Hon’ble Minister many times. ROB at Sahnewal is need of the time to
construct on priority basis because Sahnewal is just adjoining to Luchiana,
people of surrounding towns and villages are facing to much problems due

to lack of ROB at Sahnewal.
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3. Khanna is the Asia’s big grain market, please give Stoppage more Express
Trains at Khanna Station and upgrade the station and modernize the
system. I have already written DOs to the Hon’ble Minister many times.

4. Sirhind is our historical and holy religious place, so please provide small
stoppage the more Express Trains at Sirhind Station and modernization of
for station may be taken up in speedy manner because around the world
pilgrims are visiting this holy city at Sirhind.

5. It is matter of happiness for our people of the state that a New Satabadi has
been given to us after my long demand from New Delhi to Ludhiana. So it
may please be extended up to the Jalandhar because Jalandhar is world
renowned city in the field of Sports equipment manufacturing, many
national and international businessman visit daily up to Jalandhar. So,

please extend New Satabadi up to Jalandhar in place of Ludhiana.
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"SHRIMATI SUSMITA BAURI (VISHNUPUR): I want to draw the attention of
Railway Ministry, Government of India to the Railway Budget of 2011-2012 in
which following Demands of the People of my constituency area are needed to be
included for implementation.

1. Crossing Station arrangement at Sonamukhi and Boain-Chandi Station in
the Bankura-Damodar River Railway (B.D.R. Rly under S.E.Rly.) had not
progressed an inch even. Running of more than one train is very much necessary
in view of heavy rush of passengers.

2. Model Stateion at Bankura and Bishnupur has not been implemented,
Bankura and Bishnupur being take off stations need construction of third platform.
3. It was earlier promised by S.E. Rly. that there will be direct connectivity to
Hawrah via Rainagar and Masagram through B.D.R. Section. But this is being
altered with no purpose.

4. To start construction of already sanctioned R.O.B. at Bhadul More,
Bankura crossing and Bishnupur crossing.

5. Construction of R.O.B. at Panchbaga (Bankura) crossing and under pass at
Karjuridanga (Bankura) crossing.

6. Halt station at Katjurdanga.

7. Frequency of running of Cochin-Patna Express via Adra to be increased.

8. New Railway Connection from Beliatore to Durgapur Railway Station
(approx. 24 km.)

0. New connection from Bankura to MTPP Durhavpur as there is railway
connection from MTPP to Raniganj Railway Station (approx 26 km.)

10.  To expedite the Railway construction work from Bankura to Mukutmanipur

via Chhatna and Riana to Masagram and Bishnupur to Tarekeswan Railway Line.
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11.  To place fast passenger train from Bankura to Howrah and starting time
from Bankura at 10 AM and from Howrah at 10 AM as there is no train at this
time.

12.  To filling up the vacancies for good passenger services and at the same
time to solve the unemployment problem as the Railway Deptt. Is the biggest

employer of my country.
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DR. RAM CHANDRA DOME (BOLPUR): Mr. Chairman, Sir, thank you for
giving me this opportunity to speak on the Railway Budget. I rise to oppose this
Railway Budget, 2011-12. It is because the Railway Budget of this year is not only
directionless but also is a de-railed Budget with broken promises and forgotten
hopes of the people of this country.

The financial position of the Ministry of Railways has touched the bottom
line. The operating ratio as has been claimed by the Railways is nothing but
jugglery of figures. It is much more than what has been claimed. Recently a study
has been published by the Indian Express that 11 Railway Zones out of the 16
Zones are running at a loss and their operating ratio is more than 100. This is the
situation.

The Plan outlay this year has been fixed at Rs. 5,57, 630 crore but mainly
supported by the Gross Budgetary Supported from the general revenues. Though it
is high as compared to the last year, yet this rise in Outlay will come from market
borrowing through IRFC. The amount proposed to be raised in this way is Rs.
20,500 crore. The internal resources of the Railway are meager and this has further
gone down by Rs. 300 crore as compared to the last year. This is the situation as
prevailing. This clearly shows that the own resources of the Railways are already
going down and are likely to deteriorate further. The finances of the Railways are
being supported by revenues from the General Budget. This would further increase
the indebtedness of the Railways to the General revenues and thereby ruin its
financial health in the coming days.

Sir, let me now refer to the projects that have been announced in the Budget.
Hundreds of projects have been declared. But what is the fate of these projects?
Around 200 new projects have been declared for Bengal only in the Budgets of the
last two years. What is the fate of these projects? Majority of these projects do not
have the approval of the Planning Commission and only a few of the projects are
having the Budgetary support. Only shilanyash ceremony is taking place at the

cost of meager finances of the Railways. We got to learn from the Railway Board



07.03.2011 120

that a sum of Rs. 550 crore so far have been spent only to conduct shilyanash
ceremonies on grand scales. Such is the state of affairs. The Railway Minister
seldom is available at the headquarters and files are being sent to Kolkata through
special messengers for getting them signed. Such an effort has cost the Railways a
sum of Rs. 11 lakh in a month. Such kind of a wasteful expenditure is being
incurred by the Railways. E

What about the implementation of projects?... (Interruptions) The projects relate
to Shalimar Automobile Hub, Kanchrapara EMU Coach Factory, Kishan Vision
Project at Singur where 13 out of 16 shops remain permanently closed, Railway
Axle Factory at Jalpaiguri, Dankuni Industry for manufacturing petrol and diesel
components, Noapara Metro Rail Coach Factory. Purulia Anara Factory and Adra
Power Project. Most of these projects have not progressed after the foundation
stones have been laid. It is because they did not have the approval of the Planning
Commission. The Deputy Chairman of the Planning Commission has already said
that these projects are not to be taken up by the Planning Commission and that
these should be implemented by extra budgetary support through alternative mode
of finance, either by PPP or as joint venture projects. They have to be done by
Public Private Partnership but for the last three years, no private partner has shown
any interest. This is the exact situation Thousands of projects have been pending
for years together. It may take another 40 years to get completed. There is no
provision of funds for these projects. The hon. Minister herself has expressed that
lakhs of crores of rupees are necessary for completion of all these projects. This
1s the situation as regards the projects.

My next point is on employment situation. The Minister has stated in her
Budget that 1.75 lakhs of posts are vacant particularly in Groups ‘C’ and ‘D’ but
there 1s no recruitment drive for the last three years. About 90,000 posts which are
directly related to safety and security like gangmen, signalmen, pointsmen, etc. are
lying vacant. These posts are not taken up for recruitment. When are the forms

distributed and sold? When elections are to come up in the State of Bengal in the
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coming months, the forms are being sold. Only last December, the Ministry has
notified the posts for recruitment. Lakhs of forms are being distributed. ...
(Interruptions)
THE MINISTER OF RAILWAYS (KUMARI MAMATA BANERJEE): Sir, this
is absolutely wrong. This is totally concocted. I oppose these remarks. This is
absolutely a false propaganda and nothing else. ... (Interruptions)
MR. CHAIRMAN : Please restrict your speech to the Budget.
... (Interruptions)
KUMARI MAMATA BANERJEE: I challenge the CPI(M) workers. They are
caught red-handed. Their people have been caught. They are doing such
things.... (Interruptions)
MR. CHAIRMAN: Please sit down. The hon. Minister has made the point clear.
... (Interruptions)
MR. CHAIRMAN: Nothing will go on record except what Dr. Dome is saying.
(Interruptions) ... ~
DR. RAM CHANDRA DOME: Sir, on the other hand, hundreds of appointments
are being made by so-called substitute recruitment. ... (Interruptions) Hopes have
been created that employment is going on.... (Interruptions) Fraudulent
employment activities are conducted by the cadres of the TMC... (Interruptions)
This morning, you might have perhaps seen a sad news item in a national daily.
One Mr. Prasum Datta from Hooghly protested near the residence of our Railway
Minister in Kolkata and out of protest and frustration, he set himself afire...
(Interruptions)
KUMARI MAMATA BANERIJEE: Sir, this is absolutely wrong. This is
concocted and wrong.... (Interruptions)
DR. RAM CHANDRA DOME : Sir, he is admitted in hospital with 90 per cent

burns and nobody is allowed to meet him. This is going on in the name of

* Not recorded
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employment generation in Railways. Only to gain cheap popularity, such things
are going on.... (Interruptions)
KUMARI MAMATA BANERIJEE: Sir, he is making false allegations. He can
speak anything about the Railway Budget, the projects or the work which is going
on regarding railways. Why is he making malafide comments? His allegation is
absolutely wrong.... (Interruptions)
MR. CHAIRMAN: Please speak on the Railway Budget.

... (Interruptions)
DR. RAM CHANDRA DOME :  Sir, this is the situation of employmE in
railways... (Interruptions)

Members from the civil societies have been deployed in the railways just
for the sake of giving them remuneration. Lakhs of rupees has been spent for this
purpose.... (Interruptions) It is done at the cost of the railway exchequer. ...
(Interruptions) But our youths are not getting employment in railways, which is
the biggest public sector organization, which employs lakhs of people in this
country.... (Interruptions) On the one hand employment is not being given and on
the other hand lakhs of rupees are being wasted. ... (Interruptions)

MR. CHAIRMAN : Dr. Dome, please wind up. [ am calling the name of the
Member who is going to speak next.
... (Interruptions)
DR. RAM CHANDRA DOME : I now come to safety and security aspect. ...
(Interruptions) What about safety and security? ... (Interruptions)
MR. CHAIRMAN: Please wind up. I am calling the hon. Member to speak next.
... (Interruptions)
DR. RAM CHANDRA DOME : To show the deteriorating condition of safety and
security in railways, I would like to cite an example. ... (Interruptions) More than
100 students from the Visva Bharati University of Shanti Niketan, which is in my
constituency, went on a study visit to Uttarakhand a few months back. ...

(Interruptions) While they were returning home by train, all the 100 students have
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been robbed of everything while they were on board. ... (Interruptions) The RPF
personnel who were on duty refused to register even a case. ... (Interruptions)
This is the condition. ... (Interruptions) No safety and security is there. ...
(Interruptions) Only abandoned coaches are being used. ... (Interruptions)
MR. CHAIRMAN: Please wind up.

... (Interruptions)
MR. CHAIRMAN: Shri M. Venugopala Reddy to speak.

... (Interruptions)
MR. CHAIRMAN: Nothing will go on record.

(Interruptions) ... ~
MR. CHAIRMAN: Dr. Rama Chandra Dome, please sit down. I gave you a lot of
time to speak.

... (Interruptions)
MR. CHAIRMAN: Please cooperate with the Chair. Please sit down.

... (Interruptions)
MR. CHAIRMAN: Nothing is going on record.

(Interruptions) ...*

* Not recorded
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"SHRI PREM DAS RAI (SIKKIM): For the record the state of Sikkim does not
find mention in the Budget speech of the Hon’ble Minister, perhaps ours must be
the only State to have this distinction. The people of Sikkim join me in this to
raise our voice stating that we cannot be neglected in this manner.

However, it would be helpful if the Hon’ble Minister can make a
commitment to connect all capitals of the eight States of the North East by Rail
and not as seven which is there in her budget speech. Perhaps, there must have
been some typographical error and this can be corrected forthwith during this
budget.

I do believe that the progress on the rail link from Sevoke in North Bengal
to Rangpo in Sikkim is going as per plan.

I also feel that it is important to build a world class facility for a Himalayan
Mountain Railway Research Institute. This can be easily done in Sikkim. I do
propose that such a center which will enable the Railways to do research
collaborating with the IIT Guwahati and anchored in the National Institute of
Technology in Sikkim. Of course other institutions in the country can also join in
this effort. This can have far reaching positive ramifications in garnering and
developing the scientific and engineering knowledge needed to construct world
class railway transportation network in the Himalayas. This can alleviate a lot of
the problems of transportation which is needed for the people of the Himalayas as
well as for strategic reasons. It will also be energy efficient as there is an
abundance of surplus hydro power which can be used rather than trying to increase
the current vehicular traffic in the mountain areas which is inappropriate and
unsustainable.

We all are well aware that China is bringing their rail link all the way up to
our border area near Nathula pass from Lhasa. They have made massive progress

in this frontier. I do think it is necessary to set aside our thinking of rail links as

" Speech was laid on the Table
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only which can be done in the plain areas. The Himalayan challenge for the
railways is already upon us with over 3,000 kilometers of Himalayan border of
India with China. We need to square up with this huge challenge sooner than later.
Let us take the first steps immediately as proposed.

The people of Sikkim, the Government and our leader and Chief Minister,
Dr. Pawan Chamling, will be ready to support any venture as proposed for
national and regional benefit.

With these words I support the budget proposals and amendments brought
to this house by the Hon’ble Minister for Railways for passing.
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SHRI M. VENUGOPALA REDDY (NARASARAOPET): Mr. Chairman, thank
you for giving me an opportunity to speak on the discussion pertaining to the
Union Railway Budget for the year 2011-12. ... (Interruptions) Railway Budgets
are being presented year after year; and promises are being made again and again.
The Railway Minister has failed to implement the promises which were made
earlier. Therefore, I rise to oppose the Railway Budget 2011-12. There are many
reasons for doing so and I will enumerate them as I go along. ... (Interruptions)

In my constituency, the hon. Minister announced new lines in her Budget
speech for the year 2009-10. They were between Nadikudi-Srikalahasti and
Gadwal—Macherla. ... (Interruptions) But no progress has been made so far and
no financial allocation has been made so far. A couple of years back it was
announced that a Commercial Complex at Guntur will be developed with private
players. But it is yet to take off. ... (Interruptions) Neither the Minister nor the
Zonal Manager of South-Central Railway had convened any meeting with the
local MPs to consider their views about their respective constituencies. ...
(Interruptions)

I would like to bring it to the notice of the Minister of Railways, through
you, that the Minister made an announcement regarding the PRS, that is the
Passenger Reservation System.E
There is a Passenger Reservation System facility. But, till today, they failed to do
so in my constituency.

Moreover, my constituency headquarters in Narasaraopet has been declared
as Adarsh railway station. But so far no fund allocation has been provided there.
So, whatever commitments made by the hon. Minister of Railways, she has failed
to do so.

Sir, in the present Budget Speech, the hon. Minister has announced to
construct 200 ROB and RUB. But in my constituency in between Kurnool and
Guntur State Highways, nearly 300 vehicles per day cross the level crossings.

There, they are constructing ROBs at a cost of about Rs. 22 crore. In this way,
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they are wasting public money. In pursuance of Railway guidelines, to construct
either ROB or RUB, there shall be 50,000 crossings per day. Then only they can
construct the ROB. So, I would request the hon. Minister that before providing
any ROBs or RUBs, the hon. Minister should consider the views of each and every
hon. Member of Parliament.

Sir, as we are all aware, the world wide average speed of train is above 150
kilometres per hour, but the India’s fastest train is confined to only 80 kilometres
per hour. In my constituency, the passenger trains shuttling between Macherla and
Guntur are maintaining a speed of 20 kilometres per hour. Sir, for a distance of
130 kilometres, the Andhra Pradesh Road Transport Corporation is charging Rs.
70 and the Railways are charging only Rs. 20. In spite of that, the people are
opting to travel by road transport. It is because the Railways are not maintaing the
time schedule. As a result, people are going through road transport.

Sir during 2009-10, the Ministry of Railways has introduced a train
between Machilipatnam and Yeshvantpur. The duration of the journey is almost
14 hours. Subsequently, from 1* July, 2010, the journey time has been increased
by four hours. That is why most of the people are opting to travel by the Andhra
Pradesh Road Transport Corporation buses. In this way, there is a huge loss to the
South Central Railways. So, I would appeal to the hon. Minister to consider this
suggestion.

Sir, the total transportation of goods in India is 70 per cent by road and 30
per cent by railways.  Even though the cost by the road comes double as
compared to the railways, but the goods transporters are opting to the road
transport. So, kindly examine this issue.

Sir, I am thankful to you for giving me an opportunity to participate in the

discussion.
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"SHRI SAMEER BHUJBAL (NASHIK): May I also take this opportunity to
congratulate our Railway Minister, Kumari Mamata Banerjee and her efficient
colleagues for cleverly packaging the ‘Rail Budget (2011-12)’ as it, prudently
balances the 2010-11 accounts with a projected operating ratio of 92.1%,
notwithstanding unanticipated increase in expenses of Rs. 5,700 crore for rise in
fuel rates and higher wage bill. In spite of the deficit of as much as 20 million
tones of freight, it claims to have achieved the budget level of earnings. Again,
the surplus show at Rs. 4,105 crore would evidently leave little for the Capital
Fund and Development Fund. The same holds good for the excess projected at Rs.
5,258 crore for fiscal year (2011-12), which, no doubt, is but a paltry amount for
essential capital expenditure as well as improvement and augmentation of facilities
besides compromising with aspects related to ‘Rail safety’. The railway minister
would need to ask herself how Indian Railways (IR) can accomplish the
“imperative” of faster than 8-9% growth with no strategy spelt out to
exponentially enhance capacity on its saturated corridors and at terminals.

The question of increasing the ‘freight carrying capacity’ of Indian
Railways has been ignored at the cost of introducing host of Trains to one region”
The grave deficiencies can be redressed not merely by policy platitudes,
grandiose declarations of intent, daily flagging off new passenger trains or laying
foundation stones for ambitious projects. It is no secret that IR has been teetering
and faltering with competition outside and complacency within. IR’s share for
freight, where substantial last-mile road transport is required, is insignificant.

I would like to point out that it is disheartening to see that our State
Maharashtra, contributes maximum to the country’s growth, is treated in a biased
way. In fact, [ have been raised issue-related to my constituency, Nashik but I am
disheartened to say that one of them have been met and even genuine demands

have not been met. Hon’ble Railway Minister will do well to realize that keeping

" Speech was laid on the Table
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promises is the real test, not just making new promises; and I would therefore
request through you that Hon’ble Minister for Railways should seriously ponder
this time how the ‘“several business-oriented” policy initiatives which she
catalogued have elicited little effective response?

The railway budget has favoured Maharashtra with announcement of new
Mumbai Central-New Delhi AC Duranto (Bi-weekly) but don’t know whether it
will go by Nasdik-Khandwa-Bhusawal-Itarsi or by another route?  The
announcement of trains linking Nagpur-Kolhapur, = Pune-Nanded, Nagpur-
Bhusawal, Mumbai-Sawantwadi and the ‘Rajya Rani Express’ — Mumbai-
Manmad Express (Daily) via Nashik is significant. However, there has been a
persistent demand for a train from Nashik to Mumbai as because nearly § to 10
thousand people including businessman, private and Government employees
commute daily to Mumbai-Nashik. This year we are celebrating the birth
centenary of Poet Kusumagraj, and people of Nashik feel that it would be a
befitting tribute if we name a Train on his name originating from Nashik to
Mumbai. Such a demand from people of my Constituency would strengthen the
rail network in the state.

Hon’ble Minister for Railways informed this august House that 190 surveys
have been completed or will be completed by the end of this financial year,
besides Dhule-Amalner; Nashik-Dahanu Road and Pune-Nashik would be taken
up in the 12" plan. Hon’ble Railway Minister also has been kind enough to
consider Bhusawal-Jalgaon-3rd Line and based on our continuous request among
the 117. Surveys, Daman-Nashik would also be taken-up during the 2011-12 Plan
outlays.

In fact, I would like to attract the attention of Hon’ble Minister of Railways
that a Survey of Nashik-Pune Railway line has been carried out on the basis of
Census data for 2001 assuming the ‘Passenger Traffic’ instead of consideration of
‘demand for heavy Goods Traffic’ and the data on ongoing Census for 2011.

Even I have suggested an alternative route which allows a decrease in the actual
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proposed route. I have also informed on earlier occasion including the
Consultative Committee Meeting of Railways that this project is also supported by
State Government of Maharashtra and they are willing to fund 50% of the project
cost in the light of development of this area as SEZ and also concentration of
automobile hubs falls on the said route, besides MIDC with the help of private
firm upto nearly 30 Kms. a Railway Line is also putting-up from Nashik to Sinner,
thereafter if the revenue from Goods and Freight is included then building the
Nashik-Pune Railway Line would be profitable venture’ but it disheartening to
note that still the Railway Ministry has not considered this Project. 1 hope now
this would be considered in 12" Plan and funds would be allocated through the
proposed PM Rail Vikas Yojana (Para 94 of Budget 12).

Today, Nashik is one of the most important pilgrimage centers of India and
the third largest city of Western Maharashtra requires overall upgradation. Inspite
of upgradation of the Nashik Road Railway Terminus, the present three platforms
should be increased to six and additional provision ofr 12/12 coach rake and
workshops for cleaning and washing be constructed at Nashik Railway Station. I
have also raised the issue of ‘Modernization of Nashik Road Railway Station’
likely to be taken under Public Private Partnership (PPP) but it has not been
addressed yet. I have personally addressed this aspect through letters addressed to
Hon’ble Minster of Railways and raised this issued twice in the meeting of the
‘Consultative Committee on Railways’.

I would like to point out that Nashik is a big industrial as well as an
agricultural hub. Perishable items like Onions, Grapes, Pomegranates as well as
vegetables are shipped to the far flung areas of the country. Therefore, it would be
practicable to have anew ‘Goods Shed/Terminal’ at Nashik Odha Railway Station
where large Railway lands are easily available. I have been placing this Demand
before Hon’ble Minister of Railways for kind consideration and to therefore,

request you to accord on priority.
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There has been a huge demand and shortage of wagon coach factory and
therefore, I have requested in the °‘Consultative Committee Meeting’ of the
Ministry of Railways earlier on 02™ Dec., 2010 and through various reminders to
establish a ‘Wagon Coach Factory’ at Igatpuri ( Nashik), however, I fail to
understand that this has not been included in this year’s ‘Railway Budget’ while
Hon’ble Minister has announced two more wagon units under JV/PPP mode ( Para
21 of Budget speech), on each in Kerala and Buniadpur.

I also bring it to the Notice of Hon’ble Minister of Railways the condition
of ‘Igatpuri Railways Hospital’ which lacks basic facilities and therefore, its
condition is very poor. On earlier occasion also this was brought to kind notice of
Hon’ble Minister of Railways but I fail to understand why not allocation/steps
have been taken to improve the condition of this ‘Railway Hospital’.

The revenue of the Railways has been to the tune of Rs. 1.6 lakh crore
while the budget presented was of Rs. 74,000 crore only. Despite the surplus
amount, it is difficult to understand why 25 delayed rail projects in Maharashtra
have not been given funds.

The common man is happy because fares have not been increased and at the
same time many amenities are made available to the passengers. I would like to
believe that given the enormous importance of the Indian Railways in the lives of
the common people, the objectives of proving a safe, secured, affordable and
comfortable rail services are always challenging and there is a vast scope for
improvement. We must endeavour to do our best, so that Indian Railways enjoys
a pride of place in the socio-economic life of the nation.

I have highlighted some of the problems that are reasonable demands
emerging from the people of Nashik region which impinge upon their every-day
life. I shall be grateful to the Railway Minister if she could fulfill these small yet
significant demands of my constituents. Hence, I would request the Hon. Minister
to bestow her attention to implement these demands as early as possible.

With these words, I conclude.
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SHRI R. DHRUVANARAYANA (CHAMRAJANAGAR): Sir I take this
opportunity to appreciate and convey our sincere thanks on behalf of people of
Karnataka and entire country to the hon. Minister of Railways, Ms. Mamata
Banerjee and the hon. Minister of State for Railways, Shri Muniyappaji for their
third consecutive people-friendly budget with strong economic focus with equal
emphasis on social inclusion with a human face.

We can also notice several good initiatives taken for the first time in the
history of Indian Railway’s Budget in which the decision on no hike in passenger
fare and freight rates conveys two strong messages to the entire country.

Sir concerning to my constituency Chamarajnagar in Karnataka State, it is an
under-developed area. E
It is an under-developed area. So, I would request the hon. Minister to take care of
my constituency. The utmost required railway infrastructure facilities in my
constituency are these. So, I request our hon. Railway Minister to provide the
Budgetary allocation for the establishment of a new railway line between
Chamarajanagar and Bangalore via Kanakapura and Kollegal. This new railway
line is both economically viable and a socially desirable project for the Indian
Railways.

My second request is about the extension of Mysore-Bangalore Intra-City
Train up to Chamarajanagar. It provides the opportunity to people to reach the
State Capital for having better education, accessibility to available goods and
getting medical facilities at Bangalore. It also provides the opportunity for the
youth to find better job opportunities.

My third demand is about the extension of Mysore-Shimoga Express Train
up to Chamarajanagar. This will help mainly the areca-nut farmers for better
agricultural product marketing.... (Interruptions)

My fourth request is about the extension of Mysore-Hubli-Dharwad

Express Train up to Chamarajanagar. It helps mainly the farmers in procuring
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agricultural implemental like tractors, tillers, etc. This would also help the
merchants to have better business opportunities.

Now, I come to my last point. My humble request to the hon. Minister is
about the long-standing demand of the Chamarajanagar-Mettupalayam line which
is the oldest demand as far as the railway lines are concerned. I would request the
hon. Minister that that project has to be considered sincerely.

With these words, I conclude.
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"SHRI NILESH NARAYAN RANE (RATNAGIRI-SINDHUDURG): When 1
heard the Railway Minister making her Budget speech on the 25" of the last
month, I said to myself that it was perhaps one of the most challenging portfolios
in the government. Managing the affairs of Indian Railways is a mammoth task.
Quite rightly, ever since Independence, the role of Indian Railways has been
visualized as a harbinger of balanced development, as an engine for inclusive
growth and a symbol of national integration. This was emphasized by the Railway
Minister time and again with her conscious efforts to give primacy to social
responsibility against commercial viability.

The Railway Minister with a fair blend of efficiency and sensitivity, vision
and dexterity has tried her best to bring cheers to the commuters by not raising
passengers fare. Even the freight tariff has not been touched. This she has done in
succession. there is an added thrust on expansion of railway network and
infrastructure, passenger amenities, cleanliness, improved railway catering, safety
and punctuality. I compliment the Railway Minister for her concern on the basic
passenger amenities. I only hope that Indian Railways revives its economic health
and address its resource concerns. The Railways’ finances have been squeezed by
a 90% increase in salaries dictated by the sixty Pay Commission, a rise in diesel
prices and disruption in commodity freight movements by protesters who block
tracks. As such, for this Railways need not be blamed. To attract more resources,
the railway minister must set the pitch for public-private partnership, or PPP, even
though most of the schemes announced during this fiscal have not elicited much
interest from corporate. At this juncture, it is a prudent step for the Indian
Railways to create a fund to implement the socially desirable projects during the

12" Plan under the umbrella of a non-lapsable fund, named, Pradhan Mantri Rail

Vikas Yojana. I wish this scheme all success.

" Speech was laid on the Table
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Improving rail connectivity is a core area. Resource crunch can severely
affect many such projects. The route network of Indian Railways has e xpanded
slowly in the past, averaging an annual 180 Km since 1947. The Railways had
inherited 53,996 Km of rail network, which was built during the British rule. But
since independence, the Railways has managed to expand it by only 10,419 Km.
But against a national average of 180 Km, Indian Railways have added 700 Km
this year. This is commendable. Against this backdrop, I take this opportunity to
know from the Minister about the status of the promise made by her during the last
budget to undertake a feasibility study to provide rail connections from
Sawantwadi (Konkan Maharashtra) to Belgaum ( Karnataka border).

Given the importance of the Railways in the lives of the common man, it is
but natural that the discussions on the Rail Budget always generate a lotof passion
in the House. We all, cutting across political parties, expect the Railway Minister
to be little generous to our demands, though it is not possible to accommodate all
demands within a budgetary exercise. I had brought to the notice of the Railway
Minister the problems being faced by the people of my constituency that is
Konkan in Maharashtra, one of the backward regions in the country, in so far as
the Railways is concerned. I know, my demands are not out of her frame. There
are a lot we can hope, beyond this budget exercise.

Before me, my learned colleagues have reflected on various important
issues facing Indian Railways. I would not like to repeat them. I would rather like
to present an overview of the state of Konkan Railways, which has been the
lifeline of my constituents — the people of Konkan in Maharashtra. With several
on going projects and schemes to modernize the Indian Railways and with steps
augmenting number of train services, streamlining and gearing up freight
movement and increasing the connectivity of the Railways to the flung corners,
Hon’ble Minister for Railway is doing a commendable job and I request her to

give some priority to Konkan Railway in her scheme of things.
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Konkan Railway though meant to serve the people of Konkan, is hardly
catering to the needs of the people of this region. The saddest part is that most
mail/express trains do not stop in many important stations of the region and there
is hardly any reservation quota for the people of Konkan region in the trains that
pass through this region. As a result, the majority of people of this region who are
below poverty line (BPL), are facing insurmountable difficulties. Besides,
Konkan has rich tourism potential because of its natural resources. Rail facilities
must help tap the potential for the economic well-being of the people of the region
and also the country. Therefore, I seek the special attention for Konkan from our
Railway Minister from economic and tourism points of view.

I take this opportunity to compliment the Rail Minister for granting a daily
Rajya Rani Express from Sawantwadi Road to Mumbai. This is a huge favour she
has done to the people of Maharashtra Konkan who commute daily for earning
their livelihood in Mumbai. I would like to draw the kind attention of the Railway
Minister to several other long-felt demands of the people of Konkan. I am sure,
the Railway Minister, being sensitive to the needs of the common people, would
certainly meet them

e Firstly, the number of coaches in each train passing through this
region to be increased to 18;

e Secondly, all long distance trains should stop/halt at stations —
Nandgaon, Vaibhavwadi, Kankavli, = Sawantwadi, Kudal,
Sindhudurgnagari, Oros, etc;

e Thirdly, the ticket reservation counters at Sawantwadi, Kundal, Oros,
and Kankavli should be computerized;

e Fourthly, the tourist destinations in Ratnagiri and Sindhudurg attract
sizeable foreign tourists; therefore, more First AC, Two-tier-AC,
three-tier-AC coaches should be attached to all the long distance

trains that passes through this region.
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These are reasonable demands emerging from the people of Konkan which
impinge their every-day life. [ shall be grateful to the Railway Minister if she
could fulfill these small yet significant demands of my constituents.

Konkan region has been neglected for many years. Despite the Konkan
Railway, people of the region are not getting any priority. Hence, I would request
the Hon. Minister to bestow her attention to implement these demands as early as
possible.

With these words, I conclude.
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"SHRI YASHWANT SINHA (HAZARIBAGH): For decades, the people of
Hazaribagh have wanted a railway line to connect Hazaribagh, which is the
Divisional headquarters of the north Chotanagpur division of Jharkhand state.
This dream of the people of Hazaribag was finally fulfilled when a proposal to
construct a new railway line was included in the Railway Budget of 1998-99. The
foundation stone of this line was laid by the then Prime Minister of India Shri Atal
Bihari Vajpayee in early 1999. The new railway line was to connect Hazaribagh
with Koderma on the one hand and Ranchi on the other. The total distance
involved is 189 Km. The construction of this new railway line was a joint venture
of the Ministry of Railways and the State Government of Jharkhand, with the state
Government of Jharkhand contributing 67 percent and the Railways contributing
the remaining 33 percent. The railway line was to be completed by 31% March,
2007.

Unfortunately, the work on the railway line has proceeded very slowly over
the years on account of various reasons including the problem created by the Left
Wing Extremisms. The latest estimated cost of this project is Rs. 1157.81 crore.
The expenditure incurred so far is Rs. 749.66 crore. The budget provision for
2011-12 1s Rs. 70 crore and the balance amount required to complete the work is
Rs. 338 crore. According to the Explanatory Memorandum on the Railway
Budget (page 8), the date of opening of the Hazaribagh- Koderma portion of the
railway line is stated to be 31% March, 2011. This is completely misleading
because a lot of work remains to be done even now in this portion of the railway
line.

I, therefore, put the following demands before the Railway Minister
through you:

1. The budget provision of Rs. 70 crore for 2011-12 is completely

inadequate. It should be raised to at least Rs. 200 crore.
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The work on the Hazaribagh-Koderma portion of the railway line
should be undertaken on a war footing so that it is completed at the
earliest and well before March 31, 2012.

The work on Hazaribag-Ranchi portion of the line should also be
completed latest by 31* March, 2012.

The proposal of the Jharkhand Government to share the cost of this
railway line on a 50:50 basis should be accepted as against the
present the 2/3™ /1/3™ . T would like to point out that for the new
railway line connecting Hansdiha with Godda in Jharkhand, this
formula has already been accepted. There is no reason, therefore,

why it should not apply to this pending project.

The decades old dream of the people of Hazaribagh deserves to be
fulfilled without any further delay now. I hope the Railway Minister
will give adequate attention to the demands that I have placed in the
House today and, fulfill this wish of the people of Hazaribagh at the

earliest.
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it freawg twed (qewrs): gAY @ R A @it Tl S & Anleee
qgTHE] . AAET 8 St & $ed Tqed | iR S Al dTell Xl #H1 99d1 S &
P I ¥ XA HATAT H BTARY SUE © |

ved @ T I I @Y IR SRR B | YA d AR, S 'R BH | A aTg,
I gl &1 AR iR g, vad faunr ok #3 St 3t @8 St & f6 e e 9
P AHORY dOTdhR D Al Sl 81 & | T8 T & & (Y, S IR B! ufehan i
M g & folv I |9, 9= gy 3R It fs1 & 91 o 9g & & | favg § yRa &
Xd TeqD P AEAYU W 2 | 8H < [ e & WA H Al B g & fow
ead AINE AT, IH I DI HIRME el IRHRI & gN Bl I g AfhT IH IR < &I
HME AT N FATAT AR AT FH St 7 g fhar iR 5w folw Yed &1 fass 2020
FATIT 3R 39 91 BT Abed forar & {5 84 31U weasd &1 faaR 25000 fHaiiier d@ o
T 3R o9 I faen # &M T @ T

I GRAaE & 99 W XA FA B FRE A AR g, oS 89 o Wad © (B
@ T St ofR i 7% fasr TR & o Qg &t 15091 auvie & Iuded ¥ 73
MRAT Y& B A & T | IS8 B IS F I I8 B Ag@YU AR /TR BN A
arelt 93 MSAT IYE A B UH WIENT DI T | 37 PINEN & W & XA e a
QAT 7 BT FAN har T iR S kg & AW | faRy misat ey S @t e st
PR 2 1 6 eyl Vefie ofk derfires el o oo # Sireddt | # w3 Sft & ammen
AT § [P Jrg-MeAaIe-HaTR-RR/G-AHATIRISTHIC-F&s A1 TR S TRd Bl d
oer g B |

# W HqA S AN BRAT g B ORI F YA 3iR aeIS-dela]] §ekiNe!
D1 a1l 3R SFEHTEE Tcb qQ1AT WY | ATl Y= BT Yeb Heedqul el R € 3R T8 R
Yd B JAN SHIT ¥ HH 2 | s TR Toiew Ut iU a1 ff SHRIH dd gern
WY &R Ha$-og] Ay B Hf s & 99, SO US¥ & Al SRl Bl M-S H
gfaem g |
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34l 98 & g X godrs WA W 497 @b & I SRl § | H HA S 9 IH
BRAT E 6 9 A, Poag o, grEg Momas IWe R, @RS gays, AT, s
IR GURBRE, ISYYR-3TOHR, Mes el R IRl TRAud STl Bl geardrs H U]
& @ e # gl a9 ed SSrg M | S gHR ardl H W) FrRs-eEd TRaR, SRS,
TENH-TRPg e, faRR-FrawH, e v MRl & U & awer &l Sy | did
FRI TR BT AW, ORI RIS, ARG, TaUd, ScRivie! 3R WS IRl dl TS
Vd W TR ®h Bl AT B 9V | fUars, deiex, Arsoil T 3R Fae R & forg
Il IaTST ¥Ad WA W LS AT SMY | ORI 3R ARG, Uy MSAT DT F=A Xerd
WY Sl {6 GRa-Jes A AlST W 8, b B AT Bl SMY | 7exel qgled], § IHS
HRAT § 6 TORIT B S DY SRRGT DT S H [Gd §Y A S ST A B WS o P

AT SR B |

AP 1Y B TS W WX IfSRfaol 9. 329 I 331 db JIaR oATgH Bl a8l
2 | Armarel W mH/Riars (10.330) BIURI WICH W, 101, Iholl W Yol DI AqeT B Y

| I&7 BR W fHeTER iR WM H. 2-3 & IHI Ags W FSH I9ai Bl Favell Bl oy |

S PR HATE Ved WA W SIS . 262 Yold IMREV BT 3R PeATaRisS aar]
o ft ofrg srawdmdr € | SearST Yod WIH R a1 U iR wEred & awel 7 BN @
HROT YTAT BHIHT IRATT BT AFAT HR L & | URS! ¥eld WA W YAy 3R TS & A &l
WA & AFl RB ChT PHISER B Y MAWIHAT © | AT TBR A holll W Dl Wl
TFRAUS 3R STAT R Bl e SRR & | VR A W Yo AR3E! . (102) Bl SR HeqH
B @ T

# AR HAT S A g9 Sie ARl § P 9 ORI aedrs B 9 AN Bl ASIRErS
el B |

39 ST & A1 {6 AFER HA SN R A R & 9 fAaR ), | 59 Yo qeie

BT AT Bl § |
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“sft R . Rig e (dfer): Y WA & a9 2011-12 & IOl H SR Q¥ & Jaaide
& @I A B afdferd fPy 9= & ddy 7 § A Y @4 S @ A1 ) <@ § 6 o,
ay 2011-12 & Y goic d fFrfeRad @il o1 GfAfad s &1 d B difd Jadds &
Rpe 4™ dfed oS &7 &1 fder & wob |

1. oA H. 12176/12177 TEA THFAON, Sl EGST W TAIRIR/INRT dh WaE A 4 o=
Tt €, 3N Afafed &Y AT S do PRI & SAYR Ba) IAFR ad d@l fam
e

2. o . 18203/18204 dTaT TRTIH, Wl §1 W HHYR dd AwE A 2 fo7 ot 2, 39
afafed @x faan Sy den dFYR & ERER a@ Je1 foan oy, fowm Rage & e
&1 e e @ Y |

3. oA . 11069/11070 it TeRW, Gl SAEEIE § AGA fiad efiAd ()
qb WarE # 2 a7 et 8, 39 ufafew &x R sy |

4. o . 12535/12536 TEAH AR TN A, Al IR | T@AS db qa@iE # 2 foq
el &, 39 ufafew @v fean g |

5. STR-A Yeld B AAGYR e W RAge am wdl Siax gier | wivdt vd aier &
HTYR AT BT UGB BT Y |

6. IR Yo B foApe g Bl Veld WIE qAT AMAHYY SR Bl NG YT
WA TRT AY TRAT IRTIE W9 BT IMYABIGIUT HRA 2g ol A affora e
e |

7. SIR-A Yo & RAGe o™ Hdl § HA-GYR AW H IAA-HIRET W AeRfaot b1
fAmtor @R S |

8. oA d. 12427/12428 E foee-3fiar TRTW A Wl GO H SAREIG-ATGYY |
BT a1 d6 AN 2, TN TAT FHER-TE-AGIR F TARN AQ 4 8 oot @
SATEIEE 9 & 3T ¢ & fw] HEIR-TG-ATNGYR AN W $B it Tt o7 &
et © |
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10.

1.

12.

13.

SR ¥4 & REREQR Yo ®RIH &1 9 @ # fage o ™ av 1971 &
Tead] RIERMYR &) & 71 on | 9 59 WM ¥ e fEge aw! Todie
7 o RIEmR e &1 T qeaa Rege gR* @) e s |

JeoES TR & SR-A Veld & RERmqR ®eM R qd @t Wit seva e
sy, forad a3l @ forg e diefveret @t amn g™ & 9@ |

FHR-FAGe SIS B ITWR-AA Veld & RERWR ©eA R v e &,
o @bt & fog e deRera &t am=n W & W@ |

oA . 15159/15160 VR TaRINW, il g7 W BURT A delct §, 39 qd DI Wit
AR Yo & HAEAYR I W g o A |

o 4. 11717 Fa-ATRGIR .ow.30. FWoR g7 & e am &bt B9 gU diar
@ @1 fou oM @ wiegR, fEge den dier & FaR@l qen e & wa
IE-T H Fhaen B " |



07.03.2011 157

# o] TAE (WRON): QIR HBIed, 9 $© A&l T8l diel &, § Ferg H a1 a7d Hel
AT €l ¥ & ANHRN Ud TGS Sl #X AW ¥, 9 o W 8, $© aRadd gan gl #A
St T oE € S IR W g g dadr-fewht 98 w8, Riife 98 SHRA & Raaw
R B SAUAT-AUAT AR-CRIDT 8, B WA AU-370 & | B B & FHAT S 7 Sl BH
fopar, S W M B PIS BHC T8l BT §l < DY ST SR BN ARET HHI, Nl UaTEdn,
ATHR T a9 S & 6 a1 B 8l e B

JUMRT ARG, IE UIfelivic Ud dfd-ic &1 efHad g fF wficic wR § uifermic,
fIER O IS W AT S §96 FW IART T &, A B fawy H Al g9 A A, agad
T S 39 WHY i 93 & ©, U e g1 <w b ||l AN b oy g e e o, fdER
& ANl & oy 9 €, gafolg g8 & ol & oy #+ 56000 HRIS BT TATR HeF DR BN
it W fao R I arel I # Yold Bl S ORRd 8, 99 BART < SIhRCdR § WRAT
el BT drsed e 8, 56000 PR B TN ¥ A1sA R UE-B: PREAT Bl 59 o § SRR
gl I8 PIE B U4 [98R & oy 81 o, X <91 9, S8 89 99d! Ud Hid HogH B %E

HEIGY, B DA X ©, SO DA PN © (B AR Sl g9 8l AT Fellded
SO &S9P BREM o &7 oy foram, i <o &1 O fager § o <@ ol S ey
A 3701 AN 6 <9 § Tl 8, AER § SR davf §, Sl <9 &1 U 99 H @ SR
AR R &1 W SWHTA 81 3R Q2 § & | 37 31 Al Sl & o a1 BT HRATH]
AR o7l § wfyd = &1 oy foran ow w, €. ol J91E S Bl Sl gAses AR
RTel 8, S9® AGRT H S99 R &1 &1 oy foran ok aromer daed &x1 &, Uiferamie
A U B D S AEUBY HRA BT b 41 B fham &1 St g@En fHanl s9 wwy
1 ag oW LW B, AfeT g9 ergwa gon 5w § DR @1 B ored T8 R
ST 3 519 SHEMT g9 g3 o, 99 IS o) WRa H 1 USTl 99 TR & el @ o
& 3R ML, & I g9 SIvE BT ared 1§ X B, fh S9H agd WREIT
T8 3R a8 M w™g T8l ol a1 & S o+t N1 I8l 3ave Sl A@Rd ¥, 9 Ned &l
U HST W AT dred I AU 899 el H, [ W & G9ey &9 ¥ dig
g BT Uh BRI, Th SISl 9l g9 BT BRI TR H AR S8l I ING Sff Siidepy
A & AUGRT H Selaidd SO §91 Bl HREMT R B &1 i foran| a8 dRiT &1
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gt 8, s R e f&al il 4 S JamEl g, SHd aR H AGDh! ATed B $9D
JTATAT B AN, Sl SN A9 89 8, a8 off o off, S Yerd @1 <Tal off, a8 o™ &
Rl o, g8 B S WA ofl| Nerd | S WRIE R S9D Wie W AR fear] S o |
ST WTSde HREM o ¥, S o ff R e 3R 4ot € Al B S9 s B 99, a1
T8 BH A HH 300 PRIS $UY BT [ADHIT| $H PIs ©IC BT Alal T8l AT

ARIGY, AUQRT H fISiell & §99 qM & SREM, AR H R &Rf&dT AR H Fah
g @ BREM & i b1 o foram o onl g3 @R ® P ggd & HREM B 90
gferd &M I-1 B S @ 2| HueRad-dwA-ant, e w anft & ol g, S99 e & forg
AR ger #3A1 SfY, A St 3R 89 AR A Y 9, offde fedl faer) @ e | S|
3RIAR H BT 3R T4 & 3EaR UeT {6 I Ho-dRE™ §9d 78l 8, a1 37 39 IR § 7
THAT ST Bl BIABET ol fhar f6 w1 Bde g R 9ars 22 ¥ad dis & 99 989 &
TIRAT 1 A8 DI A B (a1, FifS T8 HAwge B @ 2l oK fIeR & dm, S8R @t
3 ST 3R YT H 3R PIg ARG 8l SIY, Al ed Sl BANI FHRT 8, 39 oy uewe
B QA ft urcifed ardt &1 T8 ABT A1 FhdT B, Pis W W B Ihdl 2| J9dT S
7 Fer f6 T8, a5 T8 89 O @ g, 9fch $Y VAl i AW § B S fLdid # aew
3 dTel AN 8, S5 89 |AlC-IASC IR ® ol R @ar # #9 W a9 o 6 78 35
AN 979 B T IR g M Foi| Aol AR, AT SR SE S |, Huerad anft
IR HT IR BT W DIcThIar § 84 <h-3Na¥ fhar o1l agf R W I8 919 s | safew R
B, 5T IR T B AR ST 18 © (b Sl w1 AT g1 saferw S 79ar St i o
IolC W g8 989 BI 9AE §, A1 59 IN H 37T qq1V P 36T R wWed ©l

Heg, TE T, Er iR MR & 99 X I & B g gU 2| ' I8 T8 de
e © [P AMUS FRIGIA H Hel HM 30 gU &l 89 Al 1 39 ARALE. d I Fag|
ST Al SMUe! TRE A UH &I A T80 3 & O & 81 A (e & b S 9w g1 bR
Y| ST ST SR T T, AT Y AT S BN g8t 2t Sev) AR @ srrta
Ieft §9T BT HREMT o1, AT JAT: AT

IR W B TH-NR fHar fF Yod of oFft ok goremegr # ft 1 9, N1 B TH-
MR fhar, Hfawe 7 HA of foran, At ge-oilay, <H-3NaR & T8, oifh It I anfthary
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DI ATIRATE! B a8 A I§ DM el ATl B BM HA! T8l D1l #3A1 B 37, b, B, 48
FRIBH, MMHAR BT &1 T8 B W T &l g1l I81 b EAR-BOIR HHAN AR TR 3Tl
g 3R Jreld © o & 89 99 99 Al & HR 4§ I Iaan gl

T 7 e AAYR, &R, AHMT B §Y SL.UA.G, T DI d1d roiradl Jgi R Reprs
H g, 99 PO g, ofbT IH W A UdT TEl, T g3, RAT & gINT| G IAD! SDHRI T8l 2l
SHPT HAT ST @, 9 9l Bl Mivad w9 A <@ @iyl .. (Fag) 89 g8l Wi o I8 T
fdell, IR & oo ) S9 f WL (@) & TR |9 e goiefcs Al YeAT darel & dr 8
W@ R, ST & W B B @ 2| RS WIS 99 T, aoh & 61 aR SRS 9 T
Y X¥Id ¥ g9 3R S TR &<, U S SRBIA 7 g1, <ifcpT ol fA8R 10 ATl I v
&, el oiifedl § &, 9e% 8, 99 98 dledl © A1 swdl © b e § fa, offexfae aean gor ©
dl 98 J9eI1 © 6 Y AR 7 B B [HAT 81 98 Yod BT AW & ol ©, 98 39 IN A
S & T8l gl 98 wwean § [ e $AR 7 98 e e © swfry.. (rad) s A
Gl SR BN T A G o |

el A B §Y, SR T A B gY a9 B §Y A Bl Sl gdl IR WRA Bl ¥erd
ATg B, ATSHAIST &, IFH TMBICT Th Selde b BRIl ATl SIoTel BT g1 H 5d Wl
PTG ¢ 8T 8, A9 9¢ @ & A 8 AN A dEl A [P g b A MR AR
golfae/PhdI TR dd H) feaT| Bur, RyamM, MuTeris), Tiel, I8 ART & M 93 &l ©
3 B oW 2 ¥ fr 99 Uia # fufean @1 @iar o gem B, SN |idT o € O gH AT
5 S ofiftheR § S SR 39 BIsd I AAl DI JT-3U HAT ARy, I @I,
TRIdISIge BRAT dIRT| SaT S<INSHS 8 AT d I8 B R baRd -8l 8 & gl R
fastell @t a1 BRd WA gAMLY, AMfp 3y a8l A Al o Wb .. (@) G|

o\ O

fedror foue far o,

HNTAYR ¥, S8l | AT AW &) HEAYR H ¥eld b1 A1
ST BT RIATRIRT oAl 3R Tl el & ol | 1 usp a1 fedio fshue favan
AT SHPT T R AN A1 A1

% 98 8, ' WEAr St @1 g9dIS od §, Usdl doic | gaiv el of fh '
AT e, BIetsl Wil | U8l Tl doic MY SREA| YR H AR ¥ad gl I8 Yeld
@ TTOT H Bl T Blotol Bl BT TH-IMAX HRAT AT AR TH-3MaR B drofdl W Wt
o o, QAfh oel da fham SffBERl BT 889 BiF BT {6 w1, S9! ara a1 garl w2
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g B 71 ATl qferme &1 IR S uiferdl 8, i 8 s3B! SHoiiie AT UaIfSrdhrRal
B, AS B AMBINAT BT B Bl | SAAY &4 ATl b HAAT Sl JOIFHRYR, Arhrr H &4l
SR A T BT Sl BlelSl &, IAB] CH-3NAR [HAT §AT §, BfdIc & AAH I SHD! D
ED

ARl W AT S B &3 H 98 fSUrcHe dM dRdl @ 8, A a1 ©l SR
L@, # F8 7Y SR AR AT &l 81 X@T © dl S g9 Yerd bl fgurcHed foban e,
I WU H 3T IFHT fSUICHT dRIPR, fdh e 8, o H Bid dl, drN Bl AR geifded
$S @I, glfaefhade @ SWRd © ... (9uH) ot &1 i @ 9 W@ B, Ul srREr
mmgoqﬁmﬁwg‘r@%‘lg

sfely 89 a1, 89 99 & d19 H T8l o 9red 6 diieH ik S 919 R dsTs
Bl B, U8 99 Ap-feuul) T8 Bl ARyl Ue HEHIRT el $ER 9 a9t <&l off fh el
Tell § OR § ... PR VAT URITST 4§ 8 @1 I Mverar dfvel I |9 I grfifen § 78
& ARGl S A B9 Pl §, 89 dredl [ HAl Sff & S H $9 9l & aR H Ah-91h
3T TR 3R @ oy M HAT A1fRy|

S T & Wi XA wA S ¥ S ma R g 99 fog # 9l gware <4 g9

T I FHE BT g
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" e AW (ER): Y 7 gR1 YA goie 9 fha @ @ O o fF 59 a¥ @ deie
Y BT 7 BB fhdl Uh U T goic & | aod doic § g U9 § Yol ofigl &1 Sl &
I Tl A S A @ s, O weeil § Surer oF = 8 € S uewi Bl 8 o & TS E
T ST DI AR A TE AT WA | S&fd B I ey b R gawi § X gfaan @
DU & ST YT BT qolc H OIS el =Amfey ot |
Yol HAl R g9 qd & goie 99 fby v R @ st B g & el gyl
39 IY¥ AT B 8 YT, Weg © | SN g9 3 &5 § SA1el 9 SISl B 8 SAqd!
I &) & 919 S9! a1 T8l gl St ar R end ©
TAATE Iy Al fUsel 0 & I8 XA & Ao | Bl UsSl 2 | Sie & |ids
FAI-FHT TR A AR | HA ASIGT DI AT IR T 8 | 99 Ioic U ol Al BRI
& |aal B St e g8 2
YR J< Y ST € offh e # S giaer @ anfee ord I e g8 ©
RN & < BT Sied & g b3 <Al &1 AR Bl 718 off S -
1, BIRTG ¥ 8RER ®TH! W& # @l S 2 | BRig o 8RgR & fow 18 st &1
g | Pl B foeell By BRER ST gl & SRt <ivii ol bl aRermt 8l © |
IR BRI U @1 a1 anft e faeet & foxdt oft <9 & S @ oIy, o awg
TG T faeetl ugacht 8, o1 Hefnfril o1 st g firet a@d 2 |
2. AR ¥ 25 fHArier R T8 I9EH 99 & 7 | o AR g96ie weE @1 s
PR AR WA AR &g A B gY T3 M I SFEYR T AT S Bl
HfT B & g W IR e TE o ¢ |
3. HfeR BT AR AR A 15 [HH g8 W B | e &F 951 A H g ™l a7
P HRUT HSR BAIg I BT HST BIB! 98 SMUI | a0 | I8 I AT b
T ST B 2 | AR §iE I 9 IR AR AF 15 FH R BN & RO B
T 916 I8 TR & H IS g, offhd wEm &1 SR A8 7 B AR gie
QR fEdoM a1 RamgR SF # T81 ofdl | IR SF A A 2 e RO
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WY B JUeT BT g | 3 A g b AR gHle 9 AEYE WA db b & Pl
AR FEAo A AfFfera &Y dife FHwm &1 e QR A1 [JemaqR 4 8 9@ |
4. TRHR B AT I T 6 ueer &) I &1 & ISy F Sire T | AfpT ITR | T
yeel & fog ¢ T2 € | YR W I[ORIG S dTell B 16! G 8 Al I6 I8 A
g8 el g% &, Sifdeid T8 o Fers W |
5. QR A IORIM I & fay et o7 T8 81 & SR AT BT qPhei enil 2 |
ST, T T AATg Y |
golC H g ¢, g N WA DI dd B © ol IR GIR B IR H =Gl T8
B | 3T MISAT B AHIS, T T WioM & IR § & 781 faar sar | iy aga sz 2
WIS A1 @ AWT Bidl 8 A8l | WS, AR 9 had 3a 9 B © b AT SR T8 AR
UTd, X I © Pl SARI T 8 ST | g%Ts &Y IR {9y &9 fQu S &) Siaedahet © |
RIQR XM 7 a9 U4 Hisdl WA BT g3 AT | i B |@ne] g, oifhd o
ey & FRT g 1 fFHI0r 8191 =feq of 4 @ SrWra # AL B U /6T ¢ |

YR I BT IS D I B AJAR (9B BT ARy |
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#t e dR (afern): AEIGy, # SMUST MW § 6 oMU {3t dte &1 Wy faanl # s
TR Gl Q1 Nl {3, R Are], Sl 3R WHAT St BT WUl G AT Rl gl dferan
3R TSR AR &5 21 BART I I8! AT © (% Yeb R ¥ golc H IFahT 9 N | H
S Ul S(TUE BT %8 AT R At T U DY el § b U AR afordn, MONYR &5 B
I S S| # IR |id § HHAE TE 81 9r 6 w9 & afern ok IeigR #7 Ud aR W
3 Y| 3l STTeReli ofre] STt 37Ul a1 BE I¢ o, HAAT Sff 4 fUwell IR SRYdT Bl a1
HEl, A T 99 WY U fHAr o 6 aferan a1 MONR H Yeld &1 Ueh ATl a9 Sy |
qerT 3R TSGR &I U1 A g P9 160 fFaAHIer § Jafh a9RA &1 digay, sRudrd i
160 fharficR & U W 21 fHdl W 79 DI IRYATA of S H B4 I 160 bR o
ST USdl 81 ART 37TUT © 1 Yeld BT IS Sudrel aferdn A1 YR H Gl A, I 84 Al
P! 9gd giaer ferfll sFR a8l By HREMT & Gd Sy, Hifd qarde d dferd, TTeiyR
3R <aRAm # Ve BT & AL, Pl W HREM T8l 2l AR Area el e & foy
PIIHIAT 3R HaE T4 € SR a8l i grel Arorar a1l &1 8T 8, 98 39 Jead! udl & 2l
# aferm @t 9@ FE e &) fUed B9 |l J Bis W o SER W o, dl 89 an
T8l IS Oed B Y Fed @, ofdbd a8 W g foy T B 21 v i <A & fow
A & omuE frar onl A9 foRed w0 & 9@ um ot foar © 5 e <7 udf wRa & fog &
WY 980 AR AR 3R, AEIEl O 8, SRy I dferdl, MSNgR I Bl §Y U o
e SMU| &9 98 & BT AT, 99 1 W BN AT, Al 98 9 W o dail ol oY, Afp
a8 qferdn BrhR TEl Sl Y| SIERUY ofle] St SURRIA &, # QM IR 3q9 ATE fohan
o fo5 afern & foy o HRY| T@ 3N i I of, serefi dsvier St 9, 9@ $8 &M
U Al I T D A HAI S T FO B [HAT oA, Afh fUse wd Al § afern § @I
B el gaTl, Ryara fsell aR A< 7 aresl e aferdn o1 bl ATl g8l & T 59 a1 Bl
5T fol & o8 W T % 98 U@ WIF B, 0BT AW IS0 STAUSHTY TR0 St & T W
Rl SY| BH NN B TS IMUE 4 el HAl ole], o A Hl @, Hifd g8 STaghr Sff &
3TRTET J SWX EU AT &1 B AT BT S SIUE I X8 O S WA B A, M0
SIYHTA TR & W 1R 9 f&g1 91y, dAfde g ot a8l garml ToigR iR aferar aei
&3 © IS, 8H AN JRUY Q! & U ¢ A 3R g $B ged Qg [ 98 & wIE )
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PO B [HAT AYI AT LI S FAHR MY I, T IS T dA B 7, STH Dls IR
&1 B3|l AT SR H a9 1930 3R a9 1940 H ST BIC WA 1Y Y o, gl T
gl TSB! Bleld gail SToR B gl & (P a8l s 8 A ff a1 gl il &1 a8l X o
g f @l fafesw & 7 AR Sl 31 omuE © % <9 Sl weml 9 ged o gan
Ul # g€ faEar & W we dredl g % Yed ds © S e 99 Y ©, Qa9 3w
2 o gg 39 oWl & &g 5 A 31 Wl B § 7 Toil Uh-al IR IR A & 1
N FoTHR oW [ IT FAT HSAE ST BNl 87

TG 91, S RS DA 2, S9H s dol T8 Ihd| H9 U IR I9H T
ao‘rmﬁmm,éﬁv—vrﬁan@f’d%manWW|E

I e T S Al TS IR del & A1 # el =Tedl § b FARSTS drasl
T DI SRA ©, HifP M WRA I § ol &l § <A ug o, H S g b
MY &M H AN @R 8, Al 3T ATHN SR <@ Fhod 2| TIAT B AT TTAd @, A8
foeelt & oM & a1 aferm &, I FE W 9w T8 R <l A Amar g e
T TR P Yeld WA A8l a1 Uhd, offbd S ATH ol g Fobd ol 89 sham N
HIIA B G DA o, b 3 TP T8 a1 &l 8 q1S 2

IE 9@ B B At {5 78 ifere feagdst g S| @ wEl M ARl R W@ Bl W
IR T T B 6 HEl gHe B T8 gl W W 9§ R dfie St & 9Ha ¥ U
Piferor fargdst @t a1d I g oft, Afsd onft 9% P T8 & urn 2. (aem)

MR. CHAIRMAN : You made your point. Please sit down.
... (Interruptions)

S RS @R ¢ F UD e F Sl I qHE BTl (FaT)

FHATSETE! Uil & |9 Ai¥al 1 AETS 4 s fQeel] deb Il oF © IMBSBIgR IR
3G & folg ST #oar St &l Ueb g7 ff foar €1 § <l A g el b SR S 81
HR Fh AT IMESTEYR TF TP 8 o dolls Y| aferar & forg § ugel & o7 @ /i &
bl | A SATEXUNY ore] St & Al bel o1 b 85 U TRIa 7 AT Bl 3R o
AR I....(caem)
MR. CHAIRMAN: Please wind-up.

... (Interruptions)
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£ RS AW F AYHT AN g (5 U g3 dier D1 g9y o] ggare|
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# Yoq AR (FEE):  F9URT TG, AT G 9¥ 2011-12 B Xl g€ W =l H 9FT oA

HT AR 3, 59 forg # i &) TeIsdl § MUST MHR Fad deal gl 9 Fad goidl @

Tq U D 120 HUS AN DI ST AR MU T F&T I B! 2l offh Sl ¥l ol uqd
T 2, 39 &I, WA & A9 9w <ar 21 # Yo qoie W B Adr-fewnh @
BT el fIER & e § 98 9N A |raar | o1 i, de @ @ g1 "y
diae ot farer 95 I1ea 7 39 9o W [RAR & 0 S 9 9l g, § g B W SAD! Il
I THEg B Y ST &F WS, W qd A Yod & A AT B, B AHIR B 3R Y

HAT St 1 & Tt BRAT =TET

TS AT H Ueb T Ss 2| ATYh! SR e 81T S 3T 63 aNi & a1
Al S Yeld WA b ©ChHHE W AS T8 ¢l IS T ATAT D IR AR gu F a1
W Bl 8, S ARAT DA DI Dlg ORI A8l ol AN TSI D FAGR H g0 FUT
TAFT 98 & IR aR9md ¥ q¥ ¥RR &1 K 8, <fh ot aa agi s &1 fHior 981 gan
gl e & 98 YBdTS & DS B T8l gl AN DI oF b fAed § AW B T & B g
T e Uit 8 SR 7 & Ser i urit @ ORIy 981 & Al Bl BIw! aREr Bl 5l #
3MUe HAIETH ¥ AFAR N HAl ¥ Y HRAT g b 9 s ¥l WA Bl AR THRAT A
AR X 3R I9 ©e®hM W Tdh A HI A0 HRAV| g8dTe S 7 81 &I aois A Al
DI S IR B 8, 9 IR H A DIs HRIAE B 1G]

SIS U AEdQUl ¥ gl S9 WA R Aldl Afed &I HH Bl o, fhg gaia
%%a%a‘é@waﬁéa%l@

15.00 hrs.
q=Ia}, 981 deblolid g Hal, ity ot feffaoy g 9 Suar 9 & ot s=i+

T DI A TE N, Ifcp SHE-STE B d1d H Bl Aa H ARIE ¢ HeR e B
A1 91 T 2| B IWHT e e fBAr o1, FORE Jebreli SuRrgyfa s iR e
IgTad St T U gU A1 39 Ry & a1g 49 20 g ¥UY & AR J a8 dE i
o gall, fobeg 3ot a8 [fTead ik WR IUTad Ul gan 2| a8l SWeb d16 W DIy B el gorll
I RIAIN & 918 F HHT § AR M1 b ot off | 9 MeAT et WY Bebell ©, fpey
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U & b S BT WA W IS A1 Beball &, clfh BIg s T8l 8, Pls HrScX T8l ol
a8l | fedbe @Y e frerd|

AEIed, § FAI ATEdT § B ST ¥eld W W U RIChH I gOX ©ChH W SH
& forg St S g €, 98 9gd Gl 21 39d AN DI Bl [Rapd S AT BT ISl 2
# 3Ty AHEH W Xl HA Sl W AU BRAT AEAl g 6 S T Yo DI R ASIBROl
BT S |

HIRIER, AT T AR B S 2| AT Yeb HAieh 3R AARA I 81 T A RA
T YR O S S 2] g8 B A @ e |76 2 {6 S| aevefiesr fa
SR, Hife dd T & a5 W ISP ARUHR0 e 8 Ul 2l SE-FIRSiE arn a@m-
AT Bl §U S A4 DT B YT 81 bl 8, (b AT b DIy P el garl| I =8 A
JRFIS, S8 ¥ Al N, $9 IR A1 50 o ¥ 3ffdd AN+ qave B ISl AT B

3R WA DI TATHYD [HAT 8, FedTISl A <@ db qd BT B YT 8l gl ©, ol

BHH YRH T8 gl 2l

HRIGY, H 3fUd A1EgH | A X HAT S A AWE HAT A8l § [P AW 39 W
T BIRATS BN, Hifd & AN AN Bl Ve §1 3 IHIG A H el rsar g [P
W AN BT R 8, ANl &1 fa9a 8, SRS © SR 39 IR @ o fed-velld 7 8
gfeth fI8R & <M &1 I WRI4T 2, fIwdTd &, S UR TR IaRA bl HIfrer He|

HEIGY, ATY & die @ o w9 fan, 99 Ty 3ueh! qga-9gd g=idra|
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SHRI RAJAIAH SIRICILLA (WARANGAL): Mr. Chairman, Sir, I thank you
very much for giving me this opportunity to participate in the discussion on the
Railway Budget.

At the very outset, I would like to congratulate the hon. Railway Minister

for presenting a very practical and people-oriented Budget.

15.03 hrs.
(Shri Satpal Maharaj in the Chair)

At the time when the masses are burdened by rise in prices, the hon.
Minister restrained her from further burdening the people by increasing the fare
and freight rates. She has, on the other hand, knowing the dire need of the
Railways to increase the rolling stock, has enhanced the Plan outlay for Railways.
Today, in view of the eleven-fold rise in the freight and passenger movement since
1950-51 on the one hand and moreover three-fold rise in wagons, coaches and
railway lines on the other, the rail network today, is under tremendous pressure.
Realizing this, the hon. Railway Minister has put the thrust on the expansion of the
rail network with higher targets and larger allocations for new lines, gauge
conversions, doubling, electrification and acquisition of rolling stock. This is to
be appreciated.

We have to put all our efforts to realize the enhanced targets. We cannot
ignore the fact that while China constructed around 2,000 kilometres new rail lines
per year during 1997-2007, India’s performance remained dismal, that is, less than
200 kilometres per year.

The Vision 2020 document lays a roadmap for development of the Indian
Railways. Keeping in view the targets stipulated in the Vision document, what we
have achieved in the 62 years of our Independence will have to be achieved by the
end of the Twelfth Five Year Plan. This is really a tremendous task. Today, the

finances of the Railways are under tremendous pressure. Payment of wages,
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pension, and fuel consume 75 per cent of its receipts. So, where is the money for
the development projects?

Sixty-five per cent of the total earnings of the Railways cover from freight
and 26 per cent from passengers. E

Passenger trains utilize nearly 60 per cent of rail network capacity, leaving
less space for freight movement. The situation is further aggravated by slow
moving of passenger trains. Railways require to complete the dedicated freight
corridor project at higher speed. Network capacity expansion and live capacity
augmentation are the biggest challenges facing the Railways today.

The Indian Railways operates in a highly competitive market. The share of
railways in the movement has gone down from 89 per cent in 1950-51 to 31 per
cent in 2007-08 while the share of the roadways has increased from 11 per cent to
61 per cent during this corresponding period. While freight earnings and its
declining share is a matter of great concern, the trend has to be reversed.
Completion of dedicated freight corridors will help the Railways to run longer
trains with higher axle loads at higher speed thus enhancing carrying capacity of
the Railways.

The Indian railways carry 22 million tonnes freight and 2.5 million
passenger daily. As many as 18,820 trains crisscross 7,083 stations daily with the
help at 1.4 million employees. As the economy accelerates on a higher growth
rate, pressure on the Railways increases. The Railways are required to meet social
obligations also which constitutes 18 per cent of its expenses. The Railways’
proposal to create non-lapsable fund for socially desirable projects under the name
of "Pradhan Mantri Rail Vikas Yojana" is really a novel one. In this context,
construction of new line connecting Gudur and Durgrajpuram in Andhra Pradesh
i1s a welcome gesture. Yet, another novel feature of the Railway Budget is .the
announcement for the States guaranteeing trouble free rail movement entitlement

of two new trains and two new projects.
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Now, I come to my Constituency. I am very thankful to the hon. Railways
Minister for providing us a coach manufacturing unit in Kazipet, Warangal. She
has also given me two Adarsh Stations. One is at Ghanpur and the other is at
Raghunathapalli in my constituency. I am happy to know that the Railways have
proposed to take up a new railway line from Karimnagar to Hassanparthi during
the year in 2011-12.

On the whole, the hon. Railway Minister Ms. Mamata Banerjee has done a
commendable job and I support the Railway Budget.

Thank you very much for giving me this opportunity.
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"$ Hag AT g (MITAYR): AR XS W3 SN A Yo goie U9 R S99 39 o
RIS el SRl & | X & [l i aer fQdn S € 98 6H © | 89X Usel gaxiial o el
¥ S e s € S9er ey fear € # S99 a1l o qreEr A8 aredT | § a9 R
T 95 U9 B Afe # WA X WA DI A1 AT AT g B a8 dadt duret B ar TEl
HT AVHR N ST R T | 78 98 ¢ fF er & 950 9r Yo 750 ¢ € ofe ot +ff fegr #
Ve @t AL T Tgd ¥ | S H MUt & A =@medt g Y 95 8 | T B 7
3R IHd TI8H <A &1 Wi &I /a1 AN | 39 Ioic | 98y & ey a1 31 gl © Uy

# MU YHAT BT g MU AR & A1 =9 fan | # Sear g 6 oma g A
Ff 7= & € | T arTaR B v e | T §, e HRATgdd gt g |
U HHGT & WHTYR H I A1ee WM HITAR, BN 3R ATIEIBYR bl 1L g1
& g oMUl g=rag o1 § | WNAQR IR X oS &1 Qe Sk W # fRueh-
SHIEIE 8 X AR D HINUT BT | WG Al § | AR H AccIhaeed diadad ©
AT H FoIC Bled of BT W § WH SRl g | IR & FaR W W IS4 ¥4 & oIy
12 HI$ B o BT W WHIG AT § | 9 98d ANl I W HH B | IR |
SRR & oY AT TSl T &l H [ HRal g |

U] e BT b fUBell aR goic &1 W4 <d g Y1 99e § I8 a9 faar o1
5 R # ded Yo drfew, e 99 ugd 8 g © SR o W gd A
SIRYA B ! UES 9™ T[T 8, Al STHE U B Al D GG | I ATIDHT
I8 9 Y G Bl R 8 [P ARTAR | Yed & U @A BT 50 UHS S HNTAYR &R H
g, 3R T H SRR 100 UHs ¥ e THH ST« ©, S SleiReH Fraferd & forg
AT g | {9 SRy ATerar St AR B of o] 9 S &1 e sxar 7 | swferg #
AT § [ AT FHE B 3SR T AT 37 8 I 497 ot < & ShiReA drferd &
T B ufehan sffdeia go Ay | 9ga RRURRT WRTAR & AR B $9 AW BT IR Y,
HifP TS & 16 AIAGR [I8R BT Fa4 I8 AR ¢ 3R SISRYA BT DI AN agd YR
=

" Speech was laid on the Table
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# ¥ #AT S BT AT ANTSAT WIE B AR AT Aredn g Sl HRTAYR WER H I
T B SF UR 2 | AFISAT BT Bl IR & HA HEeAT 1 oeyl W a9y 8, A I
3R A B Il § | IFD YD (TAY AR) AIgS H UP AT Xl WA HIT G S Bl
SRRA © | offh 991 5 ©, H 98q 3 9 39 vy &1 o @ g 5 o9 wneqR # &1 X

TS 8, U Yol TS SHTAYR SISl ¥ § Sl AR ¥R H &, GO ol ollse PiceR-aril
g Sl WETAYR & NS B < Bl § | S W AN o T8l I ORI § afh oA J
TE T € | 7 o et 8 IR IRy fhan & Ao wand mfsAt &1 seva a
fear Sy A@1fs AHTAYR St 48R 1 geT & e qa¥ 991 HeIR &, 98 & Nl &l fodeha
BT AEAT T AT TS | 39 AFC] H By IR MY MMM el & Jrac(g ot i 9gd 9
AT Y81 W & Wb RGN & | ASAT R AR MSAT Wb e Al A8 HETAYR & ANl bl
&b § fORI MUl g9l <1 =MfRy |

AMIIBYR W VeTd B Uh IDINS 3T HRAT AT I AT BIHI FHA I WTell I8l © |
I URAR § Yl FEied W1 € O Wiell IS & | # MU IATUE BHRAT g (b 39 IRWR Bl
U VIS & B9 b w9 A fIBfd fham S | o1@ # ool AR @Y AR A -

IR Yot Sl 9gd €141 TIfd & 99 87 © O oI A8 H bIovl ARIRTET A1 gar ey,
MY fIPy WET R 2012 TP SHHT AV quf R qIfs q¥ a0 [98R DI sdDT A
firer qem et B WY SFRT o9 B |

SR BRI A0 BT BRI R Yo DR QAT ST | ASHR-AFTAYR ATANRD ST
TS 8 | WNTAR H U URAg YAl A6 § | o H e § [ g9 el @1 AW
AESTTSTIT-TRIGATST YR 841 A1 |

3T AU (2253-2254) DI Ufife gamar Sy |

2335-2336 ANTAYR-AlIGAY ot Taraud &1 1 fdfes =aman sy ok 3|+ 1)
PR 3R e vt ®ra &y oY |

5203-5204 TAGTS-ARI Bl HRTAYR db qQAT WY |

UCHI-gUl TRAUN (12140-12150) 1 Al faRIR 9HTAYR I fhar g |

el I Slegl 39 ®e A IO TR Iofls ST STl o1 ARTsar § 8 oie= &l
IERIT HITAPR & foly < faar g |

F MU TR e g (o ARTRsAT weor uR et Mt &1 sevia fear 9y -
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5903-5904 fSgTe- TENTG Ve, 5667-5668 TMHIEH-SHHRAT Teradd, 5651-5652
AIfed TR (MR- ddl),  5933-5934 fIgIE  STIOWR  URTIN,  5223-5224
FAAUS[SI-Ts faoell TaRIE, 2501-2502 JdIdR ¥ hifd o™, 5635-5636 3iTl-
areTe! UdNUd, 5631-5632 SISHR-TAIEIC UdUdd, 2487-2488 W@l TdUY, 2407-
2408 STAUTSTS! 3FIAHR GaAud | fashafRrer verads s facell @ dent ot 319 afrie fagR 4@
T I T, D! A TS el A FATAT A qAT I TRBR B it I wee W
ABT TMY | §qA X A1 98K & AR DI o4 8T |

# IR oxal § 5 19 Re o usdl W 3 A @1 fiRar 9 forn 2 ok s9w
ARTAQR & RN & Ui JAMER 8, WRIAYR S SAdl B 3R A ATYD! AR TdHe Hal g 3R
SHfIE oAl g 6 A Sa A Bl W g SRS Gt G YhAT AT I BT AR < |
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AN T AAONNE e (HB): Heled, 01 9 b A Fewqul f[aug R dtem &
AT & €1 a9 Ugdl H U &5 $eo @ IR H PV a1 Dl dedl gl Heo &F 984 @l
G} TIE B, T ORI 3T gl 31 < H o b1y Wt Wit orre e ¥ el MR,
SRR 3R udd, A1 <ol g W1 8, dfh dee | Al A gh @i e 81 9gd 8 R
3R B A WRYR I8 98 | § X A S B gare <A1 Al § b 92 39 aR
B A ¢ UH AT & 2| SR 9% HTo P 91 B, B 95d I @ T B, Y BHY IR
farard @ W Fen ol & § T et <@ Wil #, 99 J A1 9red JoRd & den
T 8, q9 A B0 & (oY 9gd O A1 A1 2| oo 3N AT H agd N a6 M1 ¢ 3R
ST BB H B ANE B sl ol e oK, IMRT Sova], Wid sev afe It sewirs
HeS H HIGE 2. (FagM) P § QR U b & &F ¥ MY §Y AN I §, AR §I
IS B, wﬁ&#aﬁ%aﬁaﬁwﬁ%lagag@$wamq@m%%wa%
U fUsel Yol 9oe § U oF el & forw it fel off, a8 9wre # e 7 & dordt B
T et H#A 7EaAT Sft 9 A0 2 6 99 Sl aw far Sl

HTG W YWy D (oY U QA o off, AT AT 37 XA qoIc § U AR oA & 31 w5
H BT W 15 G N W&d 21 ) g8 W gHs @ Y 9w # Q) IR oF doft 8, A AT
2 [ IqD! Wieddl 9B A B QAT SY, AT RN BT Bb! Giaar BT USTa F B!
AN BB | 3R W8 I 8, olfh ®eo ¥ Uoild & U bIs Al o 781 21 99 X 730 <
H AN 5 6 Uh o $eo W USME @ [ S @1 HuT B TR T Ul H Rl B uh
9gd YRMT YOgRT &l 987 W USe ¥ Py @ IE] MW 2] I© ABHSEE A BB D)
Thellh ISTHR a8l 3T Tsdl 2| SAfATY ¥t #3l St § 1Ry ¢ 6 a8 voe & foy e &5
¥ UH At o7 <

g STgl v 7% ou el € ofeT A1 Yot @A off A uo e ek W 81 | pes
31 HE@yUl UIC Hisell iR HaST 2| a8l F HIH! ATl Toldl 31 e o R gefich
S | fBAEEIG db SRl 8, I 48 B QAT AT 81 AR 39 AT 8 fh S R g
SIY AT ST AT JTEASEIE A O &, S© ddball® 7 8l HT H HIh! Alee sSwiol ol 9
AR BH WIeC DI Q¥ H gAY S8l W ST BT 8] I (g I Bl v Ul 2| &
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4T A AT H el 8, BRI Ui W &9 9 €l e 81 A S AT § fh 97 9elN 50
H 60 TP fhaT ST =12y, Ry 98f &1 Alee $Sw I 9gd HrIal anl

YSI-ATAT BT BT A4 T Y T8l AT 8, T8 Yo BT ANV | Aferar H g4 a8f Bbi
SS®] Pl BB BIAGT BE, H(P d AT el I (U] AN G168 9o D1 | sl Yol qoie
H M YT § TdH Yod IRYAT @ier &I GIvo &I ofY, oIfhd 39 R & L T8 gall 2l
HRT AT IR © [ 98 SRUATel Sfeg @ierl 91Y, ™y 98i & Ari &l I8 el A |

FHeo H 3R S8 A W NeSdi Yo B G| Y DI ATSel W §1 Bl "IN e
T St 77 figer Yot aore WU & SR FY o), fhT 99 W HW Yw T8 81 Ul 7| Hew A
3R S8l IR 31 Qe Al 8 S [Ty Nemfedl &l eqaven &1 S| M | by g
& MUY T AElfed of & 2, 99 de/ WY a1 IWH HIH i 1 gfaer anf| sa9a
Jrerar ArsY & fow WY U 98 H IS S A1fev| bt o H feal aY IRAT 9Qls ST
BT | 374 BAR U A1l a1 %8 & 6 3 A8 DI XAl H AT b1 foberit wRermi gt
gl 3y fS& qeM @ AT 3T SRR B
QUMY ARG : HUAT (T I FATK BN
SR T JeroiwE oie : AWy #7Eeg, § Yo dR 9ed § i @ g $udl g el
T 3R 1 F |ET F pEd Ao 91 WA BRG] TE W Ao frenw o oft 99 g0 €
T W TR AT b IR H Sl WE W IMd g W a7 AR g, g8 R e e
AMSARR BT BB SIS ©, offp g8l A JHs & oY DI Wl oF T8l 1 A ¥ w3
St @ A g b a8l @ gws & (g Al oF & WYl e B Bl AN G & 8, S9a (oY
F AMUP! gaTE <ot € AT 3R Y ARG W W & fory W ve oF ¥ & ar gt &
BT B HeYH DY, Hifh ISP I§ Al A AN W & b aRdl 4 g dF Dl
%ﬁ%ﬁéﬁ‘zﬁlgl

E U, WX &3 H b S8 Aied! g JAUD! Y8 FAbR AT B e S qp Al
@ A T S o & TE g g8 R Yo R & A 21 o Aforn 9% W I & = R
I ATl 3R YaRIce T Aisdl I of Sl oy, st #iedt & ol &1 W verd e &t
SIECIRERE
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Hisdl 9gd & R 99 8, Fgs fHAR1 €, 98 96 W W B AN AN 4 Ugd
FHd, A1 TieT B W gerar FonT| $95 H EEIPITT B BB TSRSl © IR HT 95d YR
ST | $AfIY 3R Ush o g8l @ oy iR g &1 Sl a1 wied &1 9gd gerar el

dgd-dgd 4|
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SHRI H.D. DEVEGOWDA (HASSAN): Mr. Chairman, I would like to express
my deep sorrow for not completing some of the works which were sanctioned in
the years 1996-97 and 1997-98. Just now Hon. Railway Minister enquired about
some of the issues pending insofar as my constituency is concerned. I am really
grateful to her for at least showing some interest to consult me about the pending
issues. One of the pending lines is Bengaluru-Satyamangalam for which we had
cleared Rs.901 crore.

All these works that I am going to mention have been sanctioned in the
expanded Railway Board and cleared by the Planning Commission. In those days
it was mentioned in, what we called, Pink Book. Works in respect of which all
formalities have been completed were brought in the Pink Book. I am not going to
say that in those ten or eleven months we had taken up works only in Karnataka.
Even in Kashmir, the national project that we are talking today was cleared by my
Government. | do not want to go into all those issues.

Gulbarga-Bidar line was also cleared at a cost of Rs.369 crore. The Hassan-
Bengaluru line costs Rs.412 crore. Kindly understand that this Mangalore major
port line is going to connect Chennai major port. Just a small bit of about 45 to 50
kms. railway line will have to be laid in Hassan-Bengaluru line. There is no terrain,
there are no major bridges. The cost is so cheap because it is going to connect two
major ports — Chennai and Mangalore. Business activities will be extensively
increased by this. I do not say more, your good self can consider this.

Shri Atal Bihari Vajpayeeji had come and laid the foundation stone for the
Hubli-Ankola line. Unfortunately, nothing has happened. When Madam Indira
Gandhi contested the by-election in Chikmagalur, she had announced the Kadur-
Chikmagalur line. I had cleared it. I am not going to make any comment here.
Railway is a vast issue. Everybody has demands. The Railway Minister has done
her best to fulfill as much as possible within the limits. She has gone beyond her

limits by announcing double deckers and all other things without increasing the
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passenger fares. I do not want to go into what all you have done. So many things
could be discussed, but I do not want to do that because the time is very short.

Munirabad-Mehboobnagar is one of the best railway lines which I have
thought over connecting Karnataka and Andhra Pradesh, an amount of Rs.497
crore was cleared. All these projects which I am saying have been cleared.
Mysore-Chamarajanagar, first phase with extension to Mettupalayam, Bengaluru-
Whitefield, Bengaluru-Krishnarajapuram double line, Kengeri-Ramanagar first
phase and then to Mysore-Bengaluru, Yashwantpura-Tumkur double line,
Jwalarpet-Guntakal double line. These are the lines that I want to press as they are
all cleared. I do not want to make any comment.

From 1996-97 till today not a single work has been completed. I felt so bad
that [ went to the Prime Minister when the UPA-II Government started. E

I represented only once that these are the pending works. Madam had
shown the gesture by saying not to come to her office, but to send her senior
officer. According to the promise she had made, she sent a senior officer to me to
collect all the details. I gave this list to him also, but unfortunately, nothing has
happened. They have allotted Rs. 10 crore, Rs. 30 crore and like that. I can
understand that. I have gone through the Budget papers here. With these small
amounts of Rs. 10 crore and Rs. 15 crore nothing is going to happen to these
projects. Everything has been cleared. I do not know what procedure they have
adopted now because Shri Nitish Kumar had changed certain things. He had his
own idea about how to calculate the rate of return when a project is considered.
Unless a project is completed and infrastructure is created, no development will
take place. Actually, the Railways have more importance.

Sir, I do not want to make a lengthy speech. There are two other projects.
There is a big issue about the Railway Zones. What has happened has happened. I
do not want to comment on that. You also know and I also know all these things.

It is politics. Just leave it at that stage.
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I had taken a decision about Hubli workshop. There is a workshop at Hubli
and more than 4,000 employees are working there. Unfortunately, it is now almost
on the verge of collapse. What decision I had taken was to have that project. I gave
Rs. 50 crore the same year. They have spent about Rs. 30 crore to build wagons.
Now, you have thought of about six such projects, which have been proposed in
your current year’s Budget Speech.

There is a very extensive railway network because so many new trains —
five, six or seven — you have now allowed to run in Karnataka. I can understand
that. So, railway wagons are much more important. There are two workshops one
at Hubli and one at Mysore. Mysore Railway Workshop is there not from my days,
but from the days of Maharaja. There is so much of space and the workers are also
there. Unfortunately, the implementation of the decision I had taken, was stopped
then and there. After I relinquished office, within ten months, it was stopped. It is
a painful job. The Prime Minister had promised me that he would see to it that
everything was cleared and there was no need for me to go again to him with this
request. This is the promise made by the Prime Minister about three years back.
Madam had also sent a senior officer.

Madam had said that she would be here for another six months. If you were
the Railway Minister, we would be happy. We do not want that you should go as
Chief Minister, but once you go as Chief Minister, we will congratulate you. That
1s not the issue, but your goodself had said that you would stay here for six months.
I do not want to say on what occasion you had said. You are doing your best.

The only thing is that the Minister of State for Railways is sitting by your
side. You have started several new trains. | had requested for a fast moving train
between Mysore and Hasan. Why do so much of passengers travel by railways?
Shri Jaffer Sharief had cancelled Mysore-Arsikere line terming it as not feasible.
Now six trains are running. There is so much of rush because the buses charge
between Rs. 141 and Rs. 150 while the fare in train is Rs. 25 only. So, everybody

wants to travel by a train.
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Sir, I do not want to make many comments. I would request for two or
three stops. We ultimately got one stop at Kadur with the permission of the
Madam. Similarly, there are another two or three stops, for which you should take
a decision. I wrote a letter also in this regard. I would also request for a train
Mysore-Arsikere and Arsikere-Mysore. These are some of my requests. Kindly
consider them.

I would like to express my sincere thanks to the Chair and also the Railway

Minister. Thank you very much.

B
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SHRI FRANCISCO COSME SARDINHA (SOUTH GOA): Sir, I would be very
brief.

Firstly, I must congratulate the hon. Railway Minister for presenting a
people-friendly Budget. I remember that last year some proposals were there,
which have been included in this Budget. Last year, I was happy when the
Minister included Madgaon as a world-class station along with other stations. The
work has still not started, but I know that she has cleared it. This year, we are
happy that Vasco has been included for upgradation to an Adarsh station. I would
also request the hon. Minister to include Karmali, which is next to the city of
Panaji. It is only 3-4 kms from Panaji.

Goa is an international and world-class tourist destination, and people
expect cleanliness and good sanitation on every station over there. I would request
the hon. Minister to pass on the instructions to the Railway Department so that all
the stations that are there in Goa and nearby areas are clean as the people expect
cleanliness. I remember that some months back I went to Mangalore and I went by
train, and I happened to go to Madgaon. I found the station -- I would not say dirty
-- not clean. So, I would request the hon. Minister to see that the station is clean
even before it is made a world-class station.

I must thank the hon. Minister for giving us a train going from Goa to
Velankanni. We have a lot of Christian population. I must make a request to the
hon. Minister. Thousands of Goans go to Velankanni shrine in the month of
September. Last year, she has already given us a lot of trains. I would like to
request her that we will need more trains -- along with these trains -- to go to
Velankanni in the month of September.

There are lots of people who have lost their fields, and many of them have
been given jobs and some of them have been given shops on the railway station.
Now, all those who have jobs, they remain there perennially for ever or till they
retire. But what happens to those who have been given shops? 1 think that their

period is 10 years. My request is that in case there are no obstacles, then if
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somebody has completed 10 years, in that case also they should be allowed to
continue.

Now, Goa has become an educational hub. So, I would request the hon.
Minister to start one railway institution in Goa. This is my request to the hon.
Minister because we cannot ask for other things for Goa, but, at least, an
educational institution belonging to the Railways could be started in Goa.

We still do not have the recruitment centre. Goa should be considered as a
centre whenever there is recruitment, and some reservation should be given to
Goans. If one goes to any other State, then one will see other people from the State
working there in normal jobs, but when one comes to Goa, then one will hardly
come across any Goans working there. So, I would also request for this. Though it
is the Central Government, yet I would request for some reservation to be given to

Goans.
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"SHRI SANJAY SINGH CHAUHAN (BIJNOR): I would like to bring to your
kind notice the facts that in the last 62 years of independence not a single line has
been added in Western U.P. which is the first attraction and necessity of all the
tourists coming from abroad and throughout the country, as Pilgrims like Haridwar,
Badrinath, Kedarnath, Rishikesh, etc. are visited by lakhs of people daily.
Institutes like IMA. CBRI and IIT Roorkee, FRI Dehradun and near about 100
educational Institutes in Dehradun and Mussorie where lakhs of children from
abroad and India are studying are here. Moreover, tourist place like Mussorie,
Nainital iand all other important places of Himachal Pradesh and Uttrakhand is
directly linked with Delhi through West U.P only. So in light of the fact that since
the independence a social injustice could be wiped off by your kind consideration
I humbly suggest the following measures:
l. Double and Electric line from Delhi to Haridwar
2. A day time train between Delhi-Gajraula-Bijjnor-Nazibabad-
Kotdwar be introduced which should reach Delhi in morning and
leave in evening for convenience of daily passengers.
3. A track from Panipat-Shamli-Muzaffar Nagar-Bijjnor. (Already
surveyed)
4. A track from Saharanpur to Dehradun. (Already surveyed)
5. A track from Luksar-Baksar-Kasganj (left over patch Tarallel to
river Ganga). (Already surveyed)
6. Doubling and Electrification of Shahdra-Shamli-Saharanpur,
Khurja-Meerut-Saharanpur be taken up urgently.
7. Nathore city be connected by joining existing Haldaur and Dhampur
Railway Stations by New line of 30 Km. Length
8. Stoppages at Lucknow mail, Rajdhani Ranikhet Express and

Shramjivi Express to be provided at Amroha Stations.

" Speech was laid on the Table
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11.

12.

13.

14.

15.
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Electrification of Ghaziabad-Moradabad Section should be taken up
early for early introduction of EMU& other electric trains.
All existing radial to Delhi be strengthened and new required to be
undertaken on priority in coordination with National Capital Region
Planning Board. At present Sahadara-Shamli is the only radial
having single and non electrified route.
Inter city and long distance trains to far off important places to be
introduced on Shahdra-Shamli, Gajraulta-Najibabad, Moradabad-
Algarh-Agra, Meerut-Hapur-Khurja and other branch lines. It is
surprising that no long distance trains are running through these lines.
Sanctioned Brijghat & Gafarpur Stations on Moradabad-Ghaziabad
section which were dropped from Budget Book recently. Be re-
included be built on priority as major scheme of Ghats and other
religious institutions on the pattern of Haridwar are under
development in the Brijghat (Garhmukteshwar) area.
Hastinapur Wild Life Sanctuary encompassing areas of Bijjnor, JP
Nagar & Ghaziabad district has been formed. To exploit its full
potential, it is important that rail connection to the area and proper
halts are introduced urgently.
New halts on various lines in the area of mitigate the difficulties of
the people and meet their long standing demands, be introduced as
under:

e Bharsi, Jasala-Pinjokhra & Usmanpur on Shahdra-Saharanpur

line.
e Kazampur, Tabitta and Vasundhra on Delhi-Ghaziabad-
Meerut and other sections.

Local trains of Shahdra-Shamli and other sections from Western up
be extended up to Rewari. Rohtak and Jaipur to facilitate easier

movements for trade and social purposes.
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17.

18.

19.

20.

21.
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Road over bridge to be provided at Gajraula and other stations on L-
zings having heavy vehicular traffic. The level crossing No. 45 near
Gajraul stations (Distt. J.P. Nagar) on Ghaziabad- Moradabad
section connects Delhi-Lucknow NH-24 to Haridwar-Bareilly NH-
74 and other roads going to Distt. Bijnore and is entry to Uttranchal
state. At present number of vehicles passing through this crossing is
more than 7 lakh which is enormous and daily traffic is increasing
day by day. To avoid traffic jams at crossing, it has become
absolutely necessary to provide subway/underpass with ROB at this
location which will facilitate smooth passage of traffic as well as
result in saving of precious resources.

All level crossings be manned and kept open to road traffic till the
time ROB/RUB are constructed.

Restricted height under bridges should not be provided where these
restrict movement of tractors, bullocks carts, trucks and buses
specially in rural areas.

Encroached land at various stations be got vacated and suitably
utilized.

All stations be provided proper circulating area and metalled
approach road.

Passenger reservation system center be provided at Dhanora,

Sambhal and Gajraula Stations.
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SHRI SHIVARAMA GOUDA (KOPPAL): Hon. Chairman, Sir, I am very
thankful to you for giving me an opportunity to speak something on the Railway
Budget.

I welcome this Budget and thank the hon. Minister of Railways and also the
Minister of State in the Ministry of Railways for including Koppal under ‘Adarsh
Railway Stations’. Koppal, which is my constituency, has been included in the list
for 2010-11, but it will now be implemented in 2011-12. Whatever it may be, you

have included Koppal under ‘Adarsh Railway Stations’, as we have requested you.

SISl S 7 Hegd TR JFREE & R 7 qar gl onr |is o wR & oy 20 Wi 4

%M T8 8 W& 2l You have to take very serious action to fast-track the electrical
and other civil works for the development of railway network concerning
Munirabad and Mehabubabad. # t&R1aE Hled I RIoic HRaT g, 3 HiIUdl a8d
dhds 2l 89 YTd Bl glc W wioiae fhar 8 f6 e W WM W drge @l Bkl 2l 5§ o
IR & <1 STERT %BAT 8, S W dTell Bls 78l ¢ A7 A -aR aR PIue, JHAREE R 3
& STE WR gell fafre fhar g1 931 98 oA 8 & ghiReidl & forg &1g & 8 fhar
S %ET 21 # o Rt fRveiRee BReT Wi & I # aar Arear g1 s v gel o
FTAR, AR | el I § AfhT oF § 9gd g4 A gl # qfFawr argd &1 @ &8 2
5 MU U qR ¢ H 1 B A1 U] 9D IR H Al 8l omen| faeh &t fafvie &
fog o € <Ifps sl SHLEHE & aR | By JuISiel 81 2l b arfl § Bee IR Afhus
FAN 50-50 2| #Y ¢ S & ol Fal © Riifs I8t faceh o g1 #7 T B v B
& AU aR-GR ®el & ofed 3l T Po T8l gorl anfl H I gad &1 I8l B HSITA Igd
T A TS 2 AfHT DS IBA aTel T8 2] B gV AR, FHad 3R 9 ficd € A w9 39 7
# 2 f& omu <@ 78 ¥ahd &l For the past 10-15 years, final decision about ROB is
pending. 9 ¥ $H® IR H A WO R AT otfdh ol 9 diwe e |, 62 & foly
Brs o T2 81 @ 2| 9% <9 9 9 U9 B TS 2] MU Foie H hiwd o e 8ikk
TEhHATS! Bl 12d TIauT AT | oI B 10 Dol &, 59 Sloq! (oAl ST SR TG 81 T
2 3afely Sl & Y B Fohdl ¢l Hua # e g%, Asord 3R AT & 9gd B
gl o, Selfen © foy e ¥ =& € sufey s de Wi g a1fey| T8i & I-rge
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AN Eha R R (simam): quufd 7eed, # omusdT Rl g 6 o Yot gl WR &
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AT S AT g1 S S 3 8, S ST B Aler giar 21 @fes a8 Tt ufafed sa R 9
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15.38 hrs.
(Madam Speaker in the Chair)
e HEGH], A 94 W A fast ol 3e 96t I 99 @7 Tl 248 RIS B NI I S

gt T IO BT AT| Achlelie AT Yol #41, aaae g 941, [8R, exvfiy i $AR
ST S Wigd At o, SadT e fHar of 3R S9at &M Al g% 8 W o1l Afde
U TE G BT MG T AT AT BT MG T, 3MS a9 81 g ¢ AR nfl 9% a8 Ag@yr! Fmfa
T PR IR eI ol 0 ORe A e 3119 A A {Usel AG-3M8 Aiall ¥ AR 99 T 2
ST DI G8 IR ST 9gd H o @ ¢l 314 J8f 7 1 IR Xl BIch dalell Favell g 3R
T AT ARBNET E g9 °l BT 2l A H sl 9-UsE Aiel ¥ YHS TRR & R g9 a8 A
SRRATET &9 @1 2| IRT H SMRRAE T 8 & BRU Yd1 A W S W ol g 3R b
Hew@yul faw I8 © 1% f9ger 9 SiRmae S¥eiR YXad & d8d g XA 18+ a9 & |4 8
o1 2, g sftwee &1 st off wifa w21 F A 6 goie # oy wurar @ e A @
TaET Y, dqMih IH Vel WS W oAls [0 T R Sa1 Bl Uep 5 Gfaen Hel dh |

A B W S MM A YeAT A9 Bed 98 B, I8l Nold HIRWT W Hel oW
W%IE
JIRATETE, JTIE ARV S 3R HER WA & dd, T2l 81gd 98 BT Sl HINAT &, T8 U
JR.ATE. I I 37T HE&dl HUT HY| 3AT 3791 & A1 H AU 1 FHAG DT g1 AT
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"SHRI P.T. THOMAS (IDUKKI): First of all , I would like to congratulate
Hon’ble Railway Minsiter Mamataji for not proposing any hike in passenger fare
and freight rates. Secondly, I would like to express my sincere thanks for allotting
12 new trains to Kerala. I am sure this would help Malayali population working
elsewhere in the country.

Equally important is Minister’s proposal to launch one of the wagon units
in Cherthala.

Hon’ble Minister’s initiative to allot one special route to Kerala as well
when they launch tourist trains called ‘Janam Bhoomi Gaurav’ connecting
important historical and educational places is worth special mentioning.

Most important thing about the budget is that, for the last 10 years the
budget allocation for Angamali-Sabari Railway was just 87 crores. However, this
years’ budget allocates 83 crores for the Angamali-Sabari Railway only. I am
thankful to Mamataji for her special concern for the expedition of Angamali-
Sabari Railway.

Furthermore, for the speedy implementationof Angamali-Sabari Railway, I
appeal to Hon’ble Minister to institute Finance and Account Chief Administrative
Office back in Kerala. Earlier, the office had been shifted to Tamilnaud from
Kerala.

Interestingly, there is an executive engineer’s office in Muvattupuzha for
the name sake. But, the executive engineer of Ernakulum is looking after the
affairs here. Railway has to fill this post permanently at the earliest. Similarly,
there is an urgent need of instituting deputy engineer’s office in both Pala and
Moovattupuzha.

I would like to point out the importance of allotting more stops at Aluva
and Thrippunithura as they are at the gateway to Idukki, a high- altitude district

which lags behind other districts in terms of its access to railway.

" Speech was laid on the Table
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Before concluding, I would like to congratulate Mamataji for taking
initiatives to include Dindigal-Kumali, Kochi-Madura and Kottayam-Madura rail

routes in the 12 the plan.
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"SHRI SANJAY DINA PATIL (MUMBAI NORTH EAST): 1 support the
Railway Budget 2011-2012 presented by our Railway Minister.

May 1 also take this opportunity to congratulate our Railway Minister,
Kumari Mamata Banerjee for (i) Extension of trains from Mumbai to Allahabad
further to Sultanpur and Shahganj. (ii) Starting of Duronto train from Mumbai to
Allahabad (iii) Starting of new train from Dadar to Bhuj. (iv) New train from
Mumbai to Ernakulam. (v) Increase of services of Mumbai — Jammu Tawi
Express. You have prudently balancing the 2010-11 accounts with a projected
operating ratio of 92.1%, notwithstanding unanticipated increase in expenses of
Rs.5,700 crore for rise in fuel rates and higher wage bill. The operating ratio is
expected to improve ony marginally to 91.1% in 2011-12 that depends on gross
traffic receipts rising by 12% - with passenger earnings growing by 16% and
freight by 9.8% during the year — and limiting the expenditure increase to 10.6%.
The Railway Minister would need to ask herself how Indian Railways (IR) can
accomplish the “imperative” of faster than 8-9% growth with no strategy spelt out
to exponentially enhance capacity on its saturated corridors and at terminals.

The question of increasing the “freight carrying capacity” of Indian
Railways have been ignored at the cost of introducing host of Trains to one region
i.e. West Bengal — like a coach factory at Singur and a software center in
Darjeeling, there are special projects for the Northeast- all state capitals are to be
connected by rail in 7 years, a diesel loco center is to be set up in Manipur, and an
industrial park in Bongaigaon. Around 10,000 homes are to be provided for those
living near railway tracks, a wagon unit is to be set up in Kerala (along with 12
new trains), another in Karnataka. .. I would like to point out that it is
disheartening to see that Mumbai, which contributes maximum to the country’s
growth, is treated in a biased way. The trains running in Delhi and West Bengal

offer better services....while Mumbai seems to lag behind.

" Speech was laid on the Table
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I would like to draw the attention of Hon’ble Minister towards some of the
demands for my parliamentary constituency which are as follows:

1. There is an urgent need for construction of Over Bridge at Vikhroli
crossing as more than 350 people died due to accidents.

2. There is only one train (2471/2472 Swaraj Express) for the pilgrims
visiting Vaishnu Devi which runs only 4 days in a week. So, this
train should run daily.

3. All platforms of Mumbai suburban should be upgraded and
increasing the heights of railway platforms, new tracks for
additional trains, proper sanitation and maintenance of urinals.

4. All stations should be provided with Ambulance facilities to provide
immediate relief in case of accidents.

5. Starting of new train from Mumbai-Tirunveli Express via Konkan

Railway for the tamil people living in Mumbai.

In the present Railway Budget, over a third of the annual plan will be
financed through borrowings including tax-free bonds. The Railways must
augment future earnings to service these loans. Ideally, Hon’ble Railway Minister
should have directed investments to strengthen railway infrastructure to carry
more freight. Unfortunately, the bulk of the increased plan allocation has gone not
to track renewal, doubling of key routes and electrification, but to new lines.
Unlike freight, passenger revenues have been robust with more passengers
traveling over longer distances. Freight volumes have actually come down at a
time when India is growing at 8.6%. Yet, there is no meaningful effort to involve
the private sector to augment investment in the Railways and increase freight
volume and revenue. The steady climb in the operating ration; five years ago it
was around 76 percent; now it 91 percent and the Ministry of Railways should

seriously think on it.
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Long-rang planning deals not with future decisions, but with the future of
present decisions. Hon’ble Railway Minister will do well to realize that keeping
promises is the real test, not just making new promises; and I would therefore
request through you that Hon’ble Minister for Railways should seriously ponder
this time how the ‘“several business-oriented” policy initiatives which she
catalogued have elicited little effective response?

I congratulate Hon’ble Railway Minister for allocating something to
Maharashtra in the form of new projects to placate congested Mumbai, but most of
them are studies and surveys for new lines and better connectivity.

The railway budget has favoured Maharashtra with announcement of new
Mumbai Central-New Delhi AC Duranto (Bi-weekly) but don’t know whether it
will go by Khandwa-Bhusawal-Itarsi or by another route? Maharashtra would
also benefit by introduction of Shatabdi Express and 47 more services of suburban
local trains and the proposal to convert nine-coach local trains into 12-coach trains.

I would like to congratulate Hon’ble Railway Minister for announcing pre-
feasibility study for the western leg (Delhi-Mumbai) of the Golden Rail Corridor
that would start early next year. The study is being undertaken with the help from
Japan, with the objective of raising speed of passenger trains to 160-200 km/ph.
Similar studies will be initiated for other corridors including Mumbai-Kolkata,
Chennai-Bangalaore, Delhi-Jaipur and Ahmedabad-Mumbai.

Hon’ble Minister for Railways informed this august House that 190
surveys have been completed or will be completed by the end of this financial year,
besides Dhule-Amalner; Nashik-Dahanu Road and Pune-Nashik would be taken
up in the Bhusawal-Jalgaon-3rd Line and based on our continuous request among
the 117 Surveys, Daman-Nashik would also be taken up during the 2011-12 Plan
outlays.

I also congratulate Railway Minister for announcement of Vadasa-

Gadchiroli train. It is for the firs time that the Gadchiroli would reflect on the
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railway map of the country. People of Maharashtra would have been happy, ifthe
train would have been extended up to Charmusha and Mul.

The actual announcements include 47 new suburban services, as against the
101 started last year, and upgradation of 107 nine-car trains to 12-car ones. The
key focus of the connectivity projects in the city has been over the Mumbai
Metropolitian Region area around Panvel, where the new airport has been planned.
“Keeping this in mind, the minister has allocated money for studies for a fast
corridor on the harbour line and has given a significant amount of funds for the
Belapur-Uran line and more trains for the Virar-Panvel section.

The Mumbai Rail Vikas Corporation compared to Rs. 660 crore in the last
budget, this year too has received Rs. 638 crore. MRVC wanted between Rs. 600-
800 crore to wrap up projects under the first phase of the Mumbai Urban
Transport Project (MUTP-I) and continue those started under the second phase.
Indian Railways and the Government of Maharashtra were to contribute equally.
Of the Rs. 638 crore, Rs. 190 crore will be used for the 5% projects pending under
MUTP-I like completion of the Virar carshed and procurement of 20 nine-car
rakes. The remaining amount is for MUTP-II projects including laying fifth and
sixth lines between CST and Kurla and between Thane and Diva; a new sixth line
on the Mumbai Central-Borivli route; extension of Harbour line from Andheri to
Goregaon; and acquiring new AC-DC rakes.

Hon’ble Minister for Railways also deserves appreciation for sustaining
the cash inflow for the Mumbai Urban Transportation Project and allocating
around Rs. 319 crore for both the phases. “The deadline for the first phase is June
2011 but still 5% of work is now pending. However, all these are long-term plans
and construction projects, and the Mumbai commuter struggling in crowded trains
hasn’t been provided any immediate relief. “Work on the Belapur-Uran line has
been frozen by CIDCO, so what is the use of allocating funds for it? The other
announcements are simply surveys and studies which will result in fat books, and

will take another ten years to implement.
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In fact, we would have expected the conversion of all nine-car trains into
12-car ones or suburban trains to Dahanu. By limiting new services to just 47
local services, 40 are in Western railway itself and it would not be exaggerating to
say that Railway Minister has been too modest and today more local train services
are expected on Central Railway as the fifth and sixth line between Kurla and
Thane is almost complete and will take the load off trains from Kurla. But there is
no mention of this in the budget. The revenue of the Railways has been to the tune
of Rs. 1.6 lakh crore while the budget presented was of Rs. 74,000 crore only.
Despite the surplus amount, it is difficult to understand why 25 delayed rail
projects in Maharahstra have not been given funds.

The common man is happy because fares have not been increased and at the
same time many amenities are made available to the passengers. I would like to
believe that given the enormous importance of the Indian Railways in the lives of
the common people, the objectives of providing a safe, secured, affordable and
comfortable rail services are always challenging and there is a vast scope for
improvement. We must endeavour to do our best, so that Indian Railways enjoys

a pride of place in the socio-economic life of the nation.
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"DR. SANJEEV GANESH NAIK (THANE): First of all I would like to thanks
you for taking opportunity to be take part in the discussion on the Railways
Budget for 2011-12. I rise to support the Railway Budget 2011-12 presently by
Hon’ble Railway Minister.

I would like to thank the Hon’ble Minister for undertaking the following

works related to my Parliamentary Constituency Thane.

(1) First of all I want to thank the Hon’ble Minister for upgrading Thane
Railway Station into World Class Station and two Railway Station
namely Meira Road and Bhayandar in the category of Adarsh
Railway Stations.

(1)  Increase of coaches running between Thane-Vasi and Thane-Panvel
have been increased from 9 coaches to 12 coaches and 12 coaches

into 15. Starting of new ladies special on these lines. I am thankful

for thisl

I would like to draw the attention of Hon’ble Minister towards some of the
demands for my parliamentary constituency which are as follows:

1. Thane Railway Station has to be converted into World Class
Station. Rs. 5 crores have been already sanctioned for
feasibility study report of tenders but it has not been started
uptill now.

2. Mera Road and Bhayandar Railway station has been declared
to be Adarsh Railway Station but no work has been started
uptill now.

3. As Thane is the important station for people, all important
trains should have stoppage at Thane Railway Station.

4. The work of foot over bridges at Thane Railway Station is

very slow. So, it should be completed very fast. Old Foot

" Speech was laid on the Table
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Over Bridge at Platform No. 1 and 2 is very small in width so
first of all it has to be extended.

Change of names of Railway Stations

i. Rabale to Rabale Gothiwali,

il. Airoli Railway station to Airoli Deva.

A new railway station named Digha between Airoli and
Thane Railway Station as the population of Digha area is
increasing day by day.

The construction work of Subway bridge at Vitawa is very
slow and if possible a new fly over may kindly be constructed.
Transfer of Khandi Cha Talab situated in Iltanapada area of
Digha in Navi Mumbai to Navi Mumbai Municipal
Corporation for supplying water in the region.

Construction of subway at Bhayandar and Mira Road Station
as soon as possible.

Ramp or lift facilities to be provided at F.O.B. for patients,
handicapped and old passengers at Bhayandar and Mira Road
Railway Stations.

Increase in breadth of F.O.H. (Virar side) at Bhayandar
Station and there is only side to get down on the platform no.
3 and 4, so to make an additional staircase on the other side as
there 1s huge load on this an additional staircase on the other

side as there is huge load on this bridge during peak hours.
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The old bridge on Bhayandar creek is not operational Asset
worth crores of rupees is lying idle with no use either to
railways nor the passengers. We suggest that either the same
should be used for road traffic between Bhayandar and
Naigaon or the entire asset can be sold in scrap and the a
mount generated can be used for development work in the
area by the railways.

Availability of shuttle/express tickets of Gujarat trains to be
provided at Mira Road and Bhayandar Station and
Reservation counters to be started at Mira Road Station.
Increase in the number of coaches and First Class Coaches of
the lines.

Opening of PR?S center at Zila Parishad Thane

Permission of Mega Block for repairing of water line at
Kopari Bridge

Stoppage of Express/Mail trains at Bhayandar which are
going to Gujarat, Rajasthan, Madhya Pradesh, Delhi states.
Survey of vacant land of Thane Mental hospital for
construction of new Railway Station.

Special trains should be started for students in peak hours for
Thane-CST, Bhyandar-Churchgate, Thane-Vashi and Thane-
Panvel.

Work of Nerul-Uran railway lines should be started at the
earliest.

High Speed Trains between Sahar Airport Mumbai and
proposed Navi Mumbai Airport.

Special train between Mumbai — Velankani has already been

sanctioned. It has to be started earliest possible.
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New trains from Navi Mumbai to Konkan Railways.
Stoppage of trains at Thane Railway station which are
covering the following states Kerala, Andhra Pradesh and
Karnataka.

Surveys for installing new tracks at Kalyan, Kasar, Malshe;j
Ghat

Work of track no. 7-8 at Thane-Kurla line should be
completed at the earliest.

Mumbai- Kolhapur, Shayadri Express, Kurla — Bangalore
trains should halt at Thane Railway Station.

All fast trains departing from vita to Kas+ara/Kajrat should be

extended upto Ambernath/Asangaon instead of Kalyan



07.03.2011 202

THE MINISTER OF RAILWAYS (KUMARI MAMATA BANERJEE): Madam,
I am very obliged for giving me this opportunity. I am grateful to all of my hon.
colleagues. ... (Interruptions)

# oA I AT (SHER): AL, T U @ige A 3R & ... (AEr)

Y FESAT : AT Hed AT |

... (c@agm)

2 IS I AEATA : WEIGH], I BRI 113 & dq8d 8l BieIegzaa 113(2) H I8
forar g & 6 519 9% 9 B<9 9 Ioc U @l 8 9l g, 99 ad fhar ff ufeefadt @
RIem=arq T8 81 AHdT T AR JORAT H W AT I Heaoid gall &, 89 39 (oY g=arg
HRI 8, oAb 3BT R Ugel & 8 17 39 869 ¥ Ui dl & ST d1ay Tl 59
BISY DI IRAT B & H g1 =118y ATl.... (Ager)

ey WA : P §l gATE|

FAN AAT ol @ I8 IS I9IC BT, 9 IoIC BT T8l 2. ()

S 3G W AEATA @ weled], I8 34l g9 Bl ©l... (FagH)

A& WA : b

.. (o)
S TSI I AEATA : 8IS DI RAT B & &G =AMLY ..., (Faem)
FAR FAAT g1 ¢ VAT $B T8I g3l ©l.... (Faem)
A& HEEA : S &l 3@ D! a1 G|

... (gur)
KUMARI MAMATA BANERJEE: 1 am grateful to all of my hon. Colleagues
from all sides for their valuable suggestions, valuable recommendations, and
valuable advice; and also I would like to record that everybody has given positive

and constructive suggestions also. I appreciate the concern of hon. Members from

both the sides.
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Railways is a vast network; our country is a vast country; and it is the
lifeline of the nation. It is not only the lifeline of the nation, it is also the lifeline of
the national integration. Railways connects from grass root to everywhere. If you
see from South to North, North to South, East to West, everywhere — Himachal to
Kanyakumari, Vindhyachal Parvat to Dwarka, Ajmer to Phulwari Sharif, Punjab
to Amritsar - Railways connects the people; Railways connects the hearts;
Railways connects the transportation. It is our only major transportation in our
country. I appreciate the demands. Hon. Members of Parliament always meet me
and ask me, give me this train, or give me this stoppage or give me this PRS, or
give me this line. 1 appreciate their concern as they belong to a particular

constituency and it is the people’s desire. We appreciate that. One or two of my

friends said @™ ¥gd q¥ €1 U8 I WA © fb Bra YR €, Wfhd Dra dl aeR ¥ Wi
TE S Whd &l B B TIR HAT gdl &l ¥od & P R F WG T8 A 5l o
TR A1 T8 W&l ST 8, 39 (IR $-AT USdl ¢l U8l JR.SLUH.3M. REd saawe fa
T PR HraT 8, SUD 918 Hisd IR HRD 89 B ol

Hed, T & oY A9 X 9¥e S DI 91 Bl ©, S B oy F7h fhaAr g1 H <
& Kolkata Metro is the only Metro which is with us. #7 <@ f6 IR feHis 984 2,
Afh i T8l ©l 99 A §eT 6 dra sl 27 Uscl g9l Al AT {6 B8 HEM & d1Q &l o
M, 3D 91§ dlell fh Uk ATl & 915 a1 RAl, B8 AgH did ¥, b AT 4id 1, Se
AT 4 TR, offpe T8l AT A qul P R a1 8, S| 3t Q¥ ThRRE Tul e g,
TG I B A 2 fF R A 27 A ST qul [ Ideh a9 7, et wd & 27 I am

ready to confess the situation because I think this House should know the situation.

Criticism is very good but we have to know where we are.

HeH, 9 qar b oFR axaron A § fAerar € @1 SiHTen RaeoReds # fyerdn @l
AT BT B, TAR S H SIS ST O dIs e-Mu 8l gon Bl & onft off 9gd N
®ral @ Twd 81 We have to go outside. &1 9 <7 & &t 98 <7 § HW qa & @
I W G < 8, U TE od § A1 frear T8 g1 98 91a 99 € {6 dra ) 8 W 2l 3y
SN ®Ed € b A9 9 & oy we fean 81 A ouwy gy {6 <9 Aiel dwe § U i
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®ra foeell & 78 11 o, AfbT 87 NN 7 W B QAT &l dldT| B b, N BT Sl
T B, @ f$Aie agd gl Railways is a ready-made business. f&Ais agd gl In this
business, India can do better things and India can do better business. This is the

only ready-made area where we can go faster and faster. But there must be some

planning for that; there must be some vision for that; there must be some action for

that. E

Pl ¥l HAT AT & B FAEM & (oY, BIS Se-al Al B Y 30T 2 AR PIs @bl & ar ura-
A A B BB Sl 3| T8 BM b foT | &1 81 S| HBIGAT, AT b B (6l a8
Sue oIy 3T Jer Mell &, |UIC B AT T80 &Y, ...(@9gr) 1 am telling you the
situation. faw 2020 #+ gHifery fhar o SRR TYH! Bra AT Vo B g4 feATS 2 A1 DA
JMGEN? B9 3BT ST ATed & fhd DY <7 DI fAeldl T8 &1 Th & Bl Bl SERSER
BB TATT TSl 8, I d1d 99 2| U feqis & o4 B 2 JIfhT 89 U W T Y Ui
g1 BR & W DT A9 9ga IfedT B o1, N B 5 & oy W W B SRRd T8l
grel oft, ofth VT 78 21 91 Wi & d1g W) SMEEUG 3R SRAUG H Uh se Bl Hl
Siverss] & A W Wyass] 8, 3k $© el gl I appreciate them; for Kerala, I have
given some trains last year. 9 ®&d & S P T8 21§ g1 F61 TE 21 A Fed &
S A 20 915 ofh WRA ARBR Bl Sicidh] ARBR & A1 Yeb TSI o, Al § 20 S
W sficir @it 8, BH U ot 711 fAclt| 3y ¥ 7d Ay fb ‘e T © 3R |e B
g, U1 BH HHl T8 Alad §, I8 dld BT dAIdT St T8l §l g9 A1 AT 2l 3 I Fe

F&d &l It is your political speech; you can always do that. It is your prerogative.
e a1d I8 78 21 99 98 ® % 98 oo T8 € @1 9@ 99 21 gafoy {1 98 W) s
UH AT § 16 YId SS&] & &l 98 MR Q- AT H & S @ YR § hrd b blg
TRl & forg faan, av & fou foanl sa gafere g8 w9 foan {6 ovR g7 780 < a1 ag
STTHE T8l BIT| ENell Bl B! & ¢ d9 el {h Udh A1l § dra et MU o
3 H Ugell Hra a8l A qTeR bl MY | wifep fapaem a9 - 500, 600, 100 AT 200 A
FB TE BT &, TN feHis a1 50000 fe&t @ B, <Ifd AN U & €1 B Ua o fat
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B TR 8 olfeh BAR U T8l ©l 980 fehel A R ® &l § 39D oIy MU &1 a4 &
forg 9 IR g 6 A U <1 & oy At € <IfT 89 & < Aebdl 8, BAN UK SaH &l
T 21 gafey daEw v B A1fey 6 Ry o aret S et § S ual It b Yo
fha FHeRGpa a1 & gl We are going faster in this respect. 1 @&d & & BRI

WHHNT EE gl #1 W9 87 & 9 U8l U wHieE marl We are proud of our

employees. Why not? They are doing their job and putting their maximum for the
country; they are also doing their job day and night. You can compare the railway
staff with the Army. I am always proud of them. I it &7 Id & & & | dAfd 5@
Teh HHITA STl & A1 BN SR d7 oidl ol SId Uidal ¥ HHIRM T o 1 # TASIY & e

i 98 99T #9 <@1 fF 6000 IS BART Scxdcl ORI H defl AT o1l At that time,
even our operating ratio was about 98.3 per cent. I am telling you again, this time
also, it was like this. 99 @ 6000 BRIS BT o7 3R JH 73000 FRIS Bl IR Ig ATSTH T8
BT A BART 73000 RIS WA BIdT| T8 A1 &1 SlSH ®I o1 98| Afdes g9a qarfae ot
92.3 TT BART TR IRMT o1l g8 1 Ragd o= 89 92.1 H x| TH AT Uged
98 TRCT AT EH IWHT 99 1 91 § o Y| 73000 3R AR &I Tl A AR T8I 74 TR
& HdIach AU AT =Tl 3M7ar| @rett die & oy, Aol ) & oY drem St 2

Our performance is not bad; our loading is good; our passenger earning is also

good. TfFT @ BT € 3T SR | T IR WMl & IR F H qqrn amedt gl doe 3 SR,
S o # <RI, 9 Bl BIs W TRTCIE BT § @) hed 2 fF X 99 Y Q1 N 49 Y
Q| FHACH H T AT T1AT, 3 R & oy Wae™ g2, T3 2000 FHRS TIF B ST

78l gs| It is not that the fault of Railways; we are victims of the circumstances. E

ST 3 3ARA 3R AT H WHAT g, D! Iol8 I 8H Q BAR DPRIS WY Bl AlNST
TE TR F& | BT ST Ifared Tadl §, I JoR el ddl gl 89 39dI Sood I g,
RIifh BIR Jgl AlhdiAd ARl gl offh- MR & U 3T Yo BT R Abd &7 SqD!
I ¥ BHARN ERI WM Bl T ANST T8l 1 Ul 2] [98R # olidhel gfer e &1 L4l o
T3, Afh IAD! T8 F Xl & SOl B 37 R [aT| Ffh ¥ad fIsfiadt 8, g7 a1 &l
TAS &1 Bl ¥l Gt ShTE 8, R $RT a8 VOlieyM &R §€ PR od ol S99 89N ShH
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T B 2. (FagH) I § 98 B ol YD & udl gl oy gyt o @ € X
ff Ao E, A WA-AT DY B FHd 82 TAD Y B a9 B Twd T 5 fft
HaHe & oIy ¥ @I < &) S 78l ol Railways is an essential service. ¥ad @l

ATST BT A A Aldhas v 8 oiar 71 Only the Railways are passenger friendly. va
# 99 A US Dl 9ret ol gl It is very cheap. 39 Wdg # #9 6l fhanieR & & D

TS FHear o] R 78 udr o o fh 99 § 59 @ & oy 50 WU o € Siafe X A
Had 15 FAY & o 21 Xl AR R I 2| FAMMY YeTd Bl 7G8 B DI Aaqahal =l d
TS §, Pl 7ol G, P DIy AR MY, AT Albaa AR < B oy Xodd & Fies a1
SqAY HRAT T B

HEIGAT, AMG |iEal B WeRYE & R H $HM! Rerad €1 [ am giving

instructions to do it within a month and whatever PRS is pending will have to be

completed. I have told them that I do not know how to do it but you have to do

it.... (Interruptions) 9 THU & oY U H¥qex ROdeM R bl RpATSIE 881 B 3,
foraet 781 g5 8, 9D folv 89 R <l

HEIGAT, U 91d, 3T WA Bl 8l TAT 500 WA AW WA B U gH 9,
T & 450 & ST 81 g ©, S 99 §U B, d AG aP @ SMUI| 59 3fefal o |ial &
frata e @ fog f5dt sneel e & Rewvse € S9 oMY g A9 Gy, I9 W &
SIS DY ... (AGUM) TeS Folld W H fdehd AT & 8| 8 dos Falrd W & oy
TAlEe SR U A offhT Bl HdeeH! H B 25-30 IS WU WA B ol A 89 34
TE DR Ahd &l 89 3 R B 3R SRS Bl Bl gsarest <l | diferdt Reg 1 aors
H B Ioe ol WM Uroiae T8l ax uY

HEIGY], Yeld 7 HERAT Wsed bl S far| SR 7eRdl, 8RR Hexdl, s, 9N
dirdt, HuR deie, AR FESH R holidel doisl @1 e f&ar &1 U 98d 3 &M ©
S 9 Al o fU §1 89T ANl Bl gooid & gl dad 25 w0 H Wl fhadier R A
goold A 9WR R Gdd ¢l Al fhaHier fhar g1 @1 27 Can you imagine? I8 ®Is &4

0 71 21 It is good for unorganised sector, BPL families and all the poor people.
4 TG AT soold ¥ o § WY B ol
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werea, g arti 4 Repedc difesft # 9qema &) a1 @t Rl g Regedie diferh
g &1 R & Reat A & g wraiRe @ %‘IE
AT wed § A9d o ast # G BT . (@rae) {6l 4 |71 6, 98 et S g
fehT SBT3 3 T8 Bl Bis fagR # R a=f SHar 8, oifhd Sdd) vl 3t
TEl B Al gl DI ST H |AT ¥ A1 SAD! ggt B oivaor sreet anftl He/She can give
their interviews in their local languages. =9 41 88 & 9 f&Ha1 §l 89 AN 3 $©

T H SSReTa 8o d1 shifd IR fear g1 If industrial houses want to invest,
then they will get economic share. 9% ol g9 R off 3f1$ diferfl, =g BefR diferdt
3R Repeie diford W 9918 ©| U1 9gad |R diferdl 89 «rii o 915 8, Within this short

time.

fren, # amud Wemw { e H HEl dredt g o onfl S e Sed §, a8 ug B %
il ST I RIS TUY & HN9 BT Hrorde 4T Bl qaier ot w8 w 9, 1 respect him
very much. 89 &I &, I8 g9 T8l {haT| 98 Yol 9gd A1l 3 TSl ¢| by Uroide 9¢ 4t
MY g, U1 aRRRIRT 8, BUaT & MY | RIT ¥l H ISR SR e AT A HIolde B A o,

ST T8 &R Wdhd ol Railways have both commercial as well as social obligations.
A TGRS Dol SRR, a1¢ 1 FETS A, Yo fAqr€e 7 § S dxal §l H9 S
ST 2, A w9 X T v B, Wf g1 doraes ¥R aif i ok we aifte 9 'w
PR U &1 el bl AfST BT |l Aeh <l 2] Sl A9 | W) BAR FW Tgd S1El YR T,
ag W 89 A A U U1 ot 11 SQrIT arfds 8iH ST @l Bl Wieew I @1l This is the
decision of the UPA-II Government. 84 @i - U™ & 2

fied, # 3MUe WegH W Wes H Hel Aledl g b I8 91d 99 © b AR 1 Hioidew
S € 39& fofw g9 <R o |ran 1 have already discussed this matter with both the

hon. Finance Minister and also the hon. Prime Minister. 8AR S 1 dofeed s &,
Arerel! fSomsvad doiae W &, 9 984 A1 9 US Bl 98 U PIfNd Sl & A1fthes 81 T,
Fifeh I8 987 &7 4 os E1 39D oY B HT US| 39S ol wifeir wHes & |
B AN 1 fSEHA a1 8, $HDT DIy Aege BT ARG | W HHeE o el § b 84
SHH dX H T4l D PY HAT| B ANl A IFH Aell feSmgad anfe e W@ g,
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@t 87 | 2009-10 3R 2010-11 F TYOT @ oY, I &H 12 @I, ST 3FT AT IO
B, S99 B9 YHHA! Yol fAb Ao § e Bl g9e fov wrsew ARy, e
FHreE, All will sit together and take a decision on this. 35 |1 # W 131 ¥d 89 AN
7 e B, 345 @ B9 o & 8, 3wl iR W) Al © WfdT 9 R BN, TR U Nad v
Bra TEl &1 W AR 89 B DY Al TS 8l SMYl| SAAMY 3141 89 $© T8l DR Aehdl o
Few, H U AIEgH § [T H bl drsdl g b AR A WE ATEd © b STl
WA ¢ q1, 89 fha W &1 89 99 d@ W T80 & 9 §, ¥ dAlhbd 99 T8l @l
T B, FIE Yol DI 2AMST AT Tl Al T B 21 R X & & SHIE WSl HaAl al
IqE Alhel Td OISR 99 81 ST, a1 IoTem, ISR, §Rdl, STl iR Sexiiel onfe o Wt
T8 el ... (FauF) Yh-al BR Wehd ©, olfch o+l T8l DR bd 8, i R Yol fSeed
1 STeAt| .. (eraeT)
3rezer wWatgan: Iy HA Sft @ 4 99 g gl oy i @S € v 38 Syl
FAR A TN HeH, AW & (o W1 89 AN ° YIoId DI 2l | 2001-02 H 17500
s e W A, 39 ¢F RRgEad ok ar 9w wfeRaeq 9 @9 fear| Sad & 99 w=de
ST 9 8 ga1l Il & A 7 S SIS form 8 S ordss olae »ifde o, This is
an area of concern. 3MH~S ad HINTT - TRE $IX 89 Al o1 9 B9 foram o 3R 39
TR A1 B AT S8 BOR & B B Al BART YY ATH=S ofdel I WeH Bl g | b o

TR BIS I8 SMUIT a1 89 W W 87 &I9 <1 & fofv ¥R €1 We will man them and also

regarding ROBs and underpasses if you have any suggestion. $3 ¥ Ta-He & A1
TSl B9 AN R Fahd ¢l BART W1 Ul DI fSa1sel 8, # 9 A1 Ugel a1 § Heid
T oft, 9 SITHR Bl Yaid fSargst S AT o1, SHT 919 Tl gl 99 e B+ § g9
AT BT I &M, ﬁmémﬁélwﬁmmwm%ﬁasﬁgﬁaﬁﬁlg
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16.00 hrs.
A A, I8 T db 3ol A1 BN Yold § o1, oifdhT 319 89« 9Td IR S

39 3R fog 1 Out of 17 Zones, if eight Zones are covered within these areas,
then I think it will be a great achievement for the Indian Railways from the safety
point of view. Regarding TPWS and SIMRAN, I am grateful to Mr. Sam Pitroda.
He has given some train system programme for SIMRAN. That also has been
covered under this Budget.

Regarding the industries, whatever industries we have announced including
Madhepura and Raebareli, will be covered. Within April, new coaches will be

started and I would request Shrimati Sonia Gandhi to inaugurate it. It is her

constituency and her desire. 3 HEH # ANl H B Dra el

AIQR], AGRT, BUNT 3R TEG, Faxl IR AR e ff W w8 57 wnfia g
S dTel W9 BREM 3-9 Aled § & Haxl URT oS! 9 § 8] WL gl Yl b1 U T4
IMefeAT Bl S STecdToll B I B WERE 8 S, R My anT fRieoddr {6 Tea<! &
TS, R o WTRE ARRT &R e TH-%hd &R & 3MU AN IR 741G | SHfely oreT <@
® & iR onfewar 9t 2 2l 39 3 UHR § Riwed & R & & fou 8 iy & &
HUCT g1 & &l 98 DA O AU R <Y, Wb q1g I8 B 8 WY R Y A
3 S| WAt 919 e § 6 g AR # g R eI A1 o dwe § aw R ] v
Hd Byl &9 Ul BT TE D gl

PO JUISIA &l U 9d & o A1 [PeR a1 7 Juieie fQdn g1 Irae-aiR IS 3R U
3R wd & fory o e 3T R-RATeeH a7 hguH- IRaTRA- - AN S iy
U8 TSR & SIRIBIR-SIRATST BT JUISel e 3ivael HWR o {31 81 gep 71 yuioied |d &
foy fe3MTeI-parre-Hea-SaaqR-IrsHiaTa Jifa b1 41 gl 39D ARA IRIGDH-horare-
SRTEAT-STHRIETE 3T B ST & IR | Fiet @t St &1 g ©l 99 A1 89 3R G o
dd § BIs fgwd T8l 2l 99 8H B ol | A W U\ oTar g1 MUl gar B arfey
I FH H 1 F 3 TS JIY dF O B

S8l b PV oAl DI Ab BT GaE 8, O 21 BRT UISsd SN JI IHAAR AR ORI
& foU w8 ® A1 89 F R AT GERl T W Rede o) off| v dew A gws @ RS
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T dTell S BT A9 U Bid & 0 W) W& B Radve B N 39 &g fear a8 o7 »fa &
T TR Tl & S| RIRST St 7 iR ey qHarR St 7 1 8 der| 89 IR ST 6
J9 Bl BT PREAT WY ... (F@EM) F4 8 g ol ... (Faem)

Y WLIGAT : 37U PHUYAT HA FBIGIT Bl dler @l QI |

FAR TAAT TGN : AETE HRIGAT, S8l AP Seldqerd Ha¥l & qoleH| Pl qaTd ©, H ol
arEdt g 6 9 @1 89 ol &Y, 89 S R Y| .. (J199T)

MADAM SPEAKER: Nothing will go on record.

(Interruptions) ..."
KUMARI MAMATA BANERJEE: Madam, we will give detailed replies to all the
hon. Members. There are some requests for DRM office also. That will be
examined and we will let you know about it.

An. hon. Member said that without the approval of the Planning
Commission we are doing all these things. It is not like that at all. Without the
approval of the Planning Commission, I have not done anything. Whatever I do is
is within the jurisdiction of the Constitution and the Railway Board. I do them
with the approval of the Planning Commission and the Ministry of Finance. I do
everything within the norms laid down and not outside the norms. Anybody can
fight with me politically but we should not play dirty politics in development work.

With these words, Madam, I request all the hon. Members to support the
Railway Budget, Supplementary Demands for Grants and adopt the Report of the

Railway Convention Committee.

... (Interruptions)

* Not recorded
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MADAM SPEAKER: The question is:

“That this House approves the recommendations contained in Paras
55, 56, 57, 58 and 62 of the First Report of the Railway Convention
Committee (2009), appointed to review the rate of dividend payable
by the Railway Undertaking to General Revenues etc., which was
presented to Lok Sabha on 10" December, 2010.”

The ion was adopted.
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MADAM SPEAKER: I shall now put the Supplementary Demands for Grants
(Railways) for 2010-11 to the vote of the House:
The question is:

“That the respective supplementary sums not exceeding the amounts
shown in the third column of the Order Paper be granted to the
President of India, out of the Consolidated Fund of India to defray
the charges that will come in course of payment during the year
ending the 31% day of March, 2011, in respect of the heads of
Demands entered in the second column thereof against Demand Nos.
1,3,4,6to 13 and 16.”

The motion was adopted.
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MADAM SPEAKER: A number of cut motions have been moved by Members to
the Demands for Grants (Railways) for 2011-12. Shall I put all the cut motions to
the vote of the House together or does any hon. Member want any particular cut
motion to be put separately?
SEVERAL HON. MEMBERS: Please put all the cut motions to the vote of the
House together.
MADAM SPEAKER: I shall now put all the cut motions which have been moved
together to the vote of the House.
All the cut motions were put and negatived.

MADAM SPEAKER: I shall now put the Demands for Grants (Railways) for
2011-12 to the vote of the House.

The question is:

“That the respective sums not exceeding the amounts shown in the

third column of the Order Paper be granted to the President of India,

out of the Consolidated Fund of India, to complete the sums

necessary to defray the charges that will come in course of payment

during the year ending the 31* day of March, 2012, in respect of the

heads of demands entered in the second column thereof against
Demand Nos. 1 to 16.”

The motion was adopted.
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16.07 hrs.
APPROPRIATION (RAILWAYYS) BILL, 2011*

MADAM SPEAKER: The House will now take up Item no. 14 A.

Hon. Minister to introduce the Bill.
THE MINISTER OF RAILWAYS (KUMARI MAMATA BANERJEE): I beg to
move for leave to introduce a Bill to authorise payment and appropriation of
certain further sums from and out of the Consolidated Fund of India for the
services of the financial year 2010-11 for the purposes of Railways.
MADAM SPEAKER: The question is:

“That leave be granted to introduce a Bill to authorise payment and
appropriation of certain further sums from and out of the
Consolidated Fund of India for the services of the financial year
2010-11 for the purposes of Railways.”

The motion was adopted.

KUMARI MAMATA BANERIJEE: I introduce* he Bill.

MADAM SPEAKER: The House will now take up Item no. 14 B.
Hon. Minister.
KUMARI MAMATA BANERIJEE: I beg to move:

“That the Bill to authorise payment and appropriation of certain
further sums from and out of the Consolidated Fund of India for the
services of the financial year 2010-11 for the purposes of Railways,
be taken into consideration. ”

MADAM SPEAKER: The question is:

“That the Bill to authorise payment and appropriation of certain
further sums from and out of the Consolidated Fund of India for the

* Published in the Gazette of India, Extraordinary, part-II, Section-2 dated 07.03.11
** Introduced with the Recommendation of the President
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services of the financial year 2010-11 for the purposes of Railways,
be taken into consideration.”

The motion was adopted.

MADAM SPEAKER: The House will now take up clause-by-clause consideration
of the Bill.
The question is:
“That clauses 2 and 3 stand part of the Bill.”

The motion was adopted.

Clauses 2 and 3 were added to the Bill.
The Schedule was added to the Bill.
Clause 1, the Enacting Formula and the Long Title were added to the Bill.

MADAM SPEAKER: The Minister may now move that the Bill be passed.
KUMARI MAMATA BANERIJEE: I beg to move:

“That the Bill be passed.”
MADAM SPEAKER: The question is:

“That the Bill be passed.”

The motion was adopted.
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16.01 hrs.
APPROPRIATION (RAILWAYS) NO. 2 BILL, 201 1"

THE MINISTER OF RAILWAYS (KUMARI MAMATA BANERIJEE): Madam,
I beg to move for leave to introduce a Bill to authorize payment and appropriation
of certain sums from and out of the Consolidated Fund of India for the services of
the financial year 2011-12 for the purposes of Railways.

MADAM SPEAKER: The question is:

“That leave be granted to introduce a Bill to authorize payment and
appropriation of certain sums from and out of the Consolidated Fund
of India for the services of the financial year 2011-12 for the
purposes of Railways.”

The motion was adopted.

KUMARI MAMATA BANERJEE: Madam, I introduce** the Bill.

KUMARI MAMATA BANERJEE: Madam, 1 beg to move:

“That the Bill to authorize payment and appropriation of certain
sums from and out of the Consolidated fund of India for the services
of the financial year 2011-12 for the purposes of Railways, be taken
into consideration. ”

MADAM SPEAKER: The question is:

“That the Bill to authorize payment and appropriation of certain
sums from and out of the Consolidated fund of India for the services
of the financial year 2011-12 for the purposes of Railways, be taken
into consideration.”

The motion was adopted.

* Published in the Gazette of India, Extraordinary, part-II, Section-2 dated 07.03.11
** Introduced with the Recommendation of the President
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MADAM SPEAKER: The House will now take up clause-by-clause consideration
of the Bill.
The question is:
“That clauses 2 and 3 stand part of the Bill.
The motion was adopted.
Clauses 2 and 2 were added to the Bill.
The Schedule was added to the Bill.
Clause 1, the Enacting Formula and the Long Title were added to the Bill.

KUMARI MAMATA BANERJEE: I beg to move:
“That the Bill be passed.”

MADAM SPEAKER: The question is:
“That the Bill be passed.”

The motion was adopted.
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MADAM SPEAKER: Now, the House will take up "Zero Hour’. Shri P.T.
Thomas.

... (Interruptions)
MADAM SPEAKER: Let us have order in the House

... (Interruptions)
SHRI P.T. THOMAS (IDUKKI): Madam, I am to draw the attention of this august
House towards the urgent need of implementing Report of Justice G.R. Majithia
Wage Board on journalists and non-journalists employees working in newspapers
and other news agencies. Justice G.R. Majithia Board submitted its report on 31
December 2011, but till now it is under the consideration of the Ministry of
Labour. I strongly feel that the Government should take a sympathetic stand
towards the aspirations of journalists and non-journalists employees who have
been waiting for wage revision for more than six years. Needless to say, the
enforcement of the Wage Board Report is also equally important. A survey
conducted by Justice Majithia Wage Board portrays that out of the 1,453
newspaper establishments surveyed, only 467 had fully implemented the
provisions of previous Justice R.K. Manisana Singh Wage Board Award. I hope
the Government may favourably consider the current Report and enforce the
recommendations without delay, taking into account the aspirations of journalists

and non-journalist employees of our country.

16.14 hrs.

(Dr. Girija Vyas in the Chair)
SHRI S.S. RAMASUBBU (TIRUNELVELI): Madam, in our country, more than
70 per cent of our total workforce used to depend on Agriculture. Agriculture is
an important industry in our country. They produce food materials for our nation
and also foreign exchange is earned by this industry. However, in the last few
years, our food production was greatly reduced and is not in proportion to

population explosion and export of agricultural commodities reduced. We were
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forced to import wheat, sugar, pulses and onion, etc. which were produced plenty
in our country earlier.E

This has greatly affected the common man and this pushes the prices of vegetables,
fruits and all other food materials. There is much imbalance in the demand and
supply position and inflation rate has reached the double digit level. The farmers
are not getting adequate support price for their produce and the middlemen are
profiteering.

With the launching of the MNREGS, we have provided livelihood to
millions of our workforce, the farm labourers also slowly switched over to it. Now,
our Government has handsomely hiked the wages under the Scheme. For example,
in Tamil Nadu, the labourers are getting about Rs.119 under our MNREGS. The
small farmers are not in a position to afford that much amount to the labourers and
they are not able to retain the labourers. So, the labour force in the agricultural
field 1s reduced tremendously. That is why, the small and marginal farmers are
finding it difficult to get the labourers. To arrest this trend, our Government may
consider deputing the MNREGS labourers to farming. For them, an amount of
Rs.50 may be paid as the small farmers’ contribution over and above the amount
fixed by MNREGS. The small farmers and the medium farmers, who are owning
land below five acres, can provide Rs.50 for these labourers and the residual
amount paid by MNREGS. Now, under the MNREGS, we are giving Rs.119.
With the amount of Rs. 50, the total will be Rs. 169. So, we can provide this
amount to the agricultural labourers. If we provide this to the labourers, then, the
labour force will come forward to work in the field. This is a support for the small
farmers. At the same time, the farmers will also be getting more remuneration by
increased production. So, they can produce more agricultural produce because our
Government needs, our people need more food materials, cereals, vegetables,
fruits. So, all these things can be produced more.

The small farmers, who are owning land below five acres, can get more

remuneration by increased production and they can produce more. So, it is a
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three-dimensional progress for our country. It is a very import point that our
agricultural labourers will be getting Rs.169. They will be encouraged to work in
the agricultural field. They will come forward to produce more food materials. At
the same time, the agricultural labourers will also be benefitted. The farmers will
get the benefit of the work force. More food materials can be produced and prices
will also come down.

Hence, 1 would request our Government to consider this. It is a very
important point. Our Government can introduce this new concept in the MNREGS.
This labour force can be diverted to agriculture. By this way, we can produce more.
Thank you.

N efaET Te (SARATTS): AWl 7Eledn, # SuSl 9N g b Su Ud |
HE@qUl 3R Sdoid FHWT & |ee § I (01 a1d @ B @R gl e afEr |
TGS ¥ facell a1 RIS B X TS W o M 8 & DR AN G4 aRE 4 37
2| IS HRY 80 XIMSAT ST S Bl A8 fSeetl DI Sired & B Hwl off, 0 am
T UMW DI, A AT ARHA FHISYS AT 3T T8 aWH BEI B [ofQ AREAV FHval
W 9, IS I® g8 Ugdd § PHIWI Hics gsl Jel ARG &I =l Ffegd dk 4 S sr=eroy
D o W 93 §U ©, SIhT el Hew@qul ¢l BRATN & geF wIAl 7 Al el & AT &
AT H ARG WRER B 9F ol o1l s IReR 1 I UBST M [N & faR &1 &
fog f&an 21 v ax% fUsst aif oMt & |HeT S STRET ST AFel dfdd ® 3R o TR
3T HAAT St 7 Xl ole IR R < 99T I8 91 et off 6 Yeld b BT qal 9 eI
AT ST 81 S MY {7 el YoR Sf=leld, Hel (B ATale, B8l Se ATale, Hel
BANG, SIRGS | HRAATG AT Bl & STd BRI ¥od BT HT & 8OR HIS oud

BT JHA gall %IE
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IBM A B fF 7 I § 39 TRe & $H AW TE B0, N B gfaen BN, agt ' Q@
T X MAT IA™ & (oI qoic | eMH HA| I I DI AAIBART DI AT & ATHT
B 9 UH Vol URASHT S| S8l YR ORBR & ol HAl off 4 39 919 &1 3eara faar,
fUoel 9 oA 9 SS9 X $ W) N g o fhar T, e dRor enfaR B 21 S
3R AHAR B & of € Pl WA . (FAEF) TR AGE 4P EEE B 8, qgl g
IGTs & | A8 fHa 91 AL & 2l 51 ¢ Sac @ W, Sl TE@TS H 3@ FERAYR
B PR 3T B & O BIYs, FUagpdl a1 HIHYR R o& oM &l

d Fear g o 399 dr@l an gwifad 21 9% o) dle Wed @ vy g, safoy
TR AR BT W 3 Y HRAl diiev] I8 I Al 9 o gsdid R 99 § 38R
IR Ih O X [T 8] 98 b 24 HS T S 8, olfhT Iog PR gRI STD!I 99 b
W B Bl BIS YART el B R8T & AT TREV Bl g8 A TSl a7 AN & FHeT i
g, A1 fUssT @ ARl & IR =1 ARy | 99 fUssT a7 RN 99 W [JaR a-e AMii®
WU A AU HRTAT WRA ARBR DI HOF, T HRA WRPR I9 R TR HR Gl 2

S B9 39 a1 & B & [P W@l IREV Bl AN Il &, dl 89 AAE 3R
TSI Aed {370 a1 Dl RO &7 A H8 Gobd ol ol I AREV & Fardl W
3R QX < B (ST Bl AS I8 @S o, fdeell 81 AT FAR &I aR% S arell 81, 3@
gz Al g3 fb 9 IR B QO fAeell BT OR@ B B AN &, Al SHA 3MH SA-Sfad
U BT &1 35T 39 S-S ¥ Bfgal I~ 8 W& & 3R e a9 ol & <o &)
80 o1 U 81 I 21 S AN A9l 7 o # fadfad 81 32 ©

# wwer g & I8 ordd Wyl ued 21 # il SRAr Argw b 9w & S Al
Tl o Glaamsil @ cE@d g, IAD! MMALIDARI DI GW@d Y, SAD! SHOMT ATATST Bl
SEd U PH A B N AT FEIA Bl ISy 3R I OP DI Glell BT ANy S ad
3TIREUT BT FaTdl ©, A SHD! T Ierae AT & 1 IqH  fUseT a7 AT gRI T Wi 89
2 O9 WeY H S pRaTS B! ARy, S0 W BT Bl Iy« Bl

S Wl ® Wi § HEAr A B U g $9 Hew@yyl AWy BT IS B AR
<, I8 oy g=are|
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3 &St IIEE (qAEE):  FUUNT HBIGAT, FET Y¥ H A AHQIT &F qrelrdre Taael
gTfd Rrer 21 Rt qramae & A e Tt § 70 amEdtens vd i1 e smsdiems
b YGIBRUT BT YK HEY YS9 AR F Dos WRBR Bl WP &g WOl 8, Sl aifdd g1 3l
T IU A Y& el I TR gl Frerare el & RISFRI & B # o o f2a A wer
ISR AT RT ATSHT SN, R WRHR P WOl MY IH IRAE TaFael JHIId qrerane &
T e wei # T mgdieng ok i faem amgdiend & Jadlawur &g Hod wa fhy
EIREcalcICRICII

3UG 3D HIETH W WRDBR A A & b Hed g2 qra gR1 Ao T UKA1G dTelrene
el @ A e @i # T JEeleg 3R A9 R SRS & JIeIdRv HRaAR S
%@ﬁq&mm@wlg
ot AUl HERTS (garel): weedl, ¥ MU I WS BT A A bl G goordiord BRI
S W b REnfiEl, @e) STRRIvE IS 6 REfEE # R e B dredr g
SEIGT W U (ARl DY AT BT bR bl DI AT H & 28 BRa, 2011 Bl
ifIYded &=A1 Td Ye9d R I8 Al I WBHR gRT g1 TR SHDR AfSAT k4TS T 3R 39
TR U B 9 B8R Bs T, S 98 Weodd Ud e g1 RrnfiEl grr 9 e ast |
FrafRiieRer &1 |71 &1 1 [ Bl 59 RenfiE & | s @ g ged @ ity SR
afRieroT &1 IRAT et T o, IR 31 YRS 8RNI ORI s MgSalsd & ded RIenfA
Pl BT SR AFG g WY T wR B oSgEld © & W gl safag Al woar |
BRI REfE 1 S 9o f[Jered § & 98e J3ue © U R Fyfad e At
Tq ITRETS & I et dnt e FRfiiexr & 7R S @) A B U o Y,
AT T PR 7 B9 W AMSTT HoldTs, S8 QISl-arerdbr Yier 7| 3+ fafadiasor & /i
ITHT DR &, W] I W ANSAT WA =1 2

HEIGAT, R 3MUb AEH ¥ D5 DR A JIRY § [ I8 IIRRITS ABR Pl
R B b a8 g # BRika R = & Faffdexo @ {0y sravae drRarg o)
A 9, IR 98 S, TR 98], TR 98¢l ST |

fopfoaal seo™ I T BT § IR, 9 a5t fh IR gga S|
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SHRI PRALHAD JOSHI (DHARWAD): Thank you, Madam. Recently, on 14"
of January, a major accident took place near Sabrimalai, Kerala. Many of the
pilgrims from Karnataka also died and sacrificed their lives in that stampede. Out
of the many who died, seven were from my constituency. The Central
Government and the Kerala Government announced a sum of Rs.5 lakh and Rs. 1
lakh respectively as compensation.

Madam, compensating by money the life cannot be brought back because
many of the pilgrims, who died, especially from my constituency and of which I
have the personal knowledge, were the only earning members of their families.
Their families have been striving for one square meal today because they have lost
their earning member of the family.

That is why, I would urge upon the Central Government to interact with the
State Government of Kerala to dispense the compensation immediate that they
have announced after the accident. As I have already told they were the only
earning members of their family and their families are really suffering. I am
thankful to the State Government of Kerala that they handed over the bodies, after
getting all the documents that were needed, and sent them to their respective
villages. But unfortunately, after one-and-a-half month not a single paisa was
given to the families of the deceased. Madam, they were all coolies and were very
ordinary people. They were daily wage earners. Unfortunately, they had been
there and lost their lives there. Their families are suffering very severely.

So, I would urge the Central Government to take a note of it and interact
with the Kerala Government to fulfill the commitment on their part immediately
that they made after the accident. It is my very sincere request to the Central
Government.

SHRI SHIVARAMA GOUDA (KOPPAL): Madam, I associate with what Shri
Joshi has submitted.
SHRI R. DHRUVANARAYANA (CHAMRAJANAGAR): Madam, I would also

like to associate with this.
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MADAM CHAIRMAN : All right.

SHRI MANISH TEWARI (LUDHIANA): Madam Chairperson, I rise to draw the
attention of this House to a very serious and a sensitive matter which has been
engaging the attention of the country for the past one week, that is, the tragic
plight of Aruna Shanbagh, who has been in a hospital in Mumbai since 1973.

The petition which was filed in the Supreme court by the next of kin
pleading for passive euthanasia which has been rightly and correctly dismissed by
the Supreme Court today does raise certain very important questions which merits
the consideration of not only the Government but also merits the consideration of
the House. The issue is with regard to the ethicality of continuing or
withdrawing life support systems.

There are two sides of the argument. One side of the argument is that
allegations have repeatedly been made, correctly or erroneously, that patients who
are clinically dead are continued on life support systems by hospitals essentially to
get the relatives to pay more.E

The other side of the argument is that, the hospitals submit that, if they
were to withdraw a patient from a life support system, this would open them up to
an entire body of criminal culpability and subsequent litigation. It is possible that
both sides of the argument may be correct.

Therefore, it is important that the Government constitutes a multi-
disciplinary Committee consisting of doctors, lawyers, civil society activists,
relatives of patients who have unfortunately gone through this trauma, to really
come out with a code of ethics on continuing or the withdrawal of life support
systems. It is because, as we go forth, I think these are areas of medicine which
need to be now regulated by a proper body of law because the constitutional
mandate is very clear. Article 21 states that nobody can be deprived of his life or
liberty except by the due process of law. In this particular instance, I think, the

time, possibly, has come for Parliament and Government to really lay down a code
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of conduct which can then be translated into a statutory law. Thank you very much,
Madam Chairman.
SHRI PRALHAD JOSHI : Madam Chairman, I said, compensation may be treated

as ex gratia.

wurafa ARG : vgdw e fGE St gdw S oy Radwe € fF oM o sifderari
I AEd & 9T & IR ¥ S Aifed foar 8 S9d o1fa gad o= &1 JA {6 g, S9 e
Pl Y- g H SWHAT | B

<. e ywe R (demelt): #§ SrTe-us iR SfE-qRIoT @) ara e | |t wee,
# ARPR A AR GRAT E B <« H S IRAT A B, IH T BT RATIAT DI I8 AT
SY| QT § 1 Pl § HRA TR Bl A7 8 b e Hie...

[T WESAT: 3T Hal oA fh 39 9T BT TANT T By

<1, gaw wwe Rig @ ued sfaerd @ wasr foran S| safery fuar axe g9 go forar S|
[uf g U8 I Rebre # & e

St vgdy yare R i Qe 6 o [fSre, Site [Se, wetar jfSe st |t s
& T A S 21 R AHR 1 AR oA, fe 100 a8 @ Sarar &1 iRawelt sy
@I g, g1 Mricd &1 safelt SIfa & M W W\ §Y 39 @l g oul # St dew H

Harel SOl § b ¥ 1942 ... AT B W TS

QU FEIEA: AN 59 W AT WK Y, Y HRIAE! § AMAA 7 fhar ||

<1, Ygaw wwe Rig : ugel g forar S|

[HTT AEIeAT: H SUP] SRR < I8 g

ST, g yae RiE @ 3ol gpud @ 9WY 1942 H S fadly fava gg @ gewnd g ol
Al 3PS Fead DI BIS DI SRRd AT gAY ... AT BT WU g5 1 G 1942 A 1946
JH ... e o1, AfeT 9@ fOwd g @ & T, N 7 99 el feanl # 9@ A
o g b fegea # Wi a1 & sfaerd #... WSHT 2 1942 A 1946 AT| ARBR Y
fh 1942 W 1946 T ... MW a1 AT TEI? 9 IFUSH 7 3V 9T IR S=i7 & gerdn, d

* Not recorded
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Plg T SN B AW & Sl ATl § MR 7 & el dredl g R ARbR DI urferdl |
# BIs M Ead Wl TRl g, offdhd W AT © {6 9@ A1 Sl & AW W e o 3R 7,
o9 SIM Sf & M 1R e o, a1 3t g™l T8 81 3UST AT R Fel Wl 59 S
ST & SN HRAST DY AT H QU H 99 2, IHA BT AAed W g {5 <9 @ g A
I A1 srefd €1 safay # ware Sorr g 6 o A il @1 € A 39 |9 S S
UES o, .. UBel off, 1942 W 1946 TP ofl, WRBR qAIQ [ o1 A7 &1 3R A1 A1 Al
T 39 ... B ey BT @12yl a8 $afey fh 100 9”9 UBS o1, WY 1942 U 1946
qb AT, I 3 KT T8 BT A1RT| 89 aT8d § A9 AT © [ WRPR 39 W TP qaddd v
R A% BRI q1g, STrSlias M R A A, Sk S & 9|y 91g Sfl, agol Hel BRd o
fed STaTeR ATl dswaﬁﬁ.wma‘r@mﬁaﬁwlg
3R H STER AT ... TR A UgT Bl A1 91 <1 UfSa SareR ot 8% @l b e hd
TAA B? U B P-DH H o ST & AN T €, ITHT oTC T8 o7 3R R & a8
T 98T 1 81, 39 919 Bl RPN Fed Bl gdV, < Bl 9V, I AR 7T =
[UTafd wEEAT ¢ el IR Al SRIMET ¥eE BT JAN §IAT &, PUAT BB S Al T B
M Mx IR (Sawre): Fufa Fe8edr S, § th 9gd & ddgTeid v &1 wed &
AT AT ATEd] § IR I8 W1 A9 © 6 # S faw o aredr § S9 9|y Y |qHr i
@ U TR I 8, AT HOMIRY St I8 W) 98 g8 &

AR Tl fisd Al 9ga o<t e ¥ q=di & W B9 @) gy UHre # o & 2l
T& Q¥ D1 IS B € SR Sl a2 AN B ©, AT fOTehl SUBR0T Bl &, S d=dl & Terd
gl # U9 B GHTEAT Bl B T AFAYeR & UN Sl JNids SUdE 8, ST RGN
sl & f2dd | &R AT 45 IR 9= @l S & olfhd WAl IIfdd W9 § AN oF 4
SN By T A 2] 3 wed AMfd 6.7 ufed = el & B | Q¥ @) IS A
IR T 4 9 6 ged T B § SR S W 9gd 991 AT I gedi @Y Ell § S Avigd
TR D [0 BRI & TN AOR & WU H AW 2l ¥ o IR I<Y, A UQY, HARGS IR
fI8R I a1Td € ARl @ e Ofd AUl B O 3R S Hi-a19 Yferd bl H ofg R
forgam o & @1 S W Rt St € SR snRaveR I vemas aRe F8t F wel W 9 g,
T IR e o Rue ff € fordl SRt € SR St qAgeT g H At 81 oIl g
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e IRIE & T U g=di ol 3URd HReb of S & AR A qed I ol @l B0 &
B § HifP IT g=a 9 I AN I-fHer-giy deard €, ST -fhed a9 8, S9o fad
R &R & 99 I & 3R 99 q=di &1 ITAN Wk el sHhisdl d J9d, =R 4
TR T AOGR D WU H, G FEM ¥, e < H, Sa A& B AR A 37 Bl qe
FH H fHar Srar 21 e @ " AMad & HR 9gd 991 HONH 7, O AR FHIS
3ITS T Y&l T8 Irl &l

3RT I ¥ I8l { 980 AN 9= "ol 9 & SR S9 =i Bl Iel W gD AT
ST 3R 9@ I don W ded § A J g drEd-fieed € @ 98t & e @Rt W g
TRBRI 3B B MTAR o H 7 TS 1] AOG & (04 I s g A g 9= &, aN &
T B AN oG A SISl ae WSl IR W8 XL & AT 6 BOR U Neld W & el AR
T ER A WHT §Y T S0 B O AN dedi & W1 H WHE dAIaR I8 © IR AT H gAd!
Bq AT HRA dTel, AN HRA ATl gedl b W H BRI 8] IUD AR US| DI AN &l S
g1 ¥ 9% 3P AR B WY & RIBR B & R & AN 374 41 oGl & B HRaAN &
qen sruifYe fafafdat & o enfaer 89 & forw s 9y B 2

# AHHITG B UP ded B Hedl qd1 @l gl U 6-7 Tl Bl gedl AHAIG A AN
PRD TS AT TAT AT AT URSE H YT WA & PREM H S AMH 7-8 A T TT| I8
14 T Y S § Jg F URT B a7 319 R AT 0 5 5 fohas =0 I8f 2| safery &
AR R T fF g R 7 T B AR AR TIGTRE B D |98 H 9gd aN
B I © oIl B BIIAl BT Ui b &1 ¥ 81 8l W&l 2l BAR o3 Bl fels sod
AR g1 HRUN 2| DT 9l SRR BT TG G SR TR [ FdeT & A1 W& had
JOY 3R B ARBR ST WRBRI D A T MU H| FRFAT &3 g9 @ 91 <
Do AHR B R B Tt B, AR FOMARY SN Igf 931 g8 &, 3 Fe 2 & FRe
T DI O Tb JHTT S A AN &I AT S, q@ qb AR fBA S arel gl Bl ges
#, I AAdT B DI TSAR H HH AE AR

3 # § US At HEl aredl g [P AT W U Afgen € AR ARl B & A Al B
3T & TG DI MY I IRE | ATYH I Gl 8| B WRHR 39 97 &7 1R &4 o
3R =i & H BF, AR B DI "Rl W A& | Hed I3¢| gd-9gd gara|
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"‘SHRI C. SIVASAMI (TIRUPPUR): Madam Chairperson, in the Union
Budget for the year 2011-12 presented to this House by the hon. Finance Minister,
a levy of excise duty to the tune of 10 per cent on finished garments under brand
name specifically the readymade knitwear goods has been announced. It has been
stated that all such finished goods with a label having a trade mark would attract
this increased excise duty. I would like to point out that it is a tradition to have a
label even for small garment units that come under both under cottage industries
and SSI units. All the units that sell their goods with a label are not to be treated as
big trading houses. For instance, Schedule 61 refers to under garments like banian,
trunks, socks and gloves. I would like to point out that most of the garment units
that manufacture these Schedule 61 items in the knitting industry are small units.
The proposed levy of 10 per cent excise duty will seriously affect the small
industrial units manufacturing banian, trunks, gloves and socks that come under
Schedule 61. It may be noted that many of the small units in Tiruppur, Kolkata,
Kanpur, Delhi and Ludhiana are mainly dependent on manufacturing these items
that come under Schedule 61. At this juncture, I would like to point out that the
knitting industry in Tiruppur has been greatly affected by the closure of several
dyeing units, rise in cotton price and hike in yarn price. This has resulted in
rendering many of the workers jobless. Under these circumstances, the Union

Government is adding to the duty burden on small units also on par with big
trading houses with big trade mark labels. As this would greatly affect families of
thousands of workers and also majority of poor people who are dependent on these
essential under garments, the Central Government must ensure that there is no
price rise on these essential goods due to the proposed increase of excise duty.

Hence, I urge upon the Union Government, especially the Finance Minister, to
give exemption to small industrial units manufacturing under garments under

Schedule 61.

* English translation of the speech originally delivered in Tamil
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it oo aul (Qam): wEedl, fIva & A 9 I<ai & |eHl H, BRA H ge! R & |91
ISl HRAR & W a1 9 B ¢l N T Js AN vegeli & d9g § THI-997 W 371
RABIRE o aTell d9ary wI1g AR 7 Jells 2008 &1 30+ RUC 98 & Ueel TR W ¢
I8 Sooid fhar of f6 Y IaeAl & ddl § FEW TerN & foy <9 &1 ae dRER
R 21 Al & 59 ae diT & dh-id! e T8l 8 3 sdhT o fedifor o
S © IR g8 fSdiferdl @ aoig & <% # Wrer 9eqall & HAdl § a9ac! Sl AT &l
2| ARG BT IIET HRIGR O I I WA & D[ § BA o7l Bl 3949 ! a8 Hwafrai
3R s SIS BRM 9 IRIET HRIAR H U1 g9 9917 Y & 3R fFAMl B s899 BT
Bl W@ gl S e Bl RUIC ds ARBR GRI ST IUHIRT Al & DRI A8 o Faigand |
AT A U fha1 § o smawysd qvqgsl S g, qoled, Wid dd, drdd, @, 9@,
ARITEE, BUTH, dlell (A9, odl, SR, WRAI, 84 Sorddl 3] § arial SRR &I Al T8l
B ARy, P 99 A IRIaT HRIANAT R ARG aRG3AT BT 39 HREAR A ArSl 8, I9
F I A AEWE B A 991 B S WER F ;R ¥ P mawd avqgslt @ su gaa
fepaT SITU| arrel HRIGR < A dobledl WHTE fha1 Sy | gr=dre|

QU FEeAr ¢ S JrET el SR SR SF. g1 fhuR amfdens ara di At oo a|
mwwaﬁﬁm@aﬂaﬁg
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it oS AT (WRG): AWMU HaledT, # 3MYdh ATeud ¥ WRBR &I & fhaHi & U
TSI GARIT DI AR AMHNd HAT =red gl fodies 9 Ard 2011 It WAl & o fpami =
TAIIR BT &€ BRI DI BN B g1 & a¥ g4 W 3MuDl e B fh fhae el @l
ERBR HAG B AMA 3 B oy FAogR gU & WY S GHRABI BT Dls GHEETA ST 4
BT Te1 (AbTell TAT| AT WY fFAT BT AU B DT 9D o el Herar g fhami o
& S el B B AN R, JEW A AT IHDH! B9y B ]! 8, Afh R W DI
FY @3 B wis W S e R N vl B 9w I I a8 ¥ B A <0
fepar @1 S @1 SfrUeer R foram Sar 81 396 SRV AR < # fARyex ufge SR gew
F1 fHar 98 Mfdd Sraferd 21 ol gaeeR SFIF Sl 980 IUSS, o, SRS d HHIR
fPAT 1 AGGR HRb IW T WG ofl SR 8] 98 WA AF DI DGl T8l bR U,
A § BIER PR <l B R IR et v <d § 6 woi ¥ srftwenr fear w2
ARAl AR SUSIMS; STHH S AT b BlASS b 99 & St gl oA Bl
WD 5T RGP BIbR A BT GOUANT DA | TSV B HRIER Afq 54T THR I <efdl
|l A1 1 Wrel GRefl B U fha1 S aTell &, ST 1 URUIM 81?317 M99 1R ©
fF oMy AR B FERE N F TRER [FAH B AR BT & B qA D a9l |
AT Y srfergeer dee A8y o1 W¥e § QR AR YR B 3iR 3d Tb AN DIl
H 3Maed HAMGT HRT Y S UK HRIY A1k fHAT &7 A0 F F W AR S IR IR

A¥E B XATS IR WD o © [ 7GR 7 81 US| gare|

SHRIMATI INGRID MCLEOD (NOMINATED): Madam Chairperson, I would
like to draw the attention of the Government towards rampant increase in female
infanticide in various parts of the country.

The death of girl children is rising in alarming proportions. It is a national
shame when the Media reports such cases. There are a number of cases where new
born baby girls are either strangulated or thrown in garbage bins, where couples
abandon their new born baby girls in hospitals. Recently, there was a case of a
10-day old baby girl, who was buried alive. This is a matter of concern.

Causing the girl child to die by premeditated efforts by both literate and

illiterate mothers alike is an offence perpetuated on humanity and also on the
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nation’s women. Motherhood does not allow a woman or accomplices to
cunningly constrict the girl’s chances of survival. The death of girl children
already born, is a reflection of the determination to kill or abandon this country’s
future. It is time to frame effective laws in this direction to ensure survival of the
girl child.
sft Qoo 70, Uea (SITEiR): I9TUfa #eiedn, oot o Ardl Siel off oft 9 € oik & amuer
&I HEFRT 3R Y& HAl FSH IS bl IR% AThNA HRAT dredl gl ... (Faer) g
e ® 5 onft s favmT S8 €, 950 o 9§, TR U8 @Y USdh gEN | oI
I H IR SMYHIRAT B AT & 984 o1t 9 711 21 A= /3l 78l 1 31U
. d. 1 Rt wasdr vd R afifa o1 srege TR of| S9S o] #9 9 fhar o siik
# gEE HA WSd AT IR T B FSh ab PR D (¢ ber ATl o diei B Arern
At #9 T B N Iolia e WReT g ﬂﬁEﬁv_ﬁ |
Y ST g AfRAEdr & fad! BIg ge el ¢l ABIRAT Bl AL Ul el © Do
AT H B AT T AARISA ST 2, fha ed o A1y | 5@ d9 <t o Sigf o M O
=Y g8i IR e 1 gEmEEE AR JSd e H G, S Regfes AT R €S9
IR H T fbar a1 H 9gd Bl Trg| T A ge TRIE fhar iR &1 #EN q1e Rard
TATRR U BT 5 A DIg HH el 2] 9T IA RUC & q9 SHDT RABR 8 GBI AT| ]
AT H H s AP DI TAH 42 AT BT B B b1 AT fh aRad H A g b1 H
B T ol AT| THAR B Abloree [HaAT 71 oifdh &0 @ 91d ¢ fb 719 & 7eH & forg
idfore fHar T Safd e & oy <idfoRe 81 @Ry o1l 3R & @8 & fog
RABART B L & Al W IS el a1 i a8 q18 § a1 |qeball &

HEIGY], 13 o WY oM &, 49 o fhar a8l /rd 13 W) We 81 9| AfRbiRal &
UBT T A1 A e {6 g9 de T8 R uigl # 31U H1eqH | hEl @redl g [P 3R 3T
Tl AT YATAY &I STEd] HRAd & 3R S RAE a9 ® 9 sy & Rmar gm
ey T 98 A% I R 5w Brea KA a7 Ry o e geraR &= @ € 9
T BR FD | T AP S FLEAR H fw € ST M & We qs [Har S A1y | ais qr

TGS B &Y UfhaT s+t <l & fh a1 a1 99 a& AfABR TAHR BIhx Il el & AT HA
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HEIGd BT GAN HATe el STl §1 8H P8l gad Y7 89 3MU YR &I Hld Bl TH
B DI IOMRA B &
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SHRIMATI BOTCHA JHANSI LAKSHMI (VIZIANAGARAM): Madam, I
would like to bring to the kind attention of the Ministry of Health and Family
Welfare, Government of India to grant financial assistance to the District Hospital,
Vizianagaram to set up a Trauma Care Centre, as National Highway No.5, which
is situated 20 kilometres away from the hospital, is prone to a lot of accidents.
National Highway No.5 has a stretch of 90 kilometres in my parliamentary
constituency. National Highway No.43 covers the entire Vizianagaram district. It
is also prone to accidents. About 80 lives have been lost in these accidents. The
District Hospital, Vizianagaram is already providing first aid, acute medical care
services, orthopedic, and surgical specialist services to the RTA cases round the
clock. If a Trauma Care Centre is sanctioned, it would help the hospital authorities
to save a lot of precious lives of the accident victims.

I humbly request, through you, Madam, the Central Government to
sanction financial assistance to the District Hospital, Vizianagaram in Andhra
Pradesh to open a Trauma Care Centre so as to take care of the accident victims of
NH-5. Thank you.

SN T GHT AT (SR qd foeelt): A2IQw, # Myl 9gd gyde HRal g (& A0 g
e BT AidT o R g2l IWIE T8 Y| 77 wigde #RR f9a Srei aife ¥ed § /1
AT A1 H 3D IR H dlc AT b BH (U oW ¥ WR PRD A @1 916 @ A1 I8 &
IR & et o Rearft eeelt gR1 @18 ot 9 &1 w1 =& e S Anfe | gt oot A
g B I HEd B, I8 Fel T8l ol 399 Al & fddl Ted 8, fRHrT dedr € 3R |H de
ST B gg 39 vy & WEfdd ers #@3 Aleg @l €, § 9sdl § Pl 7 Pl YAl doR
BT I WY AP ST AN 8 BT SRATA oI & fg a1 die 7 M & fog &4 ©, 7
B D | Sl JEg W g, A8 B Al AW Iv ARFUIRT T, FHET Ser, S @b
el fay Y SR 39 A8 YoRM H A 3Nl H AT BRAT § 6 ARBR PI VAT BHOR B
gAGN qIfes A i Wﬁm?%&ﬁﬁaﬁwﬁaﬁl@

ITH! Ut B 99 FR | Al I8 T B Wbl [F TR Iga1 goNl g, ASE B Wb
STl g fegea™ Rid 7id R @1 G918 | $HOIR 81 9| =g
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[ wEedr ¢ & OLUH. oo Efie Bl 39 fawy & | awg fhar S g
st Ydis AR Ty (MRSE): a9t #Ae8gy, # e A1 | 91¢ IR od kA GR6R
D DI SSAT D AR B (A9 [GT & A& G el gl PIAAT AT A FR S
T W1 IR A Hf® ©, ST Alal daq FHsian & 01.07.2011 F @ fHAm S Rl
WY T A DI AR D5 IRBR & DIAAT HATGT D gRI 34 T ARG SR &1 Dbl
TS gl DI 3T & TRAT & gN IEARI ¥ AR I8 99 &1 o &1 2 & gfeei &
AT fqarei & =erd Aid 979 wHeid | e gl

THRT MU T © 6 AT &1 omew &1 3t DI faarg © @1 S99 SdRies &
W2 g H Bls BP Aol Tl 2l fd JFRA & wEE b AR DA G2 7, I
FEUASYT & B §, TSI B M € ThTHTE & M € dgAgE & dF § SR
Al & A 21 adE Al a9 FHin {6 SR BRI @ [a%g B 39 oy
DIl AT Bl AT BT ¥ 3@ W &AM &1 8NN, dlfep 1 I FHEd B 0T W
STERTAT SR b ST A |

Heredl, i 89 N1 DrIliad &F ¥ MW © 3R T8 & AGY Bl AT & qHI § S
s fRIfa B aft g8 Jwsiiar w9 W ar] T8 fear S @ o aTen W Aeig] &
{1y agd deeerasd BTl g=Iare|
| ARG ¢ 5 9XIed SMAT &1 9 39 vy A g fmar san gl
3. o SIward  (ufgem gwmen): A Quaia "8Gy, § JmudT erd gfedr &R
PRI I & g § A1 | B dTel Bl o8 THAT Bl AR 3P BT dradl gl R
g [HSIAT B T Al SHD A1 ARSHA Ud Qb ehed & & A g ol 3R Uc
B AS H WA BHEGCHA Ud THDHDR DUl € b HIR W Ugd SR |
SIS & Ted Gl QI DI ATYH H AR B B JfaeT g1 JRUIT AT 39 aeR
S A THAY FRAT ATEar 21 s9d oy I9T A fSASE B Tl UIH SdS SMSUIeIR
AR $1 o8 Uae, gV foavesse Uef=w Weed 3R (RN STl Taaefifae! Ue i<y
icae Afefhae| SIH W Iolg da1d I8 € 6 37 A1 Jraei & ar 3 i A d
feurci= 3l gsiRcaa Uiferll ds yHeN JMi 39 o0 i ava f[depd TR W 21 dfdd
D drasle W g #A S B S W g N AR b fU 9 9gd e € R U
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Ugdl ¥ A YT A1 2005 B, S TRl &R fou wwferde 21 3w a ff 39 W
UTGETT T AT BT 910 R 8 BT & 31N T 411 S <&l 21 I8 89 AN Bl a9l | T8 a1

16.59 hrs.
(Dr. M. Thambidurai in the Chair)

I Bl Rifh 3P 915 AR AfSd TE 81 SR, TMaHdhed B garsar A8 81 S|

QI Y g el | Uh Aol Aredl © b $feaT died udwe gHfhoi<
BRI H S TR 8| Aded 991 gAa1s & SToiaR 8 a1ey| 9ad 991 9 ©
5 RTTT JFm @1 S feuie 2 6 Raaa ok SR e & d9em 391 oiin $fsam
UeT Yae, W dedl ¥ f PR Ufhadl § 3R 9gd SaTal HTIel T8 df S9d! e &
BT WY ST TaRIaefifad &) oms # fam Yo & & wrai-are R sHufi gad N
HAT Ahedl &1 T8 MASH o3 A & Mt $B Braar B N Pl gw@e, TR Ha,
3MRI T Yal A {9 YT & W4 A 8 S| <fh g9 el o™ &l ARt qarsdi #g
Bl SR Tildeer & A Afedd 783 81 SR | 90 TSl & (TSN T RIBT H Jaad-
aﬁﬁﬁﬁwm&ﬁﬁwﬁ@m%%wwwﬁmﬁm%l@
HTET MR MM ST I g7 Wag™1 &1 R s & are fRg ) w® 21 89 g9an
T B B (U T ISP €, TS G WHS A LI 3N X1 87 BAN Yl WM PHC DI
Repviced R Tl SfAdpe § JF A & Slel aaeifad! &1 Redse fear w2l
R ol IR Ui A1 & ol a1 e = S R 21 3FR SIel Yadeliae! uid |
& forg 81 SRRf a1 e W Wie Bigere arell Ul 8 9 99 @ 8 SR 3R 3R
fioasll ¥ 39 W gyad < foar iR Rt gfes ¥ wreT frar @1 g &Y qargat o
@ YT ¥ g Ton 7N 8 S e SR el vaaiiad & AW R AN RN
HUl T HARAT IR R # o 3eH! &1 Syl [epa Suae 78l il | g=ars|
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MR. CHAIRMAN : Shri Shivkumar Udasi, Shri Devji M. Patel, Shri Rajendra
Agrawal, Shri Arjun Ram Meghwal, Shri Shivraj Bhaiya and Shri Virender
Kashyap are also associating on this issue.

SHRI S. SEMMALAI (SALEM): Mr. Chairman, thank you for giving me this
opportunity to raise an important public issue regarding the plight of textile
industries, sufferings of handlooms, powerlooms and garment units. Now, textile
manufacturers are facing turmoil. The textile industry is one of the largest
employment providers and highest revenue earners. Next to agriculture sector,
textile sector provides more employment.

One of the prime reasons for this situation is the wrong export policy of this
Government. Despite knowing the fact, the Government is keen on exporting raw
cotton, cotton yarn and waste cotton. If there is surplus, there is nothing wrong in
exporting these raw materials, but while there is shortage in the country, then why
is cotton yarn being exported and why is the Government encouraging such type
of detrimental acts? It is because of this that the yarn prices are soaring high. So,
the policy of the Government should be changed. We export raw cotton at lower
prices and import finished products and fabrics at higher prices, resulting in
consumers paying higher prices.

So, I would like to say that the Government should declare raw cotton
under the Essential Commodities Act. There should be a total ban on export of raw
cotton and cotton yarn. Cotton Corporation of India should be the exclusive
agency to procure cotton directly from the farmers. Centre should ban purchase of
cotton by private intermediaries. The Government should also ban future trading
and speculative trading as far as cotton is concerned. So, the Government should

come forward to achieve these objectives.
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SHRI BASU DEB ACHARIA (BANKURA): Mr. Chairman, the Government of
India had constituted a Committee under the Chairmanship of Justice Ranganath
Mishra to examine the issue of providing reservation to the minorities. Ranganath
Mishra Committee submitted its report and because of our persistent demand, the
report was laid on the Table of the House on the last day of the Winter Session of
2009. It was for the first time that a report of a Committee was presented to the
House, without any Action Taken Report. After the lapse of more than one year,
the Action Taken Report on the recommendations of the Ranganath Mishra
Committee has not been laid on the Table of the House.

This Committee has recommended to provide reservation to the minorities,
those who are socially, educationally and economically backward because under
the Constitution, reservation cannot be given on the basis of religion.E
Hence, the Committee recommended that 10 per cent reservation should be
provided to the minority communities. The Government of West Bengal is the
only Government, which has not only taken a decision, but they are providing one
crore and forty lakh OBC certificates to Muslim minorities and 10 per cent
reservation is being provided to the Muslim minorities as well as other minorities.

I demand that as the Committee was constituted by the Government of
India during the United Progressive Alliance (UPA-I) regime, the Government
should come forward with the Action Taken Report to inform the House about the
action that has been taken by the Government of India in regard to the
recommendations of Justice Ranganath Mishra Committee. Thank you, Sir.

DR. RAM CHANDRA DOME (BOLPUR): Sir, I would like to associate myself
with the issue raised by Shri Basu Deb Acharia.

SHRI BANSA GOPAL CHOWDHURY (ASANSOL): Sir, I would like to
associate myself with the issue raised by Shri Basu Deb Acharia.

SK. SAIDUL HAQUE (BARDHMAN-DURGAPUR): Sir, I would like to

associate myself with the issue raised by Shri Basu Deb Acharia.
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DR. RAM CHANDRA DOME : Sir, the Government should respond on this
important issue.
MR. CHAIRMAN: Nothing will go on record.
(Interruptions) ... ~
SHRI BASU DEB ACHARIA : Sir, the Minister is here. He should respond to
it. ... (Interruptions) How long will we have to wait for the Action Taken Report
on the recommendations of the Ranganath Mishra Committee? ... (Interruptions)
MR. CHAIRMAN: Please sit down.
... (Interruptions)

SHRI BASU DEB ACHARIA : How long will we have to wait for it? ...
(Interruptions)
st Sga ya R (Fermae): F9uly S, # gde # die & EwR A oM & oy
3Mues Ui g=gaTe S AT gl H A Yo Bl gud Nrdrs URATSH Jar uRATSH © R o
3MMYHT LT AR HIAT AT §l Sad qa1 TRASHT AN 0T &3 Breimare #§ fRya 21 34
RS aRATST @1 qd vae #3 W@l s SfeRr el Sft 7 Wied dR a9arn o1l 35 9
T4 TRl BT AHALIBRU T B S BRU J s SMIE A gel ol & oy Il &1 Rara g
g, W & ®Hal B W JHAE B9 o 2] 3R e wiawr § T8 @ A &1 s arg
el fhar T @1 A USY H 9 9gd 99 [ars uRASH B HIE B A T8 a9l S
AhdT| GfF Hs iRy # TeI-37el WRHR 8, Ay A9-M=Idl & SR I8 Agayul
Rarg aRATSHT 99T | U8 &H IS & Bl

R AR AU HEIGY & WIeTd W g ARBR W AR ¢ ([ w@iiiy A e
U &% &1 AIER0T o S fAdia o ®1 <9 § dole 3R s8R & 918 3R Blg
&3 |aited g IUET Bl © Al 98 BIRAEIE Gard &5 8 S8l g Pl HRYR ITe Bl
gl T8l & fpar agd & WMl 3R Hedl §l TeX & Hedl 8 © BRI THT IMRad BR
T T uga Ul SR Bl Bl & Bl € 3R I Wi gWIiad BT 21 S R

* Not recorded
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fh B B WHR 9 AEAYU URATSHT Pl 3777 AFAH oepx fHAMT DI 59 THR FHRT |
A ey SR Uep AT WA BAIN & BT Tex1 Bl TS+ & Wd H fHel, VAT arver &l
AN IO I A"ATA : FUTINT FRIGY, H MIDBT GG BT g b YT HA qgd & Hew@yul
fawg o= e @t srgAfa <

FHIRT ST, O 49 9 BRAY, 2011 W U o¥ H I @l 2] IHH TYACR Bl
S gReA fear T 8, SHH U Bic 1 gAT & e Mgsarg— ¥ I8 forar 8 f o
TSI IR TS B: 99 F BH SH B 8, S AR fowm 8 sfoviee fewmr 21 § s
HEHT H RBR DI HEl dledl g (b ATSThd Sl AP 39 <9 H I @l &, ST A a1
HT FTdT Thol ST © 3R WTSAT ol H 3TeI-3TelT Hemd aeai & oy Bl &1 Bl Yoo,
JHoll 3R B Fod B A1 Hel Ju ff 21 B G BT B B Y gl 9gd | Wl H Tgell
e W IR DY odT 2l S IMSH! SUET PR W@ 8, S9dl Mgeds of Ts § B s
ID] FRER & @i | A% iR A9a e H Sfd I8 39 37T Al H+ (O ARBR &
Qi@i@ﬁ&fﬁ’cﬁ@@raﬁaﬂlg
HHTR A I DI I I8 Fedl ¢ [ I8 IRA IHR Il MgSARH ¢l 89 394 $ el I
Hehdl B AR 3MYSh AT J I8 Hel © (b I8 [T g1 $9 Al BT gR fhar S =1y,
3T I el ST 8 B8Rt 6 a9 & 9= St Whol Off W ¥, I8 Ie-a9 fhdrd a1 srawy
UGl BN, SAD! MU Feilge d B &R Whd 27 I8 98 o fadvifa g ok # s
3IEWCE Bl PR UT @I §| MY S R HINY, AT SIOHT W&l w9 H T8l sRif| 7 3maeh

HEAH W S (aeT R A gl
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St IREY e e (IoNTg):  WWfT HEew, Aew uey & ureas! Wi § R e
IR ¥R FHER &3 RIS I ® W1 6 e B AT R gRl ©l A8l o]
=R I <11 @1 21 9% U faarelid e &1 & 10 a9 gd W8l 70-80 WIT B TERIS WR
AP WA B W T U SUAL B STl AT, Al 3@ S &F H 400 BIC 700 BT
HI MRS TP G B R A I qqeha SuA B Uil 2] T uel afe Iude 8 W
ST 2 A1 98 IS & AR T8l el ol Y 8 SRR 1 AT 39 deg § wiiad s are
TR TR T8 U QT M dTel W9 H e Yo &1 I YiRadl AN Sl fb IoRemT &l
AT A o g3 8, AW H uRafdd 8 e ' § aRafdd 8 @ o ol 9 59
UHT & T Tl & davars &7 # gfemaR 8 @ 2

[UTIRY AEIG, A8 Yo% P I8 rRad Wi Sl {5 Arar el g e # Ud
herad yafeld o ATad eRdl, R TR 9-uw A, - AR 9y & sfags Y den
T S SR BHRT BR-9R1 ATl Aeiel Y H aRafda 81 S|
#it Torer R (W) : QW ARGy, H e AIEH ¥ WIRA ARBR DI Udh d9gd 8l Hew@yul
fawg &1 3R &I e fNa SR aredn gl

ARIGY, WRd WRGR A U ATl I &I & 6 Isdi § S [{F=rs AoAn ad &5,
I T gRATSHT H e fhar g e gl gRASET HeT yew @l Udh 9gd
HEAYU URATSHT 8] I SR € DY Tex TR, bedl, Jal AR Fa1, 9 IR el &
245010 B0 & 984 §$ -9 DI = IR BT SM AT AfpT I & 9@ H 59 AT
DT B g G T A T BT 21 HET USRI ARBR o S Gl AUGS] Bl YT B gY, I
TRATSHT BT I GRATSHT | A B b v IRT IRBR & urd Ao 2l fUselt IR
1 39 ARl DI ISR AT, Ihlel= ST Aared w41 37 Uaq §9e St ¥ | Jarwrd &I |
T wfcmer st uAT TR 4 A ST RwiRe @1 | 98 qmen dfde & uN AT 2l
o oot # |fya sl guar g @ 0 § e on, S=M aar 6 a8 wen dfene |
EUNREES NG R REEIN G

ARIGY, MUS A | W &g WHR 9 AN g fF I uRare wem usw @
StaerREt aRarer T 8, 39 s aRarsrr #§ wnfire fpar Sy ok SuaT dohial ey @
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ST a1fs S §olid & 1450 ial & fham &l s &1 a3 < 9@ iR 99 sard
B! TR R B H 98 qeID 8l D |
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DR. MIRZA MEHBOOB BEG (ANANTNAG): Mr. Chairman, Sir, during the
tenure of UPA-I, the hon. Prime Minister had constituted various Committees to
look into the aspect of political alienation that we have in the State of Jammu and
Kashmir and other problems that are there in the State. I would like to draw the
attention of the Government to the recommendations that were made by various
Committees.

One of the Committees, the Rangarajan Committee, asked the NHPC to
hand over the Dulhasti Power Project to the State of Jammu and Kashmir.
However, it has not been implemented. The Rangarajan Committee, which was
constituted by no less a person than the hon. Prime Minister, said that because of
the Indus Waters Treaty, which was signed between our late Prime Minister Pandit
Jawaharlal Nehruji and an army ruler in Pakistan President Ayub, all our water
resources with which the nature had endowed the State of Jammu and Kashmir are
being given to Pakistan. So, the Rangarajan Committee report said that because of
the heavy losses which the State of Jammu and Kashmir is facing because of the
treaty, it should be heavily compensated. It has still not been done.

There was another Committee which was headed by Justice Sageer and it
said that the Government of India should have a look at restoration of political
autonomy, which the State of Jammu and Kashmir enjoyed when it became a part
of this great Union, and should try to restore the fully autonomous position to the
State of Jammu and Kashmir. That has still not been done.

Very recently, the Rangarajan Committee submitted a report to the State of
Jammu and Kashmir which talks about how to handle a big crisis in the State of
Jammu and Kashmir, the unemployment crisis. Unfortunately, Government is the
only job provider in Kashmir Valley and there is no private sector. The Committee
had recommended that jobs should be provided to unemployed Kashmiri youths in
various sectors in this whole country. Very recently, Prime Minister in reply to the
Motion of Thanks to the President’s Address said that we will give one lakh jobs
to Kashmiri youth. The beauty of that would be if Kashmiri youths are adjusted in
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various parts of the country, they get involved and the alienation problem can also
be addressed.

I would very humbly submit that all the recommendations, because it would
otherwise lead to further alienation, which were given by the Committees formed
by the Prime Minister should be fully obliged and should be taken care of.

2 RIS AR qed (Wga): WU #eled, <2 § 1000 ¥ e SATETE] drel idl <t
12 ARA UG WSdh W Sied & fog ga w5 aniion we@ Ao &1 guRe S sred
foer arorRlt Sft & 9w § URW gRT ATl S 9HI T Q-gls ARd WAl B gad) ded

A Sred &1 ey fHar 11 o7 §9-7aRE e Yok Y, offdh 3d db g4 Yeb-fagls db I
TE U UIY §l PR T YR W A HH Fom al ol 2 f6 50 a¥ # g9 @t 1000 |
TRBR DI S ATHE HRAT AR & b §9 W BBl AR AT S|
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HElqd, § WRPR W NG BHRAT AN g b YEH HA AW WS Aol W AAa

ER & W PR YAGAR (HA1 Sy, SHH GaR AT WY, FREI DT W@e™ [Har g
3R S Wedh I §, S® [N fHAr WYl AER B wedl b AU fER ARBR S 1 BOR
B VYUY B A HR G & 3R B T8I < Y81 8, IS4 UA BT Ichled YaeT By, Al (A8
B 9 Feb T B AN B AN A G8l BIUA BR Bl WAT B, A1 fQeell B B WDHR
f98R &1 SFaT A I9 BR &I 98a7 7 of AR IH HE 7 <

MR. CHAIRMAN : Shri Ganesh Singh, Shri Virender Kashyap, Shri Ramesh
Vishwanath Katii, Shri Shivkumar Udasi, Shri Arjun Ram Meghwal, Shri Devji M.

Patel, Shri Maheshwar Hazari are associating with the issue raised by Shri
Hukmadeo Narayan Yadav.

SHRI J.M. AARON RASHID (THENI): Thank you for giving me the opportunity
to speak in the "Zero Hour’ and to raise an important matter of my parliamentary
constituency.

Vaigai dam was built 40 years back when late Kamaraj was the Chief
Minister of Tamil Nadu. Vaigai dam is catering to the needs of the prime irrigation
and drinking water source for the five southern districts. Storage of water level is
70 feet. But if the water level is down to 40 feet, water cannot be useable because
of silt and sands. The remaining water cannot be used even for cattle. This 40 feet
has become a death storage. Local agriculturists in the Valley are facing big
difficulties even to raise seedlings which delayed further their agriculture
processes. Hence, I would request through you the Government to allot funds to
remove the stranded silts and sands from the Dam so as to store more water to
cater to the needs of drinking and agricultural activities of the local area. A few
thousand acres have been acquired from the local people of that area have already
been compensated but still they are evicted. They are again doing farming in these
places. Water channels are coming from the adjoining hills which have been

encroached by the bushes. Hence, water channels have to be cleaned to ensure
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water flow into the Dam freely and the situation in the area is worsening due to
water logging. Silts and sands have to be removed.

I urge the Government to release necessary funds for deepening the Vaigai
Dam and also to evict the already compensated encroachers.
2t faw] 9g @ (s SR FepER dtuwwg): qufd #eigy, § sieAM-elaR & Iv |
9gd HedQUl & B AR AUD AEH A & BT & ATHNG BRAT A8l g M IFSA

JER S H FAl T Fl ARG H VAT PIS GEY IST T BN, @ A B IR IH AN
TAIE TS T, ol AN H IER WM 9915 TS ol S WA G Ao b FHI B Pl
DI DI ATE AT ST 21 YT &RIT HRAT AT 8 AR FIT DA Off @ 8, 39 aR § I

U foha a91g B, O # I8 oI ST €1 1990 H S fhdle Pl a9 AT 3R g9H Fal
T {6 SIRar Sifa &1 faerr 81 8iR i &1 Aard &1, $9dT 99 IReR WiH Qa1 Tl 59
fpaTa & UST R 176 H foran AT {6 A=Y a6y @ deR, AT A 31 500 HIER BRI
BT I\ a8 8 Hiex AT W) S BT iR IFd 918 SIRaT Wil | deor R T & Rt
ST | SIGE, BIRTE H S 3R 500 HIeR B & 3fax 4 a8 o0l 3R geell ddd],
oI qwaﬁ?wvwaﬂ'%wmﬁ:!ﬁw@l@

I8 fhdre a8 | 39 frae & ARCY WM @ SMEIE 1999 W 2021 IF ®, oIfdh AN
pER Tomas 1 9 fhae ) &F 8@ T8 a1 iR A Wt T8 3| e JfeH
MR & IURISIUT HBlGd J DIIT W QAT a1 [ Mem Sied =ar 11, H (el Biel
fe@renT, 1.5 @ &I A BT SRl & T8 R %R 94 4§ < faarl 15 Ryaqwr, 2004 &1
s | uiE fharieR < far iR aer sfew™ @ W@l H uid fharier Tidl B TRAT SiRar
Rerd < faanl @8l g: 30 Irdgay, 2007 &I B W b I W AR UiF fharie 99 4 <
f&an, g8t Ife S1E Foel ART SR @1 WY AT qIe B A BN .. (F9ET)

MR. CHAIRMAN : What do you want?

SHRI BISHNU PADA RAY : Please allow me. [ am coming from a very far-flung

area.

MR. CHAIRMAN : I am allowing you. But you tell us, what you want.
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SHRI BISHNU PADA RAY : I have no Assembly in Andaman and Nicobar
Islands. The matter is very serious. Out of four lakh people, half of them are
affected. Please bear with me.

MR. CHAIRMAN : I will allow you. But please be specific as to what you want.
Otherwise, tomorrow we are taking up the General Budget for discussion. You can
speak whatever you want to speak in the Budget and you will be allowed. Now, it
i1s ‘Zero Hour’; you have to be specific in what you want to say. Do not go on
explaining everything.

SHRI BISHNU PADA RAY : Okay, Sir. I will take 2-3 minutes only. S35 &1 g3l
% 15 fiarR, 2004 &1 s # uf" fhdMiey SRar R § el S9& @18 30 SEgER,
2007 T YT SHM NBIER-34 T IRAT & 9 TR B o9 4 < a1l 39 gRar § e
TE TelfN, WENT el T, dfol T8 o, IRT B T8l delfl, Hifh dhY 9 H

fem|

9 AR H 1.5 WG IMEME 3T dBR S H 3 bl gl 3fed™ MR & dri &
U™, ARSI & 9 w1 Afpvs RIEom 8 80 R dfdprs Ridio 82 § 39 WRaR 9,
SWRIUTA A YO dT8d] § 89 I IAqRe AT o, ifh S=M Dls Jarg el DIl 5
IR H I§ B RSB 8, Bl BIA IR T 5l AT FHER B FH, 38,8
HAS, B9 AR, onfeani A, T a1 WReR & B HHS | Aarg W T8 &
TS R IHR SN 9471 feam |

i PR wemed & dIh Ahed Helgd, Ahed vy, LAl died § b Su-

AT ST I8 BT A 187, A8 BIA RSB &, I§ TReiE Tl Bl | SU-oaaTel
i el Al 3R WX G DI BIAT B a1 AT 37 IR H H Ja931, Ieufd, Te-
H2, w9 A B um e, AfeT g9 dad gaiforsHe Adn, B veRE T8l genl 49
TR0 @R S B gF ff o, A/fT o @, § S fer i € AfeT sl o 318 eRaE
TEN BY| SFSH GIUWYE H THR SIH b DR 8ol & H UIerarie Bl Ueb B, Aeel Sivesd
TS YHIEGHE QRIS Sff & g H S odx T off, I W 991 16 aR S IRt
&, S T8 &l
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ST 1 fqebrer 8, a8 g9 Al =red 81 ofehs e & AR gruaredi o1 ff b 8|
3 BT B oax § B9 fAfRer &1 W e, 24 wRad @1 B9 e @1 fran, g du
I foE@mr 1, I SFEGN W & g IR o Ry Al fhar T {59 R fIER Y B
THY S99 O © b T8 81 39 R H U} W 3o W fhar el ureve
H, MR H, IR H, MG H, dawude H A4 AN Bl b IR W d0T &, T
<@gl ® b WAl g 8, Cfbd e Tl BRAl Bl AR W O, YE DA DA

qr? ()
MR. CHAIRMAN : He is already taking down notes. You may conclude.
#it ey 9g @ ¢ # MRER & A S {6 BRI RI-RT A 5l gHIRSUTl HRA WRBR &
HAT ARG @ S 3feHT iR A H 31MY, b qR <%, SIRAT Dl <X AR TAa & A
D W | UIfelIMe HHS, TE-H31 Bl HHS, AT MHEAR MAPR < fF qWR A T
SR & AT ARG B

TR - 9 aR H H R B {6 IRAT & b & W R BHS R &
TS| ST 8 918 o @@ R T o, I Bl [ SIRAT BT ARG H sl | |- e &
A IS IS, STh THAd dbed GRSl Sfarad St T &, S=8i1 AFT fh SRaT 7 A-Ra®
RN 3R qBY SN Hd g8l g9y & WRd & gEA ¥ "I He B BN TSR
g & TAUL, JETEET & 8 g8 ARMIV W S 3feH MR § GT&IE
Ig 3ieH™ PR § WY 3R 30 TR HNAls BB B Sl 8elV| BRI MMUb AT A
IRIY B & VAT 3NSe AR &1 &1 Fed # Al IufRd € 98 qar f IveR 39 W &R
HRATg H?
MR. CHAIRMAN : The House stands adjourned to meet tomorrow, the 8" March,
2011 at 11.00 a.m.

17.30 hrs.
The Lok Sabha then adjourned till Eleven of the Clock
ogruesday, March 8, 2011/Phalguna 17, 1932 (Saka).
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